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Order ol' the Tribunal 

-. 	. 

of the Administrative Tribunals Act, 1985 

makes a prayer for issuance of 

on upon the respondents to comply with 

implement the direction contdned in the 

dated 22.09.2006 passed in OA No.94 of 

Heard Mr.D.K.Bordo$oi, learned counsel 

the petitioner. Issue notice under Rule 11(1) (I) 

the CAT (Procedure) Rules, 1987 returnable 

four weeks. 

List on 22.07.2011. 

(Madan Kumar Chaturvedi) 
Member (A) 
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EPNoJ312011 (OA.94/2005) 

22.07.2011 	Mr.C.Barua, learned counsel for the 

respondents appeared and submitted that copy 

• of the EP has been received by the respondents 

on 18.07.2011. As such, six weeks time is required 

	

j j 	 to file the counter. Learned counsel stated that 
.•/' 	j44: 

most probably the order is executed, but it 

cannot be said with certainty unless records are 

venfied. MrD.K.Bordoloi, learned counsel is 

present for the petitioner. 

Post the matter after four weeks i.e., on 

(9 L 	O 	 25.08.2011. 
• 	

•0 	 . 

(Madan Kumar Chaturvedi) 
1i 	p 	 • 

/bb/ 	
Member (A) 

U  

H 
25.08.2011 	Mrs.K.Deka, learned counsel for the 

petitioner appeared and prayed for three wee'ks 

qn time. Mr.C.Baruah, learned counsel for the 

respondent nos.. 2 & 3 is present. 

List on 13.09.2011. 
kjr d 

(Madan Kurnar Chaturvedi) 

• 	
• Member (A) 

/bb/  

13.09.2011 	Mr.D.K.Bordoloh learned counsel for the 

• 	
petitioner appeared and submitted that due 

to illness, his Senior Mrs.K.Deka could not 

appear today, as such time may be granted. 

• Mr.C.Barua, 	learned 	counsel 	for the 
I 	 respondent nos.2 & 3 is present. 

List the matter on 27.09.2011. 

(Madan Kumar Chaturvedi) 

il 	t/bb/ 	
Member (A) 

/I___ 1 	iiI 	7f9S 

0' 
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27092011 	Smt K Devi, learned counsel for the 

• 	 ... . 	,.petifioner and Mr.C.Baruah; learned counsel 

- 	 ... 	- for the respondent nos.2 & 3 are present. 

I 	 . 	 The solitary grievance raised by the 

. .. 	petitioner in this EP is in regard to not gMng 

.. 	. ••. 	 him prornoon to the post of Lab Assistant. I 

do not find any such direction in the order of 

- . this Tribunal dated 22.09.2006 rendered In OA 

No.94 of 2005, for implementation of which, 

present EP has  been filed. As such, I do not 

find any merit in the petition. 

Accordingly, EP No.13 of 2011 stands 

dismissed. 

(M.K.áaturvedi) 
Member (A) 

/bb/ 
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DISTRICT: DIBRUGAII 	I 	 I 

uwaa ' 

IN THE CENTL ADMINSTRATIVE TRIBUNAL: GUWAHATI BENCH, 	j 
GUWAHATI. 

1_~ 
EXECUTION PETITION NO. 

In Original Application No. 94 / 2005 

IN THE MAER OF: 

O.A. No. 94 of 2005 

Sri Pradip Kumar Saikia...........Applicant 

-VERSUS- 

The Union of India & others ... .
... Respondents 

-AND-. 

IN THE MATFER O 

An application under Section 27 of the 

Central Administrative Tribunal Act, 1985 

praying for issuance of a direction upon the 

Respondents to comply with and/or 

implement the direction contained in the 

order dated 22.09.2006 passed in O.A. No. 

94 of 2005. 

-AND- 

IN THE MATFER OF: 

Sri Pradip Kumar Saikia 

Son of Late Durbal Krishna Saikia 

Resident of Athabari Gaon. 

P.O: Khwang Ghat. P.S:.Khwang 

District: Dibrugarh, Assam ......... Petitioner 

-Vs 
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• 	 1. The Union of India, represented by the 

Secretary, Health and Family Welfare, 

Government of India, New Delhi-i 
I- 

2. The Director, 

Regional Medical Research Centre, 
- 

Cenrzl Arn  
's(1q 	r-1IIi 	 N.E. Region, Indian Council of Medical 

Research, Post Box No. 105 

4.. 	 I 	District:- Dibrugarh-786001, Assam. 

;• 	 3. The Administrative Officer, 

Regional Medical Research Centre, 

N.E. Region, ICMR, Post Box No. 105, 

District: Dibrugarh- Assam.... Respondents 

The humble petition of the above named petitioner 

Most Respectfully Sheweth. 

That the petitioner begs to state that he filed a petition in the 

Hon'ble Central Administrative Tribunal No. being O.A. No. 94/05 

alleging that his promotion to the post of Laboratory attendant instead of 

to the post of Field Worker (Senior) from the Field Worker (Junior) is not 

a promotion at all and as such the promotion is illegal. The fact is that as 

per the advertisement published in the Assam Tribune News paper dated 

28.11.85 applications were invited by the Director, Regional Medical 

Research Centre, N.E. Region, (ICMR) Dibrugarh, the respondent No.2 to 

fill up two post of Field worker (Senior) and one post was reserved for S.T 

candidate. Accordingly on 19.06.86 the petitioner joined in the post of 

Field Worker (Jr.) with the hope to get to be promoted to the post of Field 

Worker (Sr.). 

That the petitioner was granted financial upgradation under 

Assured Career Progression (ACP) Scheme with effect from 09.08.1999 in 

the pay scale of Rs. 2610-3540. In the mean time, the petitioner had 

submitted representation dated 21.02.2000 praying for his promotion to 

the next higher post of Field Worker (Sr.). However he was promoted to 

the post of Laboratory Attendant with effect from 18.06.2003. 	0 
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/ 

C,.,. 
That being aggrieved by the aforesaid order of promotion, the 

petitioner made time-to-time representations in which he agitated that 

having regard to his long length of service (16 years), he was required to 

be promoted to the post of Field Worker (Sr.) equivalent to the post of 

Laboratory Assistant. 

That as against the aforesaid prayer of the petitioner, he was 

apprised by the authority that since he was granted upgradation under 

ACP, he could not be considered for promotion to the post of Field 

Worker (Sr.). On receipt of such intimation, the petitioner by his 

representation dated 30.07.2003 apprised the authorities that his 

promotion to the post of Laboratory Attendant had deprived him of his 

promotion to the post of Field Worker (Sr.) as the post of Field Worker 

(Jr.) and the post of Laboratory Attendant were equivalent in rank and 

status. 

•1' 
ci 

I 
I. 

5. 	That departmental remedies pursued by the petitioner having not 

yielded any result, he approached the Hon'ble Tribunal by filling the 

aforesaid O.A. No 94/05. In the O.A., apart from the aforesaid fact, the 

petitioner also stated that those who were appointed as Field Worker (Sr.) 

had already been promoted to the next higher post of Laboratory 

Technician. 

C') 

., I T 

That the Learned Tribunal considering the entire materials on 

record has upheld the contention of the petitioner holding that he was 

entitled to be promoted to the post of Field Worker (Sr.). While holding 

so, the Tribunal noticed that the pay scales of laboratory Attendant and 

that of Field Worker (Jr.) are. almost same and that the petitioner had 

already received the upgradation of pay under the ACP. The Learned 
o.L2. Tribunal also found that the pay scales of both the posts. i.e Field 

rr 	Worker (Jr.) and Laboratory Attendant at one point of time were the 
Cc 

same. So far as the upgraded pay scale is concerned, the Tribunal has 

rightly observed that such upgradation is assured under ACP and cannot 

not be construed to be a promotion. The ACP was granted to the 

petitioner on completion of requisite length of service. The Tribunal also 

noticed the fact that those who had joined along with the petitioner as 

Field Worker (Sr.) had been promoted to the next higher rank of 

Laboratory Technician. 

That vide Judgement and order dated 22.09.2006 passed by the 

Hon'ble Tribunal the application of the petitioner was allowed and it was 
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held that upgardation made to the petitioner to the post of Laboratory 

Attendant is not justified and the petitioner will be entitled to the pay 

scale of Field Worker (Sr.) on ACP. Further it was made clear that the 

petitioner will be entitled to the benefit notionally till the date of issuance 

of the order and this shall be carried out within four months from the 

date of receipt of this order by convening a DPC if required. 

A Xerox copy of the certified copy of the Judgement and 

order dated 22.09.06 passed in O.A. 94/2005 is annexed 

herewith and marked as annexure-I to the petition. 

That against the aforesaid Judgement and order the respondents 

preferred a review petition, which was also dismissed by the Hon'ble 

Tribunal. Thereafter the respondents No. 2 and 3 had preferred before 

the Hon'ble Gauhati High Court a Writ petition No. being W.P. (C) 

460/07 against the aforesaid Judgement and order passed by the 

learned Tribunal. 

That vide Judgement and order dated 23.12.2009 passed by the 

Hon'ble High court in W.P.(C) No. 460/07 dismissed the writ petition 

upholding the Judgement and order of the learned Tribunal. 

A Xerox copy of the certified copy of the Judgement and 

order dated 23.12.09 is annexed herewith and marked as 

annexure-Il to the petition. 

That thereafter the petitioner submitted a petition to the 

respondent No. 2 along with a copy of the Judgement and order dated 

23.12.09 praying for executing the order of the Hon'ble High Court by 

promoting him to the post of Laboratory Assistant. Instead of promoting 

the petitioner to the post of Laboratory Assistant which is equivalent to 

:r the post of Field Worker (Sr.) the respondent No. 2 vide its letter No. 

RMRC/Dib/CoUrt case (PKS) /2009-10/452 dated 24.05.20 10 re-

designated his post as Attendent (Services) cancelling his promotion w.e.f 

12.06.2003 which is clear violation of the order passed by the learned 

Tribunal and upholding by the Hon'ble Gauhati High Court. 

A Xerox copy of the letter dated 24.05.2010 is annexed 

herewith and marked as annexure-Ill to the petition. 

That thereafter on 07.06.20 10 the petitioner again submitted a 

petition before the respondent No.2 praying to comply with the Hon'ble 

Court's order and to promote him to the post of Field Worker (Sr.) or of 

j.. 

4 
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equ1valet category. Thereafter instead of executing the Hon'ble High Vj  
Court's order the respondent No. 2 sent the petitioner 'another letter 

dated 09.06.2010 alleging violation of the CCS (Conduct) Rule way back 
in the year 1996. Thereafter the petitioner submitted another petition 

before the respondent No.2 on 11.06.2010 again praying for upholding 

the High Court's order. 
A typed copy of the petition filed by the petitioner dated 

07.06.2010 is annexed herewith and marked as •  

annexure-IV to the petition. 

12. That therefore the respondent No.3 for the respondent No.2 sent 

the petitioner a letter No. RMRC/Dib/PF49/201 1/1136 dated 

20.07.2010 whereby the petitioner was informed that there was no 

vacant post of Field Worker (Sr.) or any post of equivalent category to 

consider the petitioner's request for promotion, which is apparently wilful 

violation of the Hon'ble High Court's order. 
A Xerox copy of the letter dated 20.07.2010 is .  annexed 

herewith and marked as annexure-V to the petition. 

That the petitioner begs to state herein that one Robin Ch. Doloi 

was promoted in the year 2008 from the post of laboratory Attendent to 

the post of Laboratory Assistant by the respondent No. 2 which is 

apparently after the passing of the order by the Hon'ble Administrative 

Tribunal dated 22.09.06. 

That the petitioner begs to state that the respondents have 

deliberately and wilfully disobeyed the aforesaid Judgements and orders 

passed by the I-Ion'ble Tribunal dated 22.09.2006 in O.A No 94/05 and 

the Hon'ble Gauhati High court dated 23.12.2009 in W.P.(C)No. 460/07 

in so far the petitioner is not promoted to the post of Field Worker 

(Senior) or of equivalent category. 

That the petitioner further begs to state herein that the 

respondents have deliberately and wilfully violated the order and 

directions of the Hon'ble Tribunal insofar he cancelled the petitioner's 

promotion instead of executing the clear directions given by the Hon'ble 

Tribunal vide its order dated 22.09.2006 to promote the petitioner to the 

post of Field Worker (Senior) or of equivalent category within four months 

from the date of receipt of the order. ------------- 
Ceri Adm11itiVeTribUflZI 

GUWh 	T1Ch 

L: ... 	
. 

-. 	 -. 

•1 - - - • 

I 
4 
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That thereafter the petitioner filed a contempt case No. being 

Contempt Case No. 67/2011 before the Hon'ble Gauhati High Court and 

vide order dated 21.02.2011 the Hon'ble High Court granted leave to the 

petitioner to withdraw the contempt petition with liberty to approach the 

Central Administrative Tribunal for appropriate relief under section 27 of 

the Administrative Tribunal Act, 1985. 

A Xerox copy of the certified copy of the order dated 

21.02.2011 is annexed herewith and marked as 

annexure-VI to the petition. 

That the petitioner begs to submit herein that this Hon'ble 

Tribunal may be pleased to direct the respondents under section 27 of 

the Central Administrative Tribunal Act 1985 to execute/implement the 

order dated 22.09.2006 passed in O.A. No. 94/2005. 

That the petition is filed bonafide and in the interest of justice 

only. 

In the premises aforesaid it is prayed that 

Your Lordships will be pleased to admit the 

petition and issue notice upon the 

Respondents to show cause as to why 

necessary order or orders as prayed for 

should not be passed directing and/or 

commanding the Respondents to give effect to 

the order dated 22.09.2006 passed in O.A. No 

94/05 by this Hon'ble Tribunal, and, if any 

cause or causes being shown and upon 

hearing the parties be pleased to direct the 

Respondents to comply with and/or to give 

effect to its order contain in O.A. No 94 of 

2005 dated 22.09.2006. 

And for this act of kindness, the petitioner as in duty, bound, shall ever 

pray. 

-Affidavit- 

I 
4. 

Guv1t D ich 
t1TZ 

ii 
I 

Mq 
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AFFIDAVIT 

I, Sri Pradip Kumar Saikia, son of Late Durbal Krishna Saikia, aged 

about. ....years, by religion-Hindu, by profe s sion- service, Resident of 

Athabri Goan, P.O: Khwang Ghat, P,S: Khwang, in the district of 

Dibrugarh, Assam do hereby solemnly affirm and declare as under. 

1. 	That I am the Applicant of the Original Application No. 94/200 5 

and also petitioner of the instant Execution petition and as such, I am 

fully acquainted and conversant with the facts and circumstances of this 

petition. 

2 	That 	the 	statements 	made 	in 	this 	paragraphs 

are true to my knowledge 

and 	those 	made 	in 	paragraphs 	of 	the 	petition 

-. ........ ................................. are being matters of records are 

true to my information derived there from which I believe to be true and 

the rests are my humble submission before this Hon'ble court. 

And I sign this affidavit on this... /. . .day of ................2011 at 

Guwahati. 

LL 1  
Identified by 	 D E P 0 N E N T 

k P 	 Solemnly affirmed before me by the 

deponent 	who 	is 	identified 

Advocate 

on this........day of June 2011 at Guwahati. 

13 	. 

Guwhfij .1 - :..h 
_ 
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C •• 	CENTRAIADM1NiSIRAfi\'E FR1iUNAL 

: 	 .: • 	• GUVAHATi BENCH 

Original App}cahon No 94  of 2005 

ITI4 (-Yf O(det f)iis Ihe 	day Ci f 	 2006 

1i 4orible cri K V Sachidinandan Vjro -(}iaiin ri 

fi.e }ion '1- le Sh ri G. Ray 'd winistr .tie i4t-inei 

ri Pradlp 	inai Saikia, 
LS/O Shri Durb& Krshnn Sikia 
Ilesiderit of Arhabai i Gaon, 
['() KJçjGh.at 	 0 

Dish ict fib ii cjai h, As'-,arn 	 pphcan t 

By Advo ite i\'Irs V Deki 

1 	1 he Unin 111 . i i d ia, represc 	- d b th 2 
Secretary, Health and FC.irnil )  Welfax e, 
Gov.erpent oe.lndja 1  

The Di 
Regional I\edica1 J seac CEnhte, 
N.E.Reicn (ICMR), 

 777 IL'istru L Dibrugat h Assarn 
 

3/ 	The Am in i strati ye Offi 
Regina1 MeclIcdI Research Cenlrc 
N.E. Region (JCMR),.. 	 S 

District- Dibrugai h, Assam 

4 	Shri K1ama1o'&'ar Gogoi. 
Laborto' y Assistant 
Re gion ! Medical Reseeich (enhe 
N fT Reginn (ICMR), 
Di'ti ict Dibi ugai h, Assci ii 

Shriui i aiar1di (iOgu1, 
Labi UYy A"i 	t, 
Regi'riai Medical Research I  nt , 
N E 1çon CMR) 
Distiict T')ibr)Igarh Assm 	 Responcients 

ByAdvociteMisRs Choudhuy 

L certified True Cop) 

Advo 
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:.: 	 •che •  nJpi(:Hn1; who 	a  graduat:e he.ftngs t:o the 
••: 

community of Assaii (nnexure1). In response to a noLiFicaLion Lhe 

appHcant a.pfled for the ppstof Field Worker (Senor) n the pay scale 

of Ps 260 A30 At that time the quahficatn required was H S L C 

Examiiationr3assed. A call letter was issued to the :applicant.. The 

pphrant was selected andppninted as Field  Workei 1 (Juniro) instead 

•Y of' Field Workr (eniot) since the applicant had .110 experien cc. 

Thereafter the applicant disc iiarqed Ins duties with lull satisfaction 

On 22 03 2000 respondent No 2 ai a' red Iinanrial upgradation undei 

the Assur Car eer Progression (ACP tor short) Schem With etfec-t 
ca 

° ~lQm OQ 0 I (4QQ and accordingl)l the applicants hdSlC ç  pay became 
'-, 

	

rTf&I IQ 	() o( fl ')0 	40. 	a pplicant snbrnitted an application ur 

41 -III j to con s ider I) IS I)' ornoti ifi to I he next h igiici 

u pcjr adatioii i e to the post of Field Woi ker (S(7- n in ) in the pay S 

of }<.s 200 	-49O0 per month Fhereatter on i806200'3 'ide 

nnexure \ ordei the applrcdnt w1s pomoted 	s Laboratocy 

Attendant rth effect from 12 06)003 in the pay scale of Rs 2610 60 

291 0-65 330070-000 The applicant submitted a representation 

contending'lihat the applicant wa serving s a Field Workei Uuniot 

snce idst ideen wars ann th- "riplc. anIs nxi prornohon was to the 

p I ied Worker (Senioij, wh l was equivalent to the post f ost of  

laboratory s'istcint Those who had joined as Field Workei (Senio) 

ii ad been - pom otecl as La ho ra tory Tech ii ida n . an cI the app flea i 

. 	 accep t:ect tJi ë, 	os;: of La hoa L'orv Attend an I: ii n ci ei. protest a ii d. 

t recn:ider the ap H;'n t•s PromQtTiOfl to UIC post of icld 

brtified True Copy 

Advocat' 	. 
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Worker 	(Sen to!) 	1 lie 	applicant 	submitted 	a 	rpi esentation 	on 

30 07 2003 critending that the post of Field Worker (Senior) has 

been 	re desg/iated 	as Labnratoiy Assistant 	but the post of Field Yo 
Worker (Jurnrn) has not been re designated and the post and scale of 

Laboratory AttendanL is 	equivalen 	to 	the 	p' 	. ol F1eld 	Worker 

(Junior) 	iiw  pay scale of Laboratory Attendant is not enhanced pay 

scal 	o that of Field Worker (Junior) and the pay scale that the 

ppicanha 	&i-eidy received, in the. month of August 1999. Instead 
, 1 

01 pi 'Jrnohncj L . 	applIcant as FILd Worker (enint; the applicant has 

been given, the scale of Laboratnry Attendant. Aggrieved by the said 

inaction 	the 	app)icanl 	has 	filed 	the 	pi esent 	Or rinal 	Applirabon 

seekingthe following reliefs 

"A 	etLing 	aside 	of 	the 	order 	No RNRC/Dib/Mm-28 

(DPC)/2003-04/961 	dated 	18th  June, 	2003, 	passed 	by 	the 

Adrninitratie 	Officer 	for 	the 	Director, 	Regional 	MedicEfl 

z Trih. 	Research Centre N.E. Region (iCMR Dibcugar, Assant. 

/ 
	

B. ..:..S.etting aside:the orders (Date and No. not known) of 
I c 	 promoLons whereby the respondents No 4 and 5 were pronioteci 

from tHe posts of Laboratory Attendants to the posts of 
) 	'I / 

	
Lahora tory Assistants 

C. 	Di.rcting the reond.ent No.2.to pas.prder promoting 

he applicant to the post. of Field Woi ker (Senior) which is re 
21 	 desfçjnted as Laboratory Assistant with effect 1'ri 12.6.2003." 
'I 	 'I 

2.. The" ëodderit have., filed a detailed written staLernent 

contendiRg'
.  that the claim isbarred by limibatin under: Section 21 of 

the Administrative Tribunals Act, 1985. Theapplicànt.agreed to the 
Or 

terms arid conditions and has gien his consent as per clause 10 of the 

Cond.ftinn of grant of henitsunder the. AC.PShén'e. The fore, the 

dppliCdnt I ciflhlOt 	ci C( nd 'liUtfIJhl over 1 .he sanI 	The appicnL 

Certified True Copy 

Advoca,, 
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was consId tor fte recruitmen Lo the post. of Fiec! Woi1.ei 

.;.... 	 . 	

0 	 . 

v 

0.11 
	1(t a 'rc1irig1y tne I[)j)lI(' Ilt JO1I)E(I tII&? !)°' 	Ti 	apphcdnt 

;Ii: • 	 given 'n 	c•I 	 U rider the AC P Echenie taishi.çj his 

I scale nf py I rein Rs 2 550- 200 )() Lo f(s 2b [ 0 	4() with eHe('L I i 
, 	

q j  9Q0 n poi the gu id hn 	COfl RJfed r DOP F 1& Let da I ed 

U 26 i 0 1999, 
irj  h promotion tO tIie higi er pcs1 Cdfl Ofl)y be cçnstdeced 

6sarid when yiIbie vacan des 8.!se  and'thatto.o under the.ruies and 

provisiopsii ftrce As per the FPC iecommcnditions the applicant 

was p1 onittd to the post of Laboratory Attendant with eftect Ii am 

126.20.03,iLh a direction to fte.applicanteither to accept the same 

X i or to rnakean obje lion over the said iuomohon As per clause Jo of 

, the ACP Sè)erne while accepting the benefit widei the Scheme, an 

iployee shall b deemed to hve given his unqualified acceptance 
11 

L 	ro/ egular prom 	n otion o occui i em ' of subsequent vacdncy and if lie.  

Xeiuss to accept the higher post. on i egulal basis he shall he subj 

to harm al dehar,men t ur 'eçj u lai 1iromotion Acc ding to the 

I  resondents the applicant has given his iinqualihed 'aecptAflce of 

such pi ornoon on occurrence of b''Ch vacancy. The posts of Field 

Worker (Jumar) and Laboratory Attendant are not equivalent posts as 
..... ..... .................................... 

contended nor is the post of Laboratory Assistant a ieserved post flie 

right to he considered for prornnhnn is not a fundamental tight and as 

such the applicant cannot claim piomohcsn as a matter of iight 

Therefore, the applicant is not entitled for the beneff 

4 

3 	Th applicant has disO filed a iejoindei reiterating his 

con ten tios in the original application 

— 	 . 



-'

IAdhin 

7 

IN 

- 	
,.•, 	 ___.. t 	 - 

ff/ 
Guwca 	h 

4. 	We have heard Mrs K. Deka 	leatned tmseFT1j 
applicant 	and 	Mis 	RS 	Clioudhtny, 	learned counsel 	for 	the 

.• res.poñders; The learned cou ñsel fcir th• 	1)rties submitted that since 
the pJeading 	are complete and there is some iii geiicy in the matter 
the 	aer'ay he heard eve 	before admission beie the Dision 
Bench and 	the counsel for the parties have taken 	us to various 

pleadings, mt rils and evidence placed on record 
0•• 	 ;0. 

the learned 	counsel 	tar he aupliriiit drgqed 	that the 
L1P pticdnt who is vVell qunith 	ci hii 	the post ot Field Wot key (Senior) 

was not grabed the same though the..selection was h'1d only for that 

post 	Even 	thereafter 	when 	the 	ACP was 	granted, 	instead 	of 

upgrading the salary to theL pay scale of Field 	Torer (Senior) the 

e 
	plican t w.s pled on - a . .:les.er pay ..•scle 1 	'hih:' is n 0ot in the. 

Ic 	 . 	.1. 	.......... 

<.: 
00.0  

learned counsl for the respondents, on the other 
/ 

land, suhmited that the applicant has joined as Field Worker (Junior) 

and worked f'oi years which cannot be a dispute at Lhisjuncture After 

th e ni erger, of the cddre the applicant was given financial upgradation 

undot the f\CT Scheme acrending to the hierai chal Pay scale The 

applicant wa n o t denied any benetit and thereiore cannot have a 

.ca -e 

	

l.i. 	 . 	 • 0 	 0 	 . 	

0 	 - 

7 	We have given due consideiation to the aiguments, 

pleadings and evidence placed on recoid The cortention of th e 

appJiran tht the applicant was calied frr the seiedion of Field 

\oi ket (Sei 191 is d thing oI the past, which now cannot be agitated 

- srtif'ed True Cop)  
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in the rejçiiider the applican t. h: Sj)ecihcally pleaded ;hit there is uo 

: POSt in between the poses of..Fieid Vorker Utinior) and Fied Worker 

•: 	(S.en.or). .>3:t1y in [).ibri.qrh 	N.E Region o! Iiiclian  Council of  

Medical 1Ei rcii 't:hE.re is 	post: otheld. Worker (J ii n i) bi.i tt:here k 
;:: 	1 . 	• 	. 	. 	. 	':. 

I; 
no $U( h pu'I deiçjtired as FiId Workei (Jun tor) in of-her RegI()tlt 

	

ccikai 	oci r ch 	& C,i Li t Lii lM 11w, Açjiin h 	icL 	}1ed VVor et 
) 

	

0r) 	as rdi .éd, 	LihoratcyAssistént. but the: post. of 

	

1id WokerJjjjjior) Is pot redesigndted hi) date The applicant has 	6 

made a i presenLahon on 9 P 2002 with a request to take necessary 

steps to redesignate the poLbf Field Worker Uunior to La.o.ratory 

'AçistanL Uidrncr)  consIdFring the tutut e pi ospect of tie applicant but 

np.l.y has ben received. It :i ifiso the case of th applicant that th 

pof Laboratory Attendant is equivalent to thepos of Field Worker 

Uy. or).Thpaysc&e of Laboratory Attendant is not enhanced iay 
- 
ca1e n 1ieid' Wnrier cIunior  a'.d the ajphcant has cdiciv recei.ed 

hemnnLh of Auctns 99 Theretote, th p a y srale 

gi an led in te past of Leboi atoi y A1t€ndant is o no conscquontial 

beneht to the applicant and the applicant's consistiit case is that the 
1 . 	 .. 	... 	I.  4 	. 	...... 	. ....... 	. 	.... 

applicant should he upgrade to the post of Field Workei (Seniot), 

which is equivaleit to the post ut Labmatory AIst4nt Those who 

h a' e joined with the a pph ant a f' ield Wut her (Sen ic i ) have beii 

i nmoleci a' I aharahi y fechru in Thet efoi c, it will be of some u'e 

to bri d out: t.n ii ierrchai position 01 the ot hlci.. by the applican L 

Annexu re1X!Led . 29.8.1.95 •. . is a (,ircir issued by the TCMJ{ 

sanctioning creation of the new posts right horn Deputy Dii ectot to 

Chowkidar. For better elucidation the ielevant items (10, ii and 12) 

are reproduced as tinder - 
rjI 	 I 

certified Tnic Cop) 
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1dV S ca I 	1\(-,., posts  

I 	
ot 	:ct Worker (S:tuoi ) 	Rs260400 Two i 

If 	 11 	Field Worker Uunior) 	1-{s 19b 26 	One 

:1 2 	Ldhoraory Attendant 	Rs 196-268 	Pout 

:• 	... 	... 	. 	.. 	.. 

H 	I iom the said do('7urnent it is rlem that Field WorLet 

(Junior) ind 1Lahoroinry Aendan t are in the same pay sca'e o 

P.s 196 268/ ,a1,that point of hme Th6tefore, 0 M d cied 04 082004 

(Annexure IIJ) pi omohng the applicant from the post of Field Worker 

y umor) to the post of Jaboratory Attendant in the pay scale of 

Rs.2610-.4000/- cannot he" aid to he an upgraiation in the 

promotional post The applicant, ddrnittedly, joined set vice as Field 
j4 1 

Oorl,er Quntot) and rornpletd more than sixteen years of set vice 

Th ACP Scheme which was born 'n 09 08 1999 by the orders of the 
i 	I 

Miistry of Personnel, Public Gi ic-ances and Pensions had salient 

'!atures of grantinq financial upgi adation to Group 'C' and 'D' 

em ploycec m corn pletion of 12 rmci 24 years of i egul.a& set vice For 

better elucidation clairse 3 of the A.CP Scheme end dauses 4, 5 6.1 

and also 10 1 the conditions for giant of henchts under the ACP 

Scheme, which ate relevant, are reproduced as under 

"3 GROUP 'B', 'C' AND 'D' SFR\'ICES/POSTS AND 
ISOLATED POSTS TN GROUP 'A B' 'C' AND D 

TEGORJES 

3 . While in respect of these categories also promotion 
she'll continue to he duly eat ned, it is ptoposed to adopt 
te ACP Scheme in E' modified foim to miiga1e hardship 
in cases of acute tagnihon either in a cadie or in an 
isolayd post Keeping in view all televant factors, it has 
theefore, been decided to giant tl4o frnanciai 

-- 	 . 	. 	- 
iLpgrad 9 tJons [as reco nc'naed by the r'ift}i Cential Pdy 

• 	 Co;mmission and also in iccoislance w]tn the Agreed 
SeTh9ement dated Septembei 11., 1997 (in telation to 

• certified Trite Copy 	 . 	.. 
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' C'rou p '0' a nd 'D'em i Jo-es) en Lei-ed -  in to wi ft ft e S raft • Sid( of the National Council UCM)1 u'id.er the. AC1 EcJern.eto Group .13, C' and ID.' emptoyes on COrnplel-Ion of ,  ,-e,cand 24 (subject t:o cndit:ion ala. 4 in n e.0 a a - I) at rcçj ulai sei vice re,spe tivejy.Jsain tcd pnR Ga oup 'A','JJ', c_ and 1)' citeguiv which hae no prorinotfr)n al flVeIi 005 shall also quaifty (:u similar benefit 
on the pattern. indicated .0)Ove. Certailir Categories Of 

• employees sich as casual emplgyees (incudjnq those with 
kmparary status) ad hac and rontrdct eriplôyees shaH n o t:  qcahfv  

for beritjt-s udez rho afnusd Scheme Grapi-  of flnancai upgradafjosonder he ACJ Srherne shfl, 
hwver, h 	subject: to the condjf.:jons rrën Lioned in An 11 ex t.1re 	I, ........ . 	. . 
3 1 	l'ia irn 	vace iOl the pu rpos' of the 1 ACP Sc luni u jJ r i13t1 pt&ed to 	tw eliglhdjty so.rvice, counted 
for agulda pzomotacrn an terms of elovnt Recruitment 
Service Rue 	.. 	. 	 • 	 . :. 

4 	]} 	
lii SI financial upga aclat-aon under the AC P 

rheme shall be allowed aftei 12 veaas of rep LOcIr seivice 
and the secd .u.pgradation ..:áftèr I2;.years of regular 
SOVIce om the date of the fi d rst finiial .upgradation fr  
s'hjccL to halfIlIrn6nI 	t pi escnbed cc 'dations In othea 

•wç)rds; it the fi  r s t financial upgradation gels....postponed on 
aceun lts of the em playec not fhund . fit or due to 

N de.partmen tal proceed in ci S. etc. this would hve Y\ c'rsquera tial .efeet. on:,... ft c. seond upgradation which 
'Ot: 	also get deferred accordingly' 	. 

rA 

• 
3. 

c) 	
) 

• i 	1wo llnanciaf tipgradabio 	under ,t:hè ACP Scheme 
in the entire Government sei vice career of an employee 

I 	- s1all be counted against iegular promotions (including in- 
situ promotion and fast-hack promotion 	through 1 vailed 
limited 	departmei tal 	corn pet1tive 	examination) 	availed fi 1orn the ga ade in which ai ernl)ioye was appointed as a 
dtrect 	rectuit 	This 	shall 	rncan 	that 	two 	tinancal 
flp)radariarjs 	dndel 	the ACF' ScI'zeme shall he evailablc 
only 	It 	no 	regulai 	pzomu'aons 	during 	the 	piescnhed 

C1 	in', 	2 	id 	4 	1 	ye 	Jealed- by 	an 
Pmp1oy 	it 	an 	ernpJnye has already got one regu1i 

aornoLion, 	he 	shall 	qualaiyfoi 	the 	second 	financial 
upgradation only an competition ot 24 years of iegulai 
seivace 	under 	the 	p/P 	Scheme 	In 	case 	rwo 	piioi 

'I )Ornolions on regular basis have aleady been ieceaved 
h. an anpoyee 	no benefit undr.: the ACP Scheme shall 
bccrue.to.J'iirn' ;  

6. 	Pu Ilium en I of normal p'omfloion norms (bench-mark, 
dcpmtmentai 	e'Prrinnhon 	sen;oiaty-cum filness 	'n 	ftc 'Ci Se of (i oup 	'IY em atoyces, etc ) 	for (31 	n 	at flndflciai 
u P1 radalior s, perfoi"rn.an cc. of such duties.as.aré en trusted 

he 	employees 	tog et1cr 	with 	 O f- A. 
dosmnaonc, financial ungiadations as prscual to the 
incumbent for the sratcd pur pose and rsta action of the 

I 

(&tifiedT.rue Copy 	- 	.. 	. 	.... 	.i..::.'m 	: .............. 
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/ ACP 	Srheme 	for 	tln -ln( ia) 	and 	rei tarn 	offier 	benetits 
(krnise 	Buildrng 	Advance, 	allotment 	f 	Government 
accommodation 1  advances, etc ) only without c'onfernng 
any privikcjes re'ated to higher stAtus (e çj 	invttation 	tq 

tJ  QeeJ.flonI:l1 	functions 	deputations 	tn 	iiigliei 	posts, 	etc) 
Sllfdl be e n s q rodl., for 	grant of benehts Un' d. er the 	ACP 

I  
Scheme, 

Gianl of, higher pay srae under. the ACP Scheme 
E shall be conditjonal Lo the facL thdt 	in employee, whik' 

, acçerting the said benefit 'hail be deemed to have cn'en 

JI  
iis 	unqualified 	acceptance 	Ecu 	reguith 	proniobon 	on 
ccurrence ofvacancy subsequently. In cape he zefuses to 

accept the higher poston regu!ai prom 	notio 	subsequently,  
he 	shall 	he subject to normal 	debarment for regular 
promotion as prescribed in the geneial instructions in this 

. .. 	reavd; 	Howevr,. as • 	when 	he 	iaccepts 	regular 
0 Pt omotii 	thereaftei , 	he 	.hall 	becon 	eligible 	for 	the 

se'cond upgiadation udei the ACP Sch'me only aftei he 
completes the required eligibiliti service/period under the 
ACP Scheme in that higher gtade subject to the condition 

- that he peiiod 	for which 	he was dcharred foi 	iegu1a 
prQmotion shall not count for the purpose Foi example, it  
i per son his got one financial upgradation atter tendei inq 
2 yeais of regular seivire and after 2 years theiefom if 

he 	refuses 	regular 	promotion 	and 	is 	consequently 
dehaned for one year dnd subsequently he is promoted to 
tRe highei grade on regular basis aftei completion of 15 

\ 	)xears 	regular seiice 	he shaI he eligible for 
consideration for the '.econd upgiadation under the ACP 
Scheme only attei iendeii ng ten more yeaic in addition to 

/ 	two yeai s of sei vice ali eady rendered by him aftei 	the 
Iirst financial upgi adation (2+10) in that hicjher grade 1 

att6l 25 yeais (12 +2+1 +10) of regular seivice 	because 
he debaiment peiiod at one year cannot be taken into 

acpount towaids the requiied 12 years ot regular sei vice 
in that higher grade 

, 
4. 

9 	The Scheme is intiodured to mitigate haidship A n case of 

acute stagnation either in a cadie or in an isolated post and derided 

to grant tw 	financial upgtadations on completion of 12 yeais and 24 

yeais of iegilar service 	Reading horn clause 5 1 of the Scheme, 

admittedly, the applicant was not subjected to any iegular promotion 

during the presciihed period of 12 and 24 years 'therefore 	this is a 

henehciil scheme ro the employee 	Tt goes without saying that any 

tc 	h111cnhts 	)i 	jn,tcL plahon 	ol 	the scheme in denying 	the ehgibl- 

ii 

I—Ic-- 
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iployees )o the benefit cannot he accerd 

 

The standai -d/com 

 scale s per Part A annexed to the Ministry of FlfldflcC as 
An nexure fl to the AC P Scheme is as follows 

	

a 	
Revised pay scales (Rs) 

	

1 	S 1 	 2S30-55-2660 hO 3200 

5-2 	 2610'oC5354o 4; 

	

"t3 	S.3 	 2650-65330Q.7O..40O0 

	

4 	S 4 2750 70-3800-75 4400 

	

• 5 	S-5 	3050-753.950504590 

I 	 •\\ 

10 	Now, it will he inteieslincj to note what are the pay scdles 
" 

that/the apphcant was drawmcj a n d the pay scales of Fieki Woi ker 
I 

(Senior) and Laboratory Assistant 

1horatr Attendant arues the scale ofRs260-62g10b5 
3300 70-4000/- 

Held Worker (Junior) can u the scak' of Rs 250-b 2660-60-
3200/ 

Field Worker (Senior) carries the vale of Rs 1200-85-4900[. 

Laboi toi y Assistant carrJeS the scale of 1 3200-5-49QQJ 

11. 	A(.1iiit:i:ed ly, 6L the ti of the. u pgradat:ion nndei- the:ACP 

Scheme the apj.icaht was drawng.the pay scale pF, Lahoràtoi-y 

Attendant Accrdznj to the applicant the next post of ptomohon was 

Field Work*1 (Snior), which as equiva'ent to the post of Laboratory 

Asistant The appIicanL'S lineof job was directly ielal-ed to the job ot 

Field W o r he (Senio r) and Laboratni y sistant The j ob is not related 

.Ttified True py 
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ii.  to T} e 	I.()1\' .A:eri (I an t a ti (1 i 	sc:a le at- }:;J,_1 	Vor'ker 

and that of:Lahbatory Attndant. is 1nost the same. The post of Field 

Workei (Senior) 	nd Laboi atnr y 1\ss;stant we; e merged and 

1  redesignated as one, whereas Field Worker (Juiuur) was not 

i edesignatect Vide Annexui e-XIIJ order dated 4 d 2004 it is evident 

that a firanê& upgradabon ; sought to be gi anftd to the applicant to 

the pay scale of Rs 2 610-4000/ with effect from 12 6 2003 i e 

•• Rs.3215.00'plus T20.00 as PP (Total Rs.3235.00) which was almost; 

the same that the applicant Was thawing at the time of this ordet as 

Field Wkrr (junior) Theretore it cannot be said that any or  

upgradatiQIhs been granted to the applicant as per the scheme. 

• AdmittecUY. the Field WOrker (Junior) post is analogous and nOt 

designated tilt date and the hierarchical poition of the next 

promotion of the applicant is Field Worker (Senior) We are of the 

'cew thet,tbe &leg'd upgradation to the posl of Laboiatoiy Attendant 

s not justified and not in the spirit and mterpretabon of the ACP 

( /Scherne 'Though the respondents have contended tlat as per clause 

1 0 of the ACP Scheme if ,- an employee accepts a 105t he cannot 

challenge th same late; o cannit be made applicable iii this case to; n  

	

.5 . 	 • 

the reasoi t;hat by merger and red esignation of the promotional post. 

• which has been compartmentalized stood prejudiced to theapplicant 

and this dsh ha to be taken note of From the records it is clear that 

the applicant has objectedand cnven in writing that he cannot accdpt 

the upgradtiOñ•. which is very meager intoutiLAfter serving for 
• 	 S.. 	

5 • 

sixteen yars in a stagnated post an employee who iS aspiring for the 

next hieraichical post of Field Wnrker (Senior) has been down played 

I, 	toa itanceofputtiflg_in the higher sca}e which he was almost 

drawing -at:*06 time of alleged upgradation 

rtified Tue Cop) 	• 	• 	 •. 
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J:2. 	Ii th COflSp--CtUS Ot 1CLc ind CiUmstin;es WC 	of the 

?onsldered vjew thai the upgr13dIhon m ide to H; 	pJ51i Ciflt tO th( 

tostotLabor&rry Al tendnn slIcJ j Thh'd 'md ftc 1mphrant iflbe - 

efl tied 	t) 	1n 	P1Y '-st 	(1 	1 c Id I I 	
fliI 	 ( J-I  

;àpp1icn t is (cr\Se elictible.. 
.rc 

L. Ch e 	den ts n n- d i r-:- 	to consider th sa tn e mid 

c417ant: the henht ::c, the applicant. 	Lhe earliest. ]n Lh me;-intiirè the 

atu s quo af: now will con tin - re. Hhwevr, considering the entire 

V 	P'ts it is made dear that the 	pf'eant wilt be nhLled to the 
•\ 	-. 	e 	- 

rf-efit\rinI nity t1t t}i Wit o1 ssu nce of the aider I his shall be 

9 

AA. iit wi thin four man 1± s f'rni he date of receipt o th i order 
4 	P 

I 

- 	 -• 	 - 	 - 

The- o - igina} application is allowed. intime circumstances 

thre will be no -crer CS to Costs. 
----------- 

s/vic GH/tIkI'IM'( 



I 

De 	 1 

t, 
fld 	V 	notItifl) 

Date of deIver 	of the 
requisitn etempe and 

Dare on which the copy 
was reedy for delivery 

ntmtor of 
I folio 

zIi 

7 . 

Date of making over the 
copy to the appilchnt, 

IN THE GAUHATI HIGH COURT 
(THE HIGH COURT OF ASSAM: NAGALAND: MEGHALAYA: 

MANIPUR: TRIPURA: MIZORAM AND ARUNACHAL — z"I"', PRADESH) 

WP(C) NO. 460 of 2007 

The Director, Regional Medical Research Centre, 
N.E. Region, Indian Council of Medical Research, 
Post Box No. 105, Dibrugarh - 786001, Assam. 

The Administrative Officer, Regional Medical 
Research Centre, N.E. Region, Indian Council of 
Medical Research, Post Box No. 105, Dibrugarh - 
786001, Assam. 

- Petitioners 

	

-Versus- 
	 1M1 

Sri Pradip Kr. Saikia, 
Son of Sri Durbal. Krishna Saikia, 
Resident of Athabari Gaon, 
P/o Khwang Ghat, PS - Khwang, 
District - Dibrugarh, Assam. 

-- -
Respondent 

	

For the Petitioners 	: Mr. K.N. Choudhury, Sr. Advocate. 
Ms. R.S. Choudhury, Advocate. 

	

For the respondent 	: Ms. K. Deka, Advocate. 

/
1 4P PRESENT  

THE HON'BLE MR. JUSTICE RANJAN GOGOI 
THE HON'BLE MR. JUSTICE B K SHARMA 

Date of hearing 	: 21.12.2009 a 22.12.2009. 
gatified ruC 

P/  
' 

Date of Judgment 	: 23 .12.2009 

: 	I 

Guwahati B3ncf 
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Guv'h'tj C:nh 

B. K. Sharma, J 

This writ petition is directed against the judgement 

and order dated 22.9.2006, passed by the Central 

Administrative Tribunal, Guwahati. Bench (here-in-after 

referred to. as the Tribunal) aRowing the Original 

AppLication registered and numbered as OA No. 94/05, 

filed by the respondent herein as the appLicant. 

2. 	We have heard Mr. K.N. Choudhury, learned Senior 

COunsel assisted by Ms. R. S. Choudhury, Learned counsel 

appearing for the petitioners, who were respondents in 

ihe Tribunal. We have also heard Ms. K. Deka, learned 

counsel representing the respondent, who was the 

applicant before the Tribunal. 

* 

- . 
	 TrUC COp 

J ,1  

The respondent filed the aforesaid OA No. 94/05 

making a grievance against his promotion to the post of 

Laboratory Attendant instead of Field Worker (Senior), re-

designated as - Laboratory Assistant with effect from 

12.6.2003. The Tribunal by its impugned judgement and 

order has allowed the OA and hence this writ petition by 

the respondents. 

ShortLy stated the facts leading to filling of the 

instant writ petition are as follows :- 

The respondent herein was first appointed under the 

petitioners as Field Worker (Junior) on 2.6.1986. It will be 

•••.T . T 	- 	 TT 
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pertinent to mention here that although the respondent 

was invited for selection for the post of Field Worker 

(Senior) accepting his candidature which he had offered 

pursuant to the employment notice dated 28.11i985, but 

he was offered with the appointment of Field Worker 

(Junior) on the ground that he had lacked experience for 

the higher post i.e. Field Worker (Senior). According to 

the petitioner, the authorities had assured him that soon 

he would be promoted to the post of Field Worker (Senior) 

on gaining experience. However, he was not so promoted. 

5. 	The respondent was granted financial upgradation 

under Assured Career Progression (ACP) Scheme with 

effect from 9.8.1999 in the pay scale of Rs. 2610-3540. In 

the mean time, the respondent had submitted 

representation dated 21 .2.2000 praying for his promotion 

to the next higher post of Field Worker (Senior). However, 

he was prbmotedto the post of Laboratory Attendant with 

effect from 18.6.2003. Be it stated here that the pay scale 

attached to the, post of Laboratory Attendant was Rs. 

2610-4000, while that of Field Worker (Senior) was Rs. 

3200 - 4900. 
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6, 	Being aggrieved by the aforesaid order of promotion; 

the respondent made time-to-time representations in 

which he agitated that having regard to his long length of 

service .(16 years), he was required to be promoted to the 

post of Field Worker (Senior) equivalent to the post of 

Laboratory Assistant. In the representation he also urged 

that those who had joined as Field Worker (Senior) had 

- 
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already been promoted to the post of Laboratory 

Technician and that he had accepted the post of Field 

Worker (Junior) with the hope that he would be soon 

promoted as Field Worker (Senior) In the representation, 

the respondent also apprised the petitioners that in the 

meantime he had obtained BA Degree from Dibrugarh 

University. 

As against the aforesaid prayer of the petitioner- 

respondent, he was apprised by the authority that since 

he was granted upgradation under ACP, he could not be 

considered for promotion to the post of Field Worker 

(Senior). On receipt of such intimation, the respondent by 

his representation dated 30.7.2003 apprised the 

authorities that his promotion to the post of Laboratory 

Attendant had deprived him of his promotion to the post 

of Field Worker (Senior) as the post of FieLd Worker 

(Junior) and the post of Laboratory Attendant were 

equivalent in rank and status. 

The departmental remedies pursued by the 

respondent having not yielded any result, he approached 

the Tribunal by filling the aforesaid OA. In the OA, apart 

from the aforesaid fact, the respondent also stated that 

those who were appointed as Field Worker (Senior) had 

already been promoted to the next higher post of 

Laboratory Technician. 
True 

In the writ petition filed by the petitioners, the 

claim of the respondent has been resisted on the ground 

.- 	t. 
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that the respondent having accepted the ACP accepting 

the terms and conditions thereof and he having been 

promoted to the post of Laboratory Attendant, he could 

not have urged for his promotion to the post of Field 

Worker (Senior). 

C. 
Thr 

10. The learned Tribunal considering the entire 

materials on record has upheld the contention of the 

respondent holding that he was entitled to be promoted 

to the post of Field Worker (Senior). While holding so, the 

TribunaL noticed that the pay scales of Laboratory 

Attendant and that of FieLd Worker (Junior) are aLmost 

same and that the respondent had already received the 

upgradation of pay under the ACP. The Tribunal also found 

that the pay scales of both the posts i.e. Field Worker 

•(Junior) and Laboratory Attendant at one point of time 

were the same. So far as the upgraded pay scale is 

concerned, the Tribunal has rightly observed that such 

upgradation is assured under ACP and cannot not be 

construed to be a promotion; The ACP was granted to the 

respondent on completion of requisite Length of service. 

UIR 	The Tribunal also noticed the . fact that those who had 

tb 	joined aLongwith the applicant as Field Worker (Senior) 

has been promoted to the next higher rank of Laboratory 

Technician. 

srtified True Copy 11.On perusal of the records and as noted by the 

Tribunal, what we find is that in the hierarchical position 

- 	 Advocate of the posts involved the post of Field Worker (Senior) was 

in the pay scaLe of Rs. 260-400 and that of Field Worker 

* 	 --. ............... 
... ............. 	. 	. 	. 	-. 	. 	 i#I 
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(Junior) and Laboratory Attendant were in the pay scale of 

Rs. 196-268. The post of Field Worker (Junior) was in 

between the post of Laboratory Attendant and Field 

Worker (Senior). 

12. Noticing the aforesaid facts, the Tribunal has rightly 

held that the promotion of the respondent as Laboratory,  

Attendant cannot be said to be an upgradation to a 

promotional post. The promotional post being Field 

Worker (Senior) re-designated as Laboratory Assistant, the 

Tribunal has held that the promotion of the respondent to 

the post of Laboratory Attendant was not justifjed and 

consequently he should be promoted to the post of Field 

Worker (Senior). 

The aforesaid view of the Tribunal on the basis of 

the facts and circumstances involved cannot be said to be 

arbitrary and without any jurisdiction. Having regard to 

the scope of judicial review under Article 226 of the 

Constitution of India, we are of the considered opinion 

that the particular finding arrived at by the Tribunal on 

the basis of the facts as was revealed before it, cannot be 

interfered with. 

As noticed above, in fact, the respondent had 

oflered his candidature for the post of Field Worker 

(Senior) but he was appointed as Field Worker (Junior), 

ert11 / 1 which was a lower post with lower pay scale. The 

respondent being at the receiving end accepted the same. 

Long 16 years thereafter, he was again sought to be 

. 	:j. 
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deprived of the promotion in the line of avenue of 

promotion when he was provided with the promotion to 

the equivalent rank of Laboratory Attendant instead of 

Field Worker (Senior). 

For all the aforesaid reasons, we do not see any 

reason to interfere with the impugned judgement and 

order. Belt stated that the petitioners being aggrieved by 

the said judgement and order had also preferred review 

application before the Tribunal and the same was 

dismissed by order dated 10.1.2007. 

The writ petition is dismissed. However, in the facts 

and circumstances, there shall, be no order as to costs. 

x, 

r 

G1.o 

'3 ~Idljc 

CERTIFIED T9 BE TRUE COPY 

Date. ................. 
Superintendent (Copying Section) 
Gauhati High Court 
Authorised U/s 76, Act 1 1872 

6t U' 

A 'fC 



A-z ;. 

TERD 
I 

Phone Off: (0373) 2381494,2381506  
2381548, 2381555 	 Gram: Remres / 	C1 Wihati 

Fax : (0373) 2381748 	ierfp3 E.MaU 	 . 

: 

AA REGiONAL MEDICAL 1E$ARCH WäTRE, N. . REGION 
INDIAN CMJNCll. O MEDICAL RESEARCH 

Poet Box No. 105, Oibrugajh -786001 (As$am). INDIA 

No. RMRC/Djb/COIJRT case (PKS)/2009-10/ 44 S 2— 	Dated the 24 May 2010 

-Office Memorandum.. 

$pjject - Implementation of Hon 'ble Gauhati High Court Judgement in the matter of 
WP (C) No 460 of 2007 in respect of Mr Pradip Kumar Saikia- reg 

The Competent authonty of the Council has decided to implement the court judgement and order dated 23-12-2009 issued by the Hon ble (3uwahati High Court in the matter of WP (C) No 460 of 2007 in respect of Mr Pradip Kumar Dibrugarh. 	 Sailua, RMRC, 

Accordingly, financial up gradation under. Assured Career Progression 
Scneme (ALP) has been granted to Shn Pradip Kunar Saikia 

W. raising his i 	 - -.-----, -----.- 	 - scale of pay ,  from 	255O5O260o3200 in the post of Field Worker (Junior) to Rs 3200-854900 (1 e the scale of pay prescribed for next sanctioned hierarchy in the Centre) wef 9'  August 1999 with permission for 
revision of his scale of pay from Rs. 3200-854900 to Rs. 40001 00-6000 
with effect from l September 2005. 

This supersedes earlier order issued vide letter No RMRC/Djb/Adm97/99.. 
2000/2458 dated 23 -2-2000 

Further, pmmotidn of Shn Pradip Kumar Saikia 4o the post of Lab. Attendant in the scale of pay 2610-6029OO533OO704O0O wef 12th June2003as per recommendation of the Depa 	tal Promotion. Committee vide order/letter 
No; RMRCIDib/Adm21i (DPC)/2003-04/%1 dated 18-6-2003 is hereby cancelled. 
& Re-designated the post of Shri Pradip Kumar Saikia as Attendant (Services) as per guide1ine contained in the Council's letter Nct 6/01,200 Admn-11 a e 30_12-2009. 

 

(RK.Dutta) 
Administrative Officer 

For DIRECTOR 

$Irtified True Copy 
1 cL1c'. 

- 	Advocat. 	40 
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Dtd 7th June aOtO 

 --  - 	 -  - -   - -   

To 9 	
4 	- 

The DireCtOr s  
Regional Medical Research Centre ,. 
Indian Council of Medical. pesearch, 	 3 
Post BoxNO105, Dibrugrh - 786001, 

ss 	 . 	 I 
Sub YOUP OFFICE ME1ORANDUM VIDE 5L NO 

RMRC/DIB/CCTTPT case(PKS)/2009/ 10/ 
452 dated 2$4th May ' 2010 

- 

Dear sir 9  

This is to acknowledge the receipt of your subject 

Memorandum vide respetiVe serial number as stated aboVe 

I deeply regret to inform you that your subject 

order vide hjch you hive 8_desigflated me as Attendent (SERVICE 

and also vide whCh you have cancelled ffl7 promotiOn w e e.f,126 

is violative of the Central AdintrtiV0 
Tribunal Order No dat 

22nd septemnber2006 which has been suseqUefltlY upheld by the flo 

ble GUWSh8t1 
High Court vide its order dated 23122009. 

The above legal forums after much consideration n 

bate had conclusivelY directed OU to promote to me the positi 
de  
of a Field woIcer ( 'SENIOR ), in viewof my 1ogeflUre of serV 

and the matter Was al:sO legally justified. 	......... 

your above order is not only discrIrfliflatol'Y and cc 

uiscatory , but has 
failed to suitablYr.dre85 mygrieVancee 

In view of the 8bove you are.ornce again requested 

complY with the Court order and promote me to the position of a 
FID WO(ER SENIOR -OP EQUIVALT CATEGORY, ,rther instead of 

suitably prouiotiflgme you have also cancelled your order No.WR 

nIB/A_28(;DPC)/202_0/961 dated18-62003 . 

hnking you, 	.yóürs.aithllY, 

pradip Kumar S1k1 
LM.R.C.,  

( PRADIP KUMAR SAIKIA) 
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Phone Off: (073) 2381494, 2381 506 	 Gram Remres 

	

2381548, 2381566 	 Fax : (0373) 2381748 
E.Mail ICmrrcdjhub.ncjn 

	

O 	, 	q. ) 
REOAL MEDICAL RESEARCH CTRE E. RE6ON 

INDIAN CCIL, 0,F MEDICAL RESEARCH 
Post Box No. 105, Dhrugarh -786 001 (Assani), INDIA 

	

No. RWCIDffiTPF49/201011/ f/4 	) 	 Dated:G July2010 

To, 
MrPradip Kumar Saikia 
Attendants (Services) 
RMRC (ICMR), Dibrugarh 

With reference to your letter dated 7.62010, this is to in'orm you that this Centre has no 
vacant post of Field Worker (Senior) or any post of equivalent category to consider your request 
for promotion. 

However, your above referred letter has been forwarded to IMR Hdqrs, New Delhi for 
necessary action. You are informed that you will be transferred to any other ICMIR institutions 
against any such vacant post if exists. 

- 
voo 

Administrative Officet 	I 
9r Director 

Copy to:- 

In-charge, Biostatistics Section for information. 

.tified True Cop) 

AdVOC416  

- 	 -' 

. 	 T5 

J.z 



A... 04. 	 C. 
' 

& 
THE GAUHATI HIGH COURT AT GUWAHATI 

(The High Court Of Assam,Nagaland,Meghalaya,Manipur,Tripura,Mizoram and Arunachal Pradesh) 

PRINCIPAL SEAT AT GUWAHATI 
Page No. 	1 

CASE NO: Cont.Cas(C) 67/2011 	 District: Dibrugarh 

Category: 10200 (Contempt Petition (Civil);) 

PRADIP KUMAR SAIKIA 
S/O LI. DURBAL KRISHNA SAIKIA 
RIO AThABARI GAON, 
P.O. KHWANG GHAT, 
P.S. KHWANG, 
DIST. DIBRUGARH, ASSAM. 

Petitioner/appellant/applicant 

Versus 

DR. JAGADISH MAHANTA & ANR. 
THE DIRECTOR, REGIONAL MEDICAL RESEARCH 
CENTRE, N.E. REGION, INDIAN COUNCIL OF 
MEDICAL RESEARCH, POST BOX NO. 105 1  
DIBRUGARH- 786001, ASSAM. 

2 	MR.RKDU1TA 
ADMINISTRA11VE OFFICER, 
REGIONAL MEDICAL RESEARCH CENTRE, N.E. 
REGION, INDIAN COUNCIL OF MEDIcALRESERCH, 
POST BOX NO 105, DIBRUGARH- 786001, ASSAM 

Respondent/Opp Part) 

Advocates on record for Petitioner/ap 

MRS.KDEKA 

Central Admi rtcveTrbUcic. 
*t 	7i 	 I 

1 

Guwah 

Summary Of Case And Prayer In l3riet 

CERTIFIED COPY OF JUDGEMENT./ ORDER 
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Page No. 

& 	contempt- petition with liberty to approach the Central 

Administrative Tribunal for appropriate relief under Section 27 of 

the Administrative Tribunal Act, 1985 

Leave and liberty is granted 

Dismissed as withdrawn 

1•- 
- 
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Superintendent (Copying Section) 
..Cauhatj High Court 
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'SL.No. .90234 
k. 

DISTRICT: 

V 
IN THE GAUHATI HIGH COURT 

[THE HIGH COURT OFASSAM, NAGALAND, MEGHALAYA, MANIPUR, 
TRIPURA, MIZORAM AND ARUNACHAL PRADESH] 

R_P_arX0,  /7CP2 NO 
	

OF ,2O// 

Sh  
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Yt7 ion  

APPELLANT 
PETITIONER 

RESPONDENT 
OPPOSITE-PARTY 

Knowall men by these presents thatthe above named .4.'i..L79°....kg"7I2'- ............................................ 

do hereby nominate, constitute and appoint 	 ................ 
........................... Advocate and such of the undermentioned Advocates as shall 

accept this° Vakalatnaa to be my/our true and lawful Advocates to appear and act for me/us in the matter noted 
above and in connection therewith and for that purpose to do all acts whatsoever in that connection including 
depcT rwing money, filing in or taking out papers, deeds of composition etc. for me/us and on my/our 
behalf an'3iJVvagree to ratify and confirm all acts to be done by the said Advocates as mine/ours fOr all intents 
and purposes. In case of non-payment of the stipulated fee in full, no Advocate will be bound to appear and act 

• on my/our behalf. . 

in Witness Whereof I/We hereunto set my/our hand on this 	 D a y of 241 !2 -........... 

B.M. GOSWAMI (Sr. Adv.) 
D.C. SHARMA 
AM MAZUMDAR (Sr. Adv.) 
P.K. BARUA (Sr. Adv.) 
SN. BHUYAN (Sr. Adv.) 
J.K. BARUAH (Sr. Adv.) 

• . ANIL SARMA (Sr. Adv.) 
• B.K;DAS(Sr.Adv.) 

MA LASKAR (Sr. Adv.) 
DR. S.N. CHETIA 
A.S. BHATTACHARJEE (Sr. Adv.) 

• A.R. BANERJEE (Sr. Adv.) 
D.K. HAZARIKA (Sr. Adv.) 
N.N. SAIKIA (Sr;Adv.) 

, J .M. CHOUDHURY (Sr. Adv.) 
P.K. GOSWAMI (Sr. Adv.) 
C.R.DE(Sr.Adv.) 
D.K. BHATTACHARYYA (Sr. Adv.) 
D.K: TALUKDAR (Sr. Adv.) 
R.P. .AGARWALA (Sr Mv,) 
D.P. CHALI HA (Sr. Adv.) 

BISHNU PRASHAD 
S.R. BHATTACHARJEE (Sr. Adv.) 
P.C. DEKA (Sr. Adv.) 
P.K.DAS : 
BR. DEY (Sr. Adv.) 

• Ak. PHOOKAN (Sr. Adv.) 
K.R. PATHAK (Sr. Adv.) 
BHUBANESWAR KAUTA(IXSr.Adv.) 
S.P.DEKA 
•MSUSHABARUAH 
NC. DAS(Sr. Adv.) 
AK. BHATTACHARYYA (Sr. Adv.) 

• A.B.CHOUDHURY (Sr. Adv.) 
• K.P. SARMA (Sr. Adv.) 

H.K;SARMA 
• PRABIN BARTHAKUR (Sr. Adv.) 

C K. SHARMA BARUA (Sr. Mv.) 
ANUP KR. DAS 

DR. Y.K. PHUKAN(Sr. Adv.) 
BIJON CH. DAS (Sr. Adv.) 
R.L. YADAV 
PRAFULLA ROY 
A.C. BURAGOHAIN 
M.Z. AHMED(Sr. Adv.) 
R.P. KAKOTI 
J.P.SHARMA 
S.I. RASUL 
BK. GHOSE (Sr. Adv.) 
S.K. BARKATAKI 
DR. NABA KUMAR SINGHA 
D.C. MAHANTA(Sr. Adv.) 
T.C. KHATRI(Sr.Adv.) 
MS. BINOYADUTTA 
BHABATOSH BANERJEE 
R.K.JAIN 
PRANABANANDA. PATHAK(Sr. 
Adv.) 	• 
DR H.N. DAS (Sr. Adv.) 
B.C. MALAKAR 
SAMSUL HUDA 
BHADRES WAR TANTI 
CHAITANYA BARUAH (Sr. Adv.) 
A.C. SARMA 
N.Z. AHMED 

P.N,CP,IUKAN 
MUNIN (GAUTOM) SARMA 
G.N. SAHEWALLA (Sr. Adv.) 
GK. JOSHI (Sr. Adv.) 
A.A. MIR 
MS. REKHA CHAKRAVORTTY 
MRS. JHARANA BORAH 
S.N. SARMA (Sr. Adv.) 
DILIP KR. DAS (Sr. Adv.) 
PRADIP KHATANIAR 
MRS. K. YADAV 
DR B.P. TODI (Sr. Adv.) 
MRS. K. BHATTACHARYYA 
AK. BARFUJARç 

S.S. SHARMA (Sr. Adv.) 
S. P. ROY 
K.K. BHATRA 
R.P. SHARMA (Sr. Adv.) 
S.C. BISWAS 
p.c.RAYMEDHI 
UTPALDAS(I) 
DR. S.S. HARLALKA 
D. R. G000I 
KHAIRUL BASAR 
A.S. CHOUDHURY (Sr. Adv.) 
DINDAYAL AGARWALA 
KAMAL AGARWAL. 
MD. SAMNUR ALl 	• 
v.K.BHATRA 

• A.C. BORBORA (Sr. Adv.) 
P.K.KALITA 
SAILEN MEDHI 
MRS. M.B. DuTrAcH0uDHuRY 
P.C.GOSWAMI 
APURBASARMA(I) • 
K.H. (SALIM) CHOUDHURY(Sr.Adv.) 
A.K. PURKAYASTI-IA 
ASHIS DAS GUPTA 

• L.P.SHARMA 
B. N. SARMA 
J. L. SARKAR • 
R. C. SANCHATI 
SISHIRDUTTA 
C.R. BORAH 	• 
P.K. GOSWAMI (I) 
N.S. DEKA 
M. SAHEWALLA 
H.A. SARKAR 
B. K. JAIN 
NILOY DUTTA (Sr. Adv.) 
CHINMOY CHOWDHURY 
KAMAL NAYAK 
SK. N. MOHAMMAD 

• —aC:CHAKRAVARTY 

GIRISHMISHRA 
JOGINDER SINGH (Sr. Adv.) 
ABUSHARIF 
B.B. NARZARI (Sr. Adv.) 
P.K.MAHANTA 	•. 
NASIMUDDIN AHMED 	• 
MANORANJAN DAS 	• 
DR. GOBINDLAL 	: 	. • 
B.C. PATHAK 	• 	• 
F.H. LASKAR 	• • 
MRS. M. HAZARIKA (Sr. Adv.) 
SAURAV KATAKI • • 
MD. ABDUL HAl 	• 
GAUTAM UZIR • 	• 
H.R.A. CHOUDHURY(S r. Adv.) 
MRS. MANJULA DAS 
BHABENDRA N. SARMA 
BENUDHARDAS 	•• 
N.N.KARMAKAR 
MRS. REETABORBORA . • 
PRADIPDAS 
MD. M.H. RAJBARBHUIYAN 
S.S. GOSWAMI • •.• 
K.K. MAHANTA (Sr. Adv.) • 
JAGDISHSHARMA 
P.S. DEKA 	• 	• 
MOMNDRASINGH 	. 
K.P. PATHAK (Sr. Adv.) 
ARyP KR. GOSWAMI (Sr. Adv.) 
S.S.DEY 	• 	• 
DIGANTADAS 	• 
MRS. B.ACHARYA 
DILIP CHOUDHURY 
LAKSHESWAR TALUKDAR 
S.P.MAHANTA 	• 
SK. CH. MOHAMMAD 	• 	. • 
HASIBURRAHMAN • 
AK. MAHESWARI 	. 
NILAMONIGOSWAMI • • : 
MS. BHARATI DEVI 



KK.DEY 
GK.DUUA 
B. MRINAL CHOUDHURY 
KUMUDBARUAH 
APURBA KR. SHARMA 
NAZRUL ISLAM 
RAJIB BORUAH 
K.N. CHOUDHURY (Sr. Adv) 
MRS. ABI-jA BHATTAC1-IARYYA 
A.K. THAKUR 
MS. BHUMIKACHOUDHURY 
D.K. MISRA (Sr. Adv) 
DR A.K. SARAF (Sr. Adv) 
DR R.C. BARPATRAGOHAIN 
MD. ALl SEIKH 
B.K. TALUKDAR 
NISHITENDU CHOUDHURY 
G.P. BI-IOWMIK 
MS. KALYANI DEVI 
PARAMANANDATALUKDAR 
MANABENDRANATH 
O.K. KOTOKY 
MS. MONIDEEPASARMA 
T. BIDYUT BIKASH 
S.B. SARMA 
YADAB DOLOI 
P.K. TI WARt 
DR. (MS.) S. RAHMAN 
MANOJIT BHUYAN 
RAMESH BARPUJARI 
MRS. NIRUPAMASAIKIA 
JENAT MOLLAH 
PUSPA KANTA BORA 
NISHITENDU DI-IAR 
MS. TRIBENI GOSWAMI 
R.K. MALAKAR 
BISWAJYOTI TALUKDAR 
ANILCH. DUTTA 
DILIP MOZUMDER 
A.M. BUZARBARUAH (I) 
ARUP KR. SHARMA (I) 
MD. JASI MUDDIN AHMED 
ZIAUL KAMAR. 
MRS. M. PHUKAN 
SUBRATANATH 
DHANESHDAS. 
H.N. GOSWAMI 
H.P. BARMAN 
MS. JY011 TALUKDAR 
L.R. DUTTA 
QZI.S. KUTUBUDDIN 
S.K. KEJRIWAL 
MS. PRATt MA DAS 
MD; MEHTAB UDDIN AHMED 
B.C. SARMA 
V.M. THOMAS 
K.K. PHUKAN 
B. DEVAGOSWAMI 
AMAL CHANDRA DAS 
MS. GITI KAKATI DAS 
MS. BAHARUN SAIKIA 
MRINAL KR. CHOUDHURY (Sr.Av) 
MS. AHMEDABEGUM 
D.C. KATH HAZARIKA 
M.K. JAIN 
MS. BASANA RAJKHOWA 
S.L.JAIN 
B.K. BHATTACHARJEE 
MS. ANUPAMA DEVI 
MS. M. BUZARBARUAH 
BHASKAR J. DUTTA 
MAN 1K CHANDA 
K.K. MOUR 
B.B. GOGOI 
ABDUR ROSHID 
M.R. PATHAK 
P.K. BARMAN 

RAJENCHOUDHURY 
MD. NAZI MUDDINAHMED 
JAYANTACHUTIA 
A.K. ROY 
R.K. PAUL 
ASWINITHAKUR 
JOGES WAR SAl KIA 
A.K. SARKAR 
P.B.MAZUMDAR 
L.M. KSHETRY 
M.K.SAIKIA 
A.J. DAS 
BISHNU BURAGOHAIN 
SANJIB SAIKIA 
MS. PORI BARMAN 
MD. A. SABUR CHOUDHURY 
MS. MANOSHI HAZARIKA 
RANJAN BARUAH 
JNANCH.NATH 
KR. DEEPAKDAS 
MONMOHAN TALUKDAR 
UPAMANYU HAZARIKA 
AM LAN DUTTA 
BILLAL HUSSAIN 
T.J. MAHANTA 
M.D. CHOUDHURY 
MR. DIGANTA burrA 
MS. NIL MA DEVI 
SATYEN SHARMA 
RAM CH. SAIKIA 
UJJALBHUYAN 
DIBAKAR SHARMA 
MS. MANJULI DEV 
AMARENDRACHOUDHURY 
JYOTIRMOY ROY 
ASHIS BHATACHARJEE 
H.K. BAISHYA 
BISWANATH SHARMA 
M.C. RAJBONGSHI 
CHANDANDAS 
S.K. LAHKAR 
MS. S. BAYAN ROY 
S.N. DEV NATH 
DULAL CHANDRA DIJUA 
SNIGDHA BARUAH 
MRS. P.M. DUTrA 
PADMA KANTA BORAH 
H,S. TI-{ANGKHIEW 
P.J. SAIKIA 
RAJ KR. AGARWALA 
KAMALESH K. GUPTA 
B.C. CHOUDHURY 
SANTANU BHARALI 
P.K.ROY 
MS. GOURI SINHA 
P.C. DEY 
K.K. NANDI 
R.K. JOSHI 
ABDULHANNAN 
MD. IQBAL HUSSAIN 
DEBAJIT KR. DAS 
MS.ANUBHADAS 
MS. NEELI BORDOLOI 
D.K. KOTHARI 
KALYAN BHATTACHARJEE 
MS. R.L. GOGOI 
MD. K.A. MAZUMDAR 
TAYUM SON• 
MS. RITA DAS MOZUMDAR 
MS. SYEDA I.A. BEGUM 
A.S. NAJMUDDIN 
RANJAN MAZUMDAR 
RAMEN DAS (I) 
PYARI MOHAN DEKA (Sr. Adv) 
S.K. PAUL 
MUKPER11N 
PALLAY KATAKI 

(2) 
S.C. KEYAL 
SKH. MUKTAR 
APARESH CHAKRAVARTY 
MS. J. PHUKAN GOGO1 
GAUTAM BAISHYA 
SIDHARTHA BHATrACHARYA 
M.P. SHARMA 
RANJIT DAS 
RAMESH GOENKA 
PHANIDHAR GOGOI 
MS. P.B. HATIKAKOTI 
MS. SUN ITY SONOWAL 
MS. BABITAGOYAL 
BIMALCHETRI 
PREM SHARMAH 
BISWAJEET GOSWAMI 
MRS. EVA KAKOTI 
T. C. CHUTIA 
V. K. CHOPRA 
S. K. SINGH 
C.T.JAMIR 
MALKIT SINGH 
H. K. SHARMA (I) 
KAI LASH CHAND SIKHWAL 
SUDAMA CHAU HAN 
U.K. BORTHAKUR 
MS. GEETADEKA 
MS. N. DUTASHARMA 
MS. S. ADWANI 
P.J. PHUKAN 
MS. R. PATHAK BORAH 
MD. M.H. CHOUDHURY 
RABHUSSAIN 
PALLABH BHOWMICK 
S.M.SARKAR 
S.K. GOSWAMI 
HARMOHAN TALUKDAR 
R.M. CHOUDHURY 
MASLIM GHANI 
J.C. BEZ 
BIJAN CHAKRABORTY 
A.M. BUZARBARUAH (II) 
UTPAL RAJBANSHI 
L. NESSA CHOUDHURY 
DHIRAJ KR. SAIKIA 
J.K. MISRA 
BIPULSARMAH 
MS. S. DAS BARUAH 
G.K. THAKURIA 
RAFIQUL ISLAM (I). 
K.R. SURANA 
MS. D. DAS ROY 
SALIGRAM CHETRI 
P.K. ROYCHOUDHURY 
K.C. MAHANTA 
B.C. TALUKDAR 
R.K. DAS (Sr. Adv) 
GIASUDDINAHMED 
PRABIR CHOUDHURY 
KHAGEN GOGOI 
RAJESWAR SARMA 
T.G.BARUAH 
D.G.BARUAH 
MD. ABDUL HAKIM (II) 
AJITCH. KALITA 
B.C. SAIKIA 
TAUHIDUL ISLAM 
R.D. LAL 
B.C. CHAKRABARTY 
MS. SUNITAKERJIWAL 
SUKUMAR CHOUDHURY 
GC. PHUKAN 
N.H. MAZARBHUYAN 
BIMAN BARUAH (Sr. Adv) 
BASAURUDDINAHMED 
MS. DEEPABORAH 
MD. ABDUL MALEQUE 

J.C.GAUR 
H.K. CHOUDHURY 
BIPLAV CHAKFRAVORT' 
P.N.CHOUDHURY 
MS. N. BHATTACHARYYA 
PRABIN MAHANTA 
H.K. MAHANTA 
M.M.RAY 
P.K. DAS 
MS. SOHELI SEAL 
MS. AJANTATALUKDAR 
MRS. N.T. NATH 
MISS. Z. Ts:Bu KHRO 
MS.ANITADEVI (I) 
MRS.ANUBARLJA 
MS. FATIMAAHMED 
NILUTPALBARIJA 
MS. BABITADAS (I) 
UTPALCH. DAS 
ARUP KR. SARMA (II) 
MS. S. BARPUJ ARt 
S.S. SAMADUR RAHMAN 
BISWAJIT PRASAD 
A.K.JAIN 
MS. JYOTIMALA KONWAR 
D.R. BORA 
H.R. KHAN 
JAYANTATALUKDAR 
MS. BONTI SARMA 
KULENDRABHATTA 
MS. A. DEKA LAHKAR 
CHI1TARANJAN GOSWAMI 
N.K.BARUA 
IFTE KHARAHMED 
D.C. NATH 
MS. NILUFAR RAFIOUE 
ZAFARIQBAL 
MS. MEGHAMALA SHARMA 
ADILAHMED 
MS. DEEPANJALEE DAS 
O.P. BHATI 
JAINUDDIN AHMED 
B.KARPURK.AyASThA: 
SIDHARTHA SARMA 
A.K.DEY 
S.K. MEDHI (I) 
RATUL GOSWAMI 
JOYRAM SAIKIA 
DEVAKR. SAIK.IA 
PRANBORA 
DEBAJYOTI TALUKDAR 
MS. M.D.G BARUAH 
RAHMAN ALl 
R.KBORAH 
ALOKVERMA 
HRISHIKESH SARMA 
A.R.SIKDAR 
NITYANANDA EtARUAH 
N.K.NATH 
DR. PAULPET1A 
MS.ARIFAK. CI-IOUDHURY 
D.M. BORDOLOI . 
BHABA KANTAGOSWAMI 
M.K. GARODIA 
MRS. R. PHUKAN SAl KIA 
J.N,SARMA 
HAMIDUR RAHMAN (I) 
BISWADEV SINHA 
R.K.DAS 
B.D. KONWAR 
DIUP BARUA (Ii 
N.J. DUTrA 
J.K. BAISHYA 
MS.APARNADEV 
AVIJIT ROY 
KRISHNENDU RAUL 
HALADHAR KALITA 

I 



MRS. N. DEVI SARMA 
MRS. INDRANI SARMA (0 
DEBASUR 
MS. ANUR1PA DEY 
D.C.. BORAH 
R.K. PRADHAN 
SANTANU BHATTACHARYYA 
SATYAJ EEl SHARMA 
DEBA KUMAR DAS (I) 
MS. RINA BHATTACHARYYA 
DEBAJIT BHAUACHARJEE 
PRADIP DUTA ROY 
M.K. MAJUMDAR 
B. M. CHOUDHURY 
SOUMITRASAIKIA 
SYED MD. T. CHISTIE 
DR. (MRS.) M. PATHAK 
MS. KALPANABARUAH 
MANOJ AGARWAL 
HARENDAS(fl) 
ARNAB BIS WAS 

• SAHIDABEGUM 
M.N. NATH 
MS. UMACHAKRAVORTY 
MS. JUTHIKA CHAKRABORTY 
MS. S. SENAPATI 
MANAS SARANIA 
MRS. PRANITACHOUDHURY 
DEVAS HIS THAKUR 
MS. Z.ARABEGUM 
SUMAN CHAKRABARTY 
ABRARAHMED 
ANUP JYOTI SARMA 
S.C. CHAKRABORTY 
HAMIDUR RAHMAN(II) 
D.K. CHOMAL 

• MD. A.H. LASKAR 
AJITDAS 
MS. REETUJADUUA 
S.K. TEWARI 
SHAH S.A. RAHMAN 
P.C. BARPUJARI 
B.N.HAZARIKA 
M.K. SHARMAH 

• B.C.KALITA 
DR. B. U.AHMED 
M.U. MAHMUD 
B.N. SARMA BORDOLOI 

• SALAHUDDIN AHMED 
MRS. J. SAIKIABHUYAN 
NARAYAN CHAKRABORTY 
SASHANKA DASGU PTA 
RIPUN BORA 
GUNINDRA NATH KAKATI 
ANUPAMSARMA 
KAMESWAR LASKAR 
U.K. THAKURIA 

.J.M.DAS 
MS. G. DAS LAHKAR 
CHANIDRA BORUAH 
S.P. SHARMA 
BHUBANESWAR KALITA(II) 
N. K. GOLDSMITH 
SURAJITDUUA 
ANJAN J. SAIKIA 
A.K. BARUAH (II) 
BALDEVSINGH 
Y.S. MANNAN 
RAJSEKHAR 
PULIN BISWAS 
MONOJ BHAGABATI 
SONESWARDAS 
MRINAL SARMA 
MRS. J. CHAKRABORTY 
MS. S.B. CHOUDHURY\ 
O.N. MAHESREE 

• N.N. BHUYAN CHOUDHURY 

SARBESWAR DAS 
MRS. AMI B SARMA 
AFTAB ALAM 
COL (RTD.) M.GOSWAMI 
B.K. SINGH 
BAHADUR RAMCHIARY 
TAPAN DAS (II) 
MRS. PUSPAGOGOI 
MS. APARAJITA SHARMA 
AJOY KR. DAS 
BIMAL KR. JAIN 
REKIBUDDINAHMED 
MRINAL KALITA 
MS. CHAN DRAMA SARMA 
K.D. CHETRI 
MS. ANJANADAS 
PARITOSH BANIK 
ARUNABH CHOUDHURY 
BHASKAR DUTTA 
DULAL TALUKDAR 
BHASKAR KR. SHARMAH 

K. SAIKIA 
DINESH AGARWAL 
MS. PANCHALI BHATACHARYA 
MS. MAMONI CHOUDHURY 
MS. TRIPTIDHARA DAS 
SURAJIT CHAKRABARTY 
MS. U. BHATTACHARYYA 
MS. MOMIKSHYAARUNA(OZAH) 
DIPTY SHIKHA NEOG 
MS. N. N.AHMED 
MS. S. T. SARMA 
H. B. GOSWAMI 
KHIZIRUL MONIR 
MRS. K. K. CHOUDHURY 
MS. MAMON DEKA 
MS. DEBJANI SEAL 
ABHIJIT BHATTACHARYYA (I) 
MS. ECHO SHARMA 
KALYAN PATHAK 
MAN ISH 005 WAMI 
MRINMOY KHATANIAR 
SUMAN SHYAM 
BEDADYUTI CHOWDHURY 
MS. BORNALI BHUYAN 
MS. BANTI DUTTA 
MS. MOUSHUMI DEKA 
MS. CHANDANA NANDI 
SUNILAGARWAL 
HARI KANTA DEKA (Sr. Mv.) 
MS REHANA BEGUM (I) 
O.P. SAHARIA 
S.S. DUTTA 
AKHTAR PAR VEZ 
MS. N.S. THAKURIA 
S.S. MOZINDER BAROOAH 
DIPU MANI THAKURIA 
JAINULABEDIN (II) 
JOGEN HANDIQUE 
I.A. TALUKDAR 
BIKRAM CHOUDHURY 
NABAJIT BHARALI 
MRS. H. M. PHUKAN 
A.R. MEDHI 
MD. BABULUR RAHMAN 
P.K. PODDAR 
M.K. MISRA 
R.J. BARUA 

K. DUTTA 
MRS. S. DAS BHUYAN 
MRS. M. RAJKU MARl 
ACHYUTOZAH 
BIKAS HAZARIKA 
S.K. DAS 
RAHMATALI 
DEVAJIT SAIKIA 
MATIN B. U. AHMED 

(3) 
B. K. HAZARIKA 
SONJOYSARMA 
MD.A.J. ATIA 
ASHIFAHMED 
MATIUR RAHMAN 
A.K. BASFOR 
D.K.JAIN 
AJUNGLAAIER 
H.B. SARMA 
PRAJNAN C. DEKA 
M.J.DAS 
P.K. TALUKDAR 
MS. K.M. PHUKAN 
MS. J. RANI BORA 
K.K. BHATTA 
ASLAM KHAN (I) 
PRANAB CHAKRABORTY 
JAYANTA DEKA 
NAVAROON NATH 
NAJROL HAQUE 
MITHUN TALUKDAR 
KANHAIYALAL GUPTA 
B.S. BASUMATARY 
N. P. DAS 
DHRUBA KR. SAIKIA (Sr. Adv.) 
INDRANEEL CHOWLJHURY 
MRS. R. S. CHOWDHURY 
SUBRAT BHUYAN (I) 
MRS. M. SARMA BARUAH 
J. P. DAS 
HIRALAL MAURYA 
KAMALAKSHYA DAS 
MS. IPSITAGOHAIN 
MS. DIPASHREE SINIIA 
MS. NIRUPAMABARUAH 
MS. PAPIACHAKRABORTY 
HAREKRISHNA DEKA 
MS.APARNAAJITSARIA 
G.B. DAS 
DEBAJEET THAOSEN 
S.K. MEDHI (II) - 
BEGUM R. A. SULTANA 
ALOKDEB 
MS. ANUPAMA DEVI (I) 
SIDDHARTHABARUAH 
S.R. RAJBONGSHI 
K.K. BHATTACHARYYA 
MS.MANJUSHAJHA 
MD. KHORSHED ALl 
ZAHANGIR HUSSAIN 
S. N. DEV PUZARI 
DIGANTAKUMAR MISRA 

• MD. AFTABHUSSIAN 
MRS. N. S.AHMED ISLAM 
MS. G.R. MAHILARY 
I.A. HAZARIKA 
SHAJAHAN ALl 
DHIMAN TALUKDAR 
U.P. BARUAH 
MS. ARUNIMASENAPATI 
MS. SUJATACHANGKAKOTJ 
A.L. MANDAL 
UTPAL DAS (III) 
MRS. V. L. SINGH 
ARNAB JAN DEKA 
SUDESH KR. SINGH 
NIRANBARAH 
MRS. A. A. BEGUM 
SON ES WAR SAl KIA 
J.PCHAUHAN 
DEBAJITGOGOI 
GAUTAMSOREN 
AFSARUDDIN CHOUDHURY 
SUNIL KR. SINGHA 
MRS. B. BHUYAN 

.ARUNNATH 
•s M. BORDOLOI 

SADHAN KALITA 
CHINMOY BHATTACHARYYA 
ANUPAM CHAUDHURY 
PRABAL KATAKI 
R.K. BOTHRA 
MS. NAVANITAMITRA 
RAM NAKSHTRA 
S.N. RAY 
D.K. SARMAH 
MS. ANUPAMA DASS 
L.K. BORAH 
R.K. ADHIKARY 
S.K. SHARMA 
MISS. ANITA DAS 
MRS. M. CHOWDHURY 
ZIAUL ALAM 
S.K.SINHA 
ROMEN BARUAH 
ARUPANANDACHOWDHURY 
NILADRI BHATACHARYYA 
MS. INDU PRAVAKRISHNATRAIYA 
N.K. BARKAKATI 
ASHIM KR. CHOUDHURY 
MS. S. HAZARIKA 
RUPJITDE 
D.J. DUTA 
R.K. SARMA 
DINAMANI SARMAH 
PARTHACHOUDHURY 
B.P. SINHA 
ROFIQUDDINAHMED 
AISWARYYA SARMA 
MS. A. BARUA 
MD. NIZAMUDDIN SEIKH 
DIGANTAGOGOI 
SANJIB ROY 
MS. KALPANAGOGOI (SARMAH) 
ANIRBANDAS 
ANAN KUMAR Bt-IUYAN 
PALASHDAS 
MS. BIPAAKKHI BORTHAKUR 
DIPAK KR. DEY. 
PARTHAP. BARUAH 
AJITKR. DUTTA 
MD. BAHARUL ISLAM (I) 
ABU SAVED 
BHASKAR BARMAN 
MS. BIJOYABAIRAGI 
PABITRA S. BHATTACHARYYA 
SURAJIT BHARALI 
MS. BABINABEGUM 
MS. NAN DITA BHARALI 
SUJITKUMARGHOSH 
MISS. RUPALIM DAS 
PRANAB SHARMA 
MISS. M.M. BORAH 
MS. BANTI BAISHYA 
RADHA M. DAS 
PADMESWAR DEKA 
ANUPAM CHAKRABORTY 
ANGSHUMAN BORA 
RAJEEVDAS 
BISWAMBHAR SHARMA 
HARGOBINDA BORUAH 
MS. JITUMONI SHARMA 
PUTUL CHANDRA GOSWAMI 
RANJAN GOGOI 
MISS. BASABI DAS 
MS. RUPANJALI DAS 
MANISHCHOUDHURY 
NABINDEBNATH 
MRS. CHAYADEVI 
MS. BASHARI SEAL 
MISS. DEBALINA CHOUDHURY 
MS. SMRITISHREE CHA}<RAVARTY 
MISS. SANICHITAROY 
MISS. ANJALI DAS 	• 
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DIPAK KR. KALITA MOIRANGTHEM G SINGH JAIDEEP PURKAYASThA MISS. MEDHA LILAGOPE 

NURUL I. CHOUDRJRY SANDIP BHATTACHARJEE . ZAKIRULAHSAN DR-NC. GOSWAMI 

MD. A.K. HOSSAIN NANDAN SARKAR MISS. RINKI BISWAS KASHEM BHUYAN 

MS. KAVERI MEDHITALUKDAR SOFIQURRAHMAN . 	 SANTANURAJ GOGOI MISS. LIYANARAI-IMAN 

KAUSHIK GOSWAMI UDAY J . SAIKA MS. ARPITA PAUL M.U. MONDAL 

ABDUR R. SHEIKH PANKAJ KR, DEKA JOY DAS MISS. PARUL DAS 

MS.TAPASI DAS IMRAN H. LASKAR DHRUPADKASHYAPDAS JAYABRATASINHA 

RAJESH KR. BHATRA . MS. BANASHREEGOGOI MS. SARMISTHABARUA . MISS. BLIAYAHAZARIKA 

SAGAR RAVI G. MD. KURBAN ALl MRS. PRANITAPATHAK MISS, SUMITACI-.OUDHURY 

PADMADHARUPADHYAY SAHIDULH. SARKAR MS. MOUSHUMI DAS DBAJITBARUAH 

MISS. PEACE LAHKAR GAUTAM SHARMA NEERAJANAND ABDUL KASHIM rALuKDAR 

IKBALH. SAIKIA DHRUBABANIA SANKAR P. BHATTACHARJEE BIKASHSARAF 

DIBYAJYOTI BORAH GAUTAM CHAUDHURY MD. KOHINOOR ISLAM MS. AMVALiKAMEDHI 

MISS. ASMINABEGUM SATYABRAT 0EV SARMA SYED MUSFIQUR RAHMAN BABULKUMARDAIMARI 

MRS. RAKHEE B DEB NARAYAN D.BHUYAN SANJIB KR. SINGHA MS. IVALINA()EKA 

MRINMOYDUUA 	. KULAJITDAS . GAUTAMRAHUL SANJIBGOSWAMI 

BIMALSARMAH MD.ASLAM KHAN(II) MS.ANITAVERMA SABYASACHI P. CHOUDHURY 

AMBAR BARKATAKI SAMIULMUNIR ANILGOHAIN DEBA KUMAR BORDOLOI 

MISS. BIPASHASARKAR SANTANU GOSWAMI 	. MISS. ANUJITA BORA . MANINDRACHANDRA DAS 

MISS. FNISHARMAGOSWAMI NARAYAN SHARMA SANJAYKR. SINGH WLHOQUEAHMED 

SHAMIMAJAHAN MS. PANCHALI BRAHMA MISS. SOBHANA SAIKIA BATU KRISHNA BORAH 

NILOUTPAL RAJKHOWA MISS. REHNA BEGUM (II) BRIJESH SHARMA MISS. BANDITADEY 

R.K. DEV CHOUDHURY MS. RAJI CHETRI RATAN CH. DAS MISS, RANJITAVERMA 

SONIT KR. SAIKIA DIBAKAR BORAH NABAJIT NARZARY HARINARAYAN SARMA 

GAUTAM KR. SARMA MRS. MAITREYEE BORAH SAFIQUL HUSSAIN MISS. DIPANJALI DEKA 

SHAHABUDDIN MAZUMDAR JAYANTAKR. PARAJULI NASIRUDDIN MD.ALAM GEER 

ABDULMANNAF BAPANCHOWDHURY BIJOYCHETIA NURISLAM 

RAGHUNATH PD.ROY UTPAL KR. KALITA SUBHAJIT BANIK AJOY KR. PHUKAN 

NURMOHAMMOD SARKAR MS. APARAJITASAIKIA SAHADEV DAS ATALTEWARI 

SUNIL KUMAR JAIN MRS. MEERA H. BORAH DR. K. UDDINAHMED MISS WAHEECA REHMAN 

DIPENJYOTI DU1TA DEBABRATASAHA MD. A.Q. AKANDA 	. N.UNNI K. NAIF1 

MRS. BANANI DAS MS. MANOSHI SHARMA MD. FARID U. BARBHUYA NABADIP BAROOAH 

MRS. R. BORO BORAH MD. JAKIR H. KHAN MISS. NIYATI KALITA JAVED ALl 1-IASSAN 

MISS. REKHA DEKA BIJANKR. MAHAJAN ARUP GOSWAMI (II) ANJAN KR. DAS 

MS. N. MEDHI KALITA ABHIJIT BHAUACHARJEE (I) MS. RITAMANI GOSWAMI MISS JAVA CHANDA 

MANASH GARODIA ARSHAD CHOUDHURY SHUROT ZAMAL SHEIKH NITESH BHATRA 

JAKIRUL I. BORBHUIYA PRANAB KR. DAS SUMAN CHETIA MISS. DOROTHY ROY 

MS. DIPIKA BORGOHAIN MS. MITALEE LAHKAR RANJIT KR. GOSWAMI MS. ARPANA BORAH PHUKAN 

DHRUVAJYOTI PATHAK KHANINDRA LAHKAR JAKIR HUSSAIN SAIKIA MISS, LIPIKATALUKDAR 

KAUSHIK HAZARIKA MS. MANJU BORDOLOI KUNTAL SHARMA PATHAK iISS.lMEGHN.I DEHINGIA 

DILIP BARUAH (II) SUSHANTAS. BAROOAH DEEPAKKEJRIWAL MISS. RIMLY I3ARUAH 

MD.ABDULMATLIB MD.ASLAM MISS. AMI SAI KIA MS.BIPASHADAS 

RAJIB HAZARIKA PRANJAL DAS MRS. RUBI G. GOHAIN BARUAH MS. PRANITADAS 

NABASHISH GOSWAMI MS. PANNASHARMA MISS. JOYATI PAUL MISS. BARNALI BARUAH 

DEBASHISH BATTACHARYA MS. MONALISA KONWAR MISS. ANOWARA MAZUMDAR MRS. M. MAZUMDER DEB 

NARENDRANATH JHA SANDI K. DEORI BIJOY KR. DAS (II) ASH1MTALUI<DAR 

RANDEEP SHARMA DEBOJITSENAPATI JAHURUL ISLAM ABIDALI 

MRS. FARIDABEGUM RAJKUMART. SINGH MISS. GITUMANI DEKA D. N. BHATTACHARYYA 

NEELANJAN DEKA MS. TASFIA HUSSAIN MS. HIRANYAMAYEE BARUA MISS. SUDAKSHINA KHANIKAR 

DEVASHIS'BARUAH JAI KISHAN BAJAJ MS. PRATIBHADEKA K. R. PATGIRI 

MISS. S. MADHURI NEOG MS. JAYATI PURKAYASTHA MRS. S. BORPATRAGOHAIN RAJIB SARMA 

'MRS. RUNUMI DAS MS. PAREE GOGOI SYED S. FAROOQUE MUSTAFAJAMAL QUADIR 

- MISS. B. MAYACHHETRI A.M. BARBHUIYA PARANGAM N. GOSWAM1 MISS. KAVITAK. JAIN 

MD. M. R. HAZARIKA MISS. ARJUMANDA BHANU ANOWAR HUSSAIN (I) TRIC'IB KALITA 

TAPAN CH. DAS (III) 	- BINOYPATHAK ADITYA HAZARIKA SAIDUL ISLAM 

SANJAY KR. CHAKRABORTY NITYANANDA UPADHYAYA SHIMANTANEOGI MS. SHAMIMA BEGUM 

ROBINKUMARDUUA SANJITSHIL RUPAKDHAR DIPANKAREIAGCHI 	. 

MRIDULKR. DAS MS. JULIE MAHANTA RAJA JOY PHOOKAN JAGADISH CH. GOGOI 

MRS. CHANDANA SHOME MRS. MADHAB! SAIKIA MANOJ KR. SHARMA (I) MISS. SWARNALI S. CHOUDHURY 

MS. KANCHAN NEWAR SANTANU KR. DAS MD. ROFIQULALOM I-IARIBRATACHANDA 

HR!SHIKESH DAS MISS. D. PATHAK HAZ.ARIKA MISS. PRANAT! DAS M(JKUTCH. BHAUA 

PRABIN DAS SUBHRANGSU DHAR RATUL DAS SUJIT KR. ROY 

MRS.SHAHNAZBEGUM PARAMA KUMAR GOGOI MISS.BAGMITASARMA RAJUGOSWAMI 

DEVAKUMAR DAS (II) MISS. GOPASUTRADHAR MISS.P. R. MAHANTA NAN! G KUNDU 

MS. ROUSHANARA CHOUDHURY . IKBALAHMED SANTANU BORTHAKUR SHEKHAR CHAKRABORTY 

RABINDRACH. PAUL SANJIB GOGOI MISS. MITALI BHUYAN OM P. AGARWAL 

MS. M. BHAUACHARJEE ABHIJITBHATTACHARYA(II) MOYNUL H. CHOUDHURY (2) MS. SUMI11A SARMA 

MS. NAVAN ITA BARUAH SUDIPTOBHATrACNARJEE JONABALIAHMED 	'. MRS. BANDANADEKA 

UJJAL KR. GOSWAMI PRAHLAD KR. BRAHMA BHASKAR NATH TARUN BORA 
MRINAL KT. NATH MS. JAGRITI RAKUMARI ALIN SARMA MOTI RAJ ADHIKAR! 
DURGA P MANDAL KUSH RAM BORA KULA PD. GOGOI 	. BISWAJIT I3URAGOHAIN 

MISS. NAMITACHOUDHURY MS. DEEPALI KALITA BIBHASH PATHAK MRS. BOBY G. BURAGOHAIN 
DILIP KR. JAIN (II) DEEPAK BORA MD. JVOTSHNAALI MISS. SAN GEETABURAGOHAIN 
MISS. IJUMONI THAKURIA DIPANKAR PD. BORAH MISS RUNMANI DEKA NEEL KAMAL DEV NATH 
ARUN DEV CHOUDHURY RAJESH KUMAR AGARWAL . ASHOKKR.BORA(I) NAZMULI.MAZARBHUIYA 
MS:MUNMUN B. SARMA MRS. SACHITRABORA RANJAN KR. BHARALI PRASANTAHAZARIKA 
MISS. RANJUMONI NEWAR RINKUMAHANTA BIJAYKRISHNASEN MS. NAZNEENAHMED 



(5) 
SIMA RANI DEY 

MAINUL H. BARBHUYAN 
MUKTI RA4ASKAR 
MISS. BINITA BARUAH 
RAFICUL ISLAM (II) 
BISWAJIT CHAKRABORTY 
MD. RAFIKUL ISLAM (III) 
BINODAN TALUKDAR 
MISS. MINERVABARTHAKUR 
MISS. NITU HAWELIA 
RAHUL BEZBARUAH 
ABU NASERUDDINAHMED 
SANACHOWBA SINGHA 
YUNUSHAHMED 
MISS. RITA DEVI 

ANIX SINGH 
BANDANKR.KAR 
BIKRAM MALAKAR 
MD.FAJLEY K.R. AHMED 
AMZAD HUSSAIN 
PHANINDRA KALITA 
JITEN PAYENG 
MS.KABERI DEKA 
PRADIP KR. KALITA(II) 
SANTANU BORA 
KARABI KALITA 
RAFIQUL ISLAM (IV) 
MASTER SHELIM 
MRS. SUNITI KALITA 
RAJIB BORPUJARI 
DIGANTABARMAN 
SAMIRDAS 
ABDUL HASH EM KHANDAKER 
ASHIM KUAMR BARUAH 
SANJAY SINGH 
MOHD. INAM UDDIN 
NEELOTPALDEKA 
MS. RUBINA SULTANA 
P. D. NAIR 
MS. AYESHASIDDIKA 
MS. MALABIKAP. GOGOI 
SRAVAN KR. TALUKDAR 
HIFZUL I. CHOUDHURY 
SUSHANTA DAS 
AMIT JALLAN 
ISTIAQUEALAM 
RAJIB CHAKRAVORTY 
LASHMI N. DIHINGIA 
RKESHDUBEY 
DEVJYOTI CHOUDHURY 
PRIYANKU SUNDI 
SUBRATANATH (II) 
MISS. GITY KALITA 
ROSI-1AN MALOO (JAIN) 
MS. ONTIMA SHARMA 
TAPAN ROY 
MOINULHOQUEANSARY 
MD. RAHMAT ALl (II) 
MISS. MARY GOGOI 
IDRISH CHOUDHURY 
MS. MINAKSHI BHATACHARJEE 
JYOTIRMOYPATOWARY 
SHEELDITYA 
MADHURYA MAHANTA 
RASIDUL HUSSAIN 
MD. ABUBAKKAR SIDDIQUE 
ABDUL AWAL 
SOHELALIM 
JAHID M. A.CHOUDHURY 
MISS. JULFIYABEGUM 
MD. HOSNUL HOQUE 
TRIDIB BAIDYA 
SANTANU KR. SARKAR 
PRASANTAS.DEKA. 
MS . BINITA'SWARGIARY 
MISS. SNIGDHA DAS BORA 
ATANU GANGULY 

TALAT H. HAZARIKA 
DIPAYAN DUTTA 
GHANASHYAM DAS 
DI LIP DEY 
MANOJ KR. SARMA (II) 
MRS. JENNIFER ZAMAN 
MD. GIASH UDDIN 
MUSTAKIM RAHMAN 
PRANJAL BORTHAKUR 
BIPUL KR. DPS 
ASHOK KR. BORAK (2) 
MISS, PALLAVI TALUKDAR 
SUKU MAR SARMA 
RITU BARNA DEKA 
MS. MOMITABARAH 
MISS. LIPIKA DEVI 
SATYAJIT K. S. THAKUR 
AMAL KALITA 
MS. MANJ U AGARWALA 
MOBARAQUE HUSSAIN 
PURBADRI BANERJEE 
MAZHARUL IS LAM 
MRIDUL KR. BORAH 
MRS. NANDITANATH 
MISS. KALPANATALUKDAR 
MS. MITALI GOGOI 
MISS. RULI BARUAH 
DIGBIJOY MANDAL 
SANTANU PARASHAR 
MS. MRINALEE BHUYAN 
SWAPAN KUMAR DAS 
MISS. NASHREENAHMED 
MISS. NILAKSHI BARMAN 
SAIKH MD.A. PAHLAVI 
MRS.ABHINANDflACHAKRABPRIY 
MANASH HALOI 
MISS. SUSMITAKANUNGOE 
MS. TEENASHARMA 
MS. MANISHA SARMAH (II) 
MISS. BARASHA DAS 
SAMUDRAGUPTA DUT1'A 
MISS. KABITAGOSWAMI 
RAJEEB KALITA 
TRIDEEP BARUAH 
MS. AFSANA IRFAN 
MRS. DIKSHA H. BAROOWA 
KRISHNAKT. DAS (I) 
NAYAN MONI HAZAR1KA 
ZAKIR HUSSAIN (II) 
ABDUS S. AKAND 
MRS. SABINA YESMIN (II) 
MRIDUL MAHANTA 
MRS. SONGITAMAHANTA 
ABDUL GONI 
TILAK R. SARMA 
MD. BAHARUL ISLAM (II) 
MOHENDRA DEKA 
MRS. B. DAS SARKAR 
IFTIQUER RAFIQUE 
KAMAL K. GOSWAMI 
BHASKAR JT. DAS 
BIBEKA NANDA GOGOI 
DHRUBOJYOTI CHAKRABORTY 
ARUNANGSHU DHAR 
MS. SHABANA AZIZ CHOWDHURY 
TAPAN RANJAN DEURI 
MANOJ KR. SARMA (III) 
MRIDUPAWAN GOSWAMI 
AMLAN SARMA 
MS. MADHURIMADUUA 
AMITGOYAL 
YADAV P. DAS 
JAGATCH. BORAH 
ANGSHUMANSARMA 
MS. TINKU SOM 
MD. IMRUL HASSAN 
MS. APARAJITA BHUYAN  

BHUPENSARMA 
AZIM H. LASKAR 
MRS. SUNITAM. CHOUDHURY 
MS. ANJU AGARWAL 
MS. JULIE BEGUM 
RUPAMSARMA 
JASHADHIR DAS 
KAJIMUL H. BARUAH 
MRS. DAISY B. GOGOI 
UJJWAL KR. DAS 
DIGANTA SARMA 
PARTHIV K. GOSWAMI 
MS. PRITI REKHA BARUAH 
MRS. CHIROO ROY SARKAR 
MS. USHA DAS 
MS. BIJITASARMA 
MD. SHAFIQUE KI-IAN 
SAMEERAHMED 
BIKASH JAIN 
MS. QUEEN DUUA 
MS. PRITI BORDOLOI HAZARIKA 
MD. SAR!F UDDINAHMED 
ASHIMADEVI KALITA 
RAMA SHANKAR THAKUR 
RUPJYOTI BARUAH 
PANKAJ SARMA 
MILAN KUMAR NEOG 
MS. PANKHI BORAH 
SAM RAT SAHA ROY 
SYEDABDUL MUSSABIR 
LAL MAHMUDUR RAHMAN 
BIKAS PRASAD 
PRANAB BORAH (II) 
MANAS PRATIM HAZARIKA 
MS. MONA MALLIK 
RAJARSHI MALLA DEKA 
MRS. NIKITABAROOAH 
BIDHANDAS 
KAUSHIK PATHAK 
RANJAN SARMAH 
SANTANU PRASAD DAS 
GAURAV KHANDELIA 
MISS. AMRITA RAKHRA 
MS. ANZITA SAIKIA 
ABHIJIT SAIKIA 
SARATCH. KHAUND 
MRS. LIPIKA KALITA KUMAR 
MS. MARAMI PATHAK 
KATEMAN HOQUE KHANDAKER 
SURAJ BHAN PRASAD 
JAHANGIRALOMAZAD 
MS. SABITAHALOI 
MISS. KRISHNA DEKA 
MRINAL KUMAR BORO 
DEBASISH DUARA 
PARAG SAIKIA 
DIBYAJYOTI NEOG 
MD. YAHAYASIKDAR 
DHIRAJBARUAH 
SUVAJIT CHOUDHURY 
MISS. NANDITASHARMA 
MISS. MOMI DU1TA 
RAJIB DEV 
ROFIQUL ISLAM (5) 
MISS. MINATI KURMI 
SAJAL KUMAR SINGHA 
MS. SANGEETAKHATANIAR 
CHANDRASEKI-IAR RAY 
PANKAJ PROTIM DU1TA 
MS. RANJ ITA SAIKIA 
APURBA MUKHARJEE 
RAKESH BAISHYA 
RAJANI KANTASHARMA 
MONONJIT BARUAH 
MS. KINGKINI THAKUR 
MS.ANITAMEDHI 
PURNA CHANDRA SARKAR  

MS. RUNUMI DUTTABHUYAN 
MS. FORMIDA HUSSAIN 
MISS. SMITABHATrACHARJEE 
BIKASH GOGOI 
RAJIVKUMARDEY 
MS. CHANDANA ROY TALUKDAR 
LALAN PRASAD THAKURIA 
ABANI DEKA 
MS.TANUSHREEDAS 
MADF-IAB CHANDRA KALITA 
MRIDUL KUMAR DAS (2) 
MRS. SHAHINAPARVEEN HUSSAIN 
MS. SEWALI SARMA 
ARIFUL ISLAM 
BHRIGOO KUMAR KASHYAP 
MOTIUR RAHMAN (3) 
DIGANTAKALITA 
SYEDA KHALIDA NARGIS 
MRS. LOPAMUDRAGOGOIAHMED 
ASH OK KR. SHARMA 
MRS. SEEMAAGARWAL 
DEBANGA PHUKAN 
UUAM DEKA 
SHAZZAD HUSSAIN 
BHUBANES WAR KUMAR 
NILOOTPAL DAS 
SONADHAR MILl 
SAMARESH SINHA 
MANOWAR HUSSAIN 
ANUJ KR. GOGOF 
OM PRASAD SUNAR 
AL KAMALAMINUL HUSSAIN 
MAYURI BORKAKOTI 
ABU JAHID MD. SHAHIDULAZAM 
MD. ANOWAR HUSSAIN 
MAKHANPHUKAN 
MRS. SHEELAAGARWAL 
ZUNAID KAHLID 
MISS. DEVALAKSHMI CHUTIA 
MISS. DULUMONI DAS 
MISS. JEUTI BEGUM 
MD. MEHDI ALAM 
HRISHIKESH BURAGOHAIN 
NOBOJYOTI CHOUDHURY 
MRS. MITALI SHARMA 
MRS. NAZMIN SULTANA 
FARIDA AHMED BHUYAN 
DEWAN MUBASSHIR HUSSAIN 
MRS. ANURADHA GAYAN 
MRS. PAPIA DEY 
JACKLIN LASKAR 
PUTUL KR. BORAH 
KULDEEP ROY CHOUDHURY 
NEELAKSHI SARMA 
ANUP MRINAL DUTTA 
AHAMMAD ALl 
ASHA RANI BRAHMA 
SHANTANU KR. GOGOI 
PORAGJYOTI SAIKIA 
BIKASH SHARMA 
MD. HAIDARALI 
ANUPAM SAIKIA 
MRS. BIRINA CHAKRABORTY S. 
NURUSSUFALASKAR 
MISS. MINAKSHI DAS 
MRS. RIBADAS KAKATI 
MUKUT SAIKIA 
MD.ARIF 
MD. JAHIR UDDIN 
MS. PALLABI G BARUAH 
JAHNAVIBARUA 
MS. ANJU MONI B. GOGOI 
MS. JERINABEGUM 
MD. NURULABED 
MANISH MORE 
RANASINGHA 
RAJKUMAR PATHAK 



(6) 
NAVANEETKftBARUAH 

• RANJAN J.T. SARMA 
BIPRADEEP DEB 
TILUTrAMAYOGI 
ANJAN KR. NATH 
A.F. NASIR UDDIN MOLLAH 
SURAJIT MALLA BARUAH 
SUNANDANKHOUND 
MD. AMIL HUSSAIN 
GAUTAM GOSWAMI 
ANNA K. PHILIP (SHOBHA) 
ABU MOTIUR RAHMAN 
MUZAMILAHMED 
MISS. KALPANADUTTA 
MISS. RASHMI CHAKRAVARTY 
ROSELEEN HAZARIKA 
NISANTA GOSWAMI 
PALLAVI DEKA 
ABDULRAQUIB 
KALYANI KATAKI 
INDRAJIT BOROOAH 
PRANABENDRADAS 
DR. K.M. BAHARUL ISLAM 
SAMARDAS 
HI MAN CH. SARMA 
MALABYA PATHAK 
MD. HARIQUL ISLAM BHUYAN 
M.INAMULHUDA 
PRAKASH SARMAH 
ARNABDUTTA 
MRS. BANANI CHAKRAVARTY 
APARNABARMAN DUTTA 
ABDUL MATIN AHMED 
JYOTI PRAKASH DAS 
RUHINI KUMAR DUTTA 
RANJAN BARUAH (2) 
MISS. FARIDABEGUM (2) 
ASWINI KR. SHAH 
MOLLAH KHAN 
BARASHASAIKIA 
G1TARIHA DAS 
JAYASHREE K. PATHAK 
PRANAB KR. MAZUMDAR 
DEBIKA bAS 

• RIMJHIMSHARMA 
MRIDUSMITASAIKIA 
ABANTEDUTTA 
ABU TALE B SARKAR 
NAYAN MOM DUTTA 
DIPAK KR. JA!N 
JAYANTA KR. BRAHMA 

• PURUSOTAM PA1WARI 
JHUMAGOGOI 
SHARBESH ALl AHMED 
DR. UTPALJEETBARUAH 
ABDULKADDUS 

• MITALIbUARAH 
SUBRTASARMACHARJEE 
ANJANA GOHAIN CHOUDHURY 
PAWANKISHORE SINGH 
DEWAN FAKHARUDDIN ALl AHMED 
NOORJAMANAHMED 

• BILLAL HUSSAIN (2) 
PRANAB PRATIMBARUA 
PRONOY KR. GHOSE 
MRS. KANAN DEVI 
MISS. SANGEETADAS 

• KANKANKALITA 
SURAJ KR.DOLOI 
SOFIQUL ISLAM. 
PLAITASAIKIA 
ANKITTQDI 
MISS. KARABISAIKIA 

• MRS. HIRABARUAH 
MISS. KAKALI SAIKIA 
NARAYAN.SARMA (II) 
MD. SAMINULHOQUE 

MISS. MAMONI BORUAH 
MONUJ PEGU 
DEVANJAL BORA 
SALAH UDDINAHMED 
MD. MEHDI HASSAN 
JESMEEHUDA 
MISS. PALLABI BORGOHAIN 
MOMI BHARALI 
DIPANKARNATH 
MISS. KABITAGOSWAMI (II') 
MS. KABITADUTTA 
SANJOYKR. ROY 
MISS. REKHARANI KAKATI 
TARUN KALITA 
ABHINAY KR. GUPTA 
AVEEKDEY 
AMIT GOENKA 
RANJAN DUTTA 
SIDDHARTHA BARUAH (II) 
MD. FAKHRUL ISLAM 
DEBASISH MAZUMDER 
ASHIMCHAMUAH 
MISS KANTABARPUZARI 
MRS.ANITADEVI (II) 
MISS URMILA BHARALI 
ROFIQUL ISLAM (6) 
JUN MONI DEKA 
MISS RUNUMANI KALITA 
KRISHNAKT. DAS (II) 
SAILENDRADAS 
MRS. PURNIMA B.BORDOLOI 
MS. LIPI BUZAR BARUAH 
MS. SABITABORAH 
MS. SAN DIPAAGARWALLA 
JAYANTA KALITA 
HEMENDRA KALITA 
MRS..ANGITA SAIKIA BAIDYA 
JAYANTAKR. DEKA • 
MISS JAYSHREE PHUKAN 
MS. ZERIFA WAHID 
MS. JURI LIKHOK 
MS. MANIKA MAZUMDER (DAS) 
HMMIM KUTUB JAVEDAHMED 
GAUTAM PATO WARY 
MRS. JAHNABI BHATTACHARJYA 
MS. ABIDA KHATUN 
KANAK SARMA 
DEBEN SAl KIA 
KISHORKR. KALITA 
BAlSAM K. ACHYUT 
SURENDRASAHU 
NABA KRISHNA DUTTA 
MS. PARISMITAAS 
MONI KANCHAN BORA 
MD. MON IRUZZAMAN SHAH 
SUBHAMDAS 
MS. JAYSHREE BARUAH 
MISS NIMSHIM VASHUM 
MISS SUBHADRAACHARYYA 
MISS LINA RAYCHOUDHURY 
JAKARIA CHOUDHARY 
MS. SANGEETAACHARJEE 
MS. SUCHITRA D. CHOUDHURY 
BIKASH SINGH SHAHI 
MD. NURUDDINAHMED 
PUNAMDITA RAt BARUAH 
BIBEKANANDA CHANDA 
KULESH GOSWAMI 

• TULARAM GOGOI 
A.T. HABIB AHMED 
KHABIRUL ISLAM MAZUMDER 
M!SS PALLABI GOSWAMI 
MD. MUSTAQUEAHMED LASKAR 
KISHORE KALITA 

• GHANSHYAMAGARWAL 
KASHMIRIORUAH 
MS.JUPITARADAS 

MS. BEGUM BE.NOJIRAHMED 
ASHRAFAHMED CF-DUDHURY 
WISE IMRAN 
PRAKASH KR EIAROOAH 
BISWAJITDEB 
MISS WAHEEDASULTANA 
MS. LAXMI SHARMA 
MS. MANJULASIKDAR 
NABAJYOTI BORDOLOI 
KHAYERUDDIN 
AKRAM HUSSAIN 
MRS. SUMATI CHAKRABORTY 
MS. RITA KAKATI 
DELMAHAMMAD KEIAN 
GHANSHYAM JALAN 
NAVA KR. KALITA 
JAHIRUL ISLAM 
KUMUD KON WAR 
MD. KHALILUR RAHMAN 
MANOJ KR. DOLEY 
SYED FUAD CHISTIE 
INDRANIL LAHIRI 
SABAH-AL-ZARID 
PARESH CH. DAS 
RAMENDRA NATH.DEV SARMA 
DEVOJIT GOSWAMI 
MS. NIYARMAN! DEKA 
AMITABH CHAKRABARTY 
AKHILESHLAL 
ANKUMANINATH 
UTPAL SARMA 
AMIT KR. DHAR 
ATOWARRAHMAN 
ANZIRALI MIR 	- 
MD. SAHINUR ISLAM 
NAZIR HOSSAIN 
ABDUL MALIK CHOUDHURY 
BHARATBISHAYA 
PRANJAL UPADHYAYA 
BISWAJIT RUDRA 
LOHIT GOGOI 
PANKAJKR.DAS 
MISS RISHMITADEURI 
HANNANULAHMED 
MRS. SREE PRIYANAIR 
ELIASAHMED 
MISS SANGEETASONOWAL 
MD. FUZAILAHMED LASKAR 
MADHURJYACHOUDHURY 
MS. JAHNABEE HAZARIKA 
MISS BIPAKSHI MOHAN 
MALAY KANTI DAS 
MISS MARAMI NEOG 
ARIJEETGANGULY 
BIJOYGOSWAMI 
SUBHANGAM BORDOLOI 
MS. MONAUSHA BARUAH 
DHRUBA JYOTI DAB 
DEEPAMBORAH 
AMARCHETRY 
LUTFAR HUSSAIN MAZUMDAR 
JITIJL ROY 	• • 	• 
KOBAD HUSSAIN SAIKIA 
PANKAJ CHOUDHURY 
MISS MUNIYA PURKAYASTHA 
HRISHIKESH BARUAH • 
GHAUSULALAM 
MD. HUMAYUN KAR 
MISS ROUSANARA 3EGUM 
KUMAR MANORANJAN HALOI 
MISS MUNMI DEVI 
MS.BANASRI BHARALI 
N'IRMAL KR. LASKAR 
MISS PARIJAT DUTTA 
MS. RINA RONMEI • 
NOZRULAMIN • • 
KUSHAL SAHARIA 

SYED SAMSULALOM RAHMAN 
M. IMRAN HUSSAIN • • • 
RADHE SHYAM CHO'AN 
MS.SARBARI NTH ' 
MANASHDAS 
MONJITCHETIA 	. 
F.I.CHOUDHURY 	. 	• , 
DILIPKR.SAIK1A 	 . 	H 
PROBHAT BAN DHU DASGUPTA. i 
MS. KRISHNA GOGOI 	• • : 
NITYA NANDA BHUYAN • • 
SOURABH JYOTI DEHINGIA 
MANOJ KR. DAS 
RITU SARMA 	• 
AKRAMUL HUSSAIN 
MRS. NEENAGOSWAMI 
ARUPSARKAR • 
GAUTAM CHAMIJAH 
D'TULDAS 	• 
PRANJITTALUKDAR • 
DIJEN BORAH 	• • 
UDAYANSARMA • • 
MS. HI RA CHAKRABARTY • • 
UJJALCHOUDHURY • 	• 
ARUNABH CHOUDHURY (2) 
DHRUBAJYOTI GAGAI 
IJPENDRANATH CHATRY 
MISS ANGJEETA MAHANTA • 
MISSLUNASAIKIA 	. 
MS. KRISHNA LAHKAR 
DIPTA MAN LAHKAR 
MS. NUSRAT JAHAN 
GAURAVSINGH 
JOYRAJBORAI-1 
GULAM ZAFFARAHMED 
GOPAL CH. AGARWALA 
SANKAR PRASADMORE 
RUPJYOTI BORDOLOI 
BISHNU PRASAD KUMAR 
SABDA RAM RABHA. 
MS.FARIDAAHMED • . 
MS. MONICA KECHII 
MS. NIBEDITABARMAN 
MD. MOMIN sULrAN ALl 
PRIYANGSHU GOSWAMI 
PRANAB BORAH (2) • • 
MD. SHAH INUR ISLAM 
MISS REKHA RANI DEY • 
MS. BHARArI DAS • • • 
MISS SHIKHARANIDEVI • • 
MS• SANYUKTABARUAH 
DIPAMHAZARIKA 	• • 
MRS. URVASHI SHARMA 
MS. GARGI HAZARIKA. 
SIMANTAGOSWAMI • • 
KAN DARPA BORUAK • 
MS. PALLABI BORA 	• 
MS. PRANAMITANEOG • • 
MS. MINAKSHI GOGOI 
MS. MOUSHUMI PHUKAN 
MS. RASHMI BORAH 
RAHUL BHATTACHARYA • . 
MANJIT KR. DAB • 	• 	: 
JAHIDUL ISLAM • • • 
KIJLAJITMEDI-1I 	• 	• 
MS. NORNEHAR NASRIN 
MD. NURALOM REJAUL KARIM 
AMIT KABRA • 	• 	• 
A.H.M. REJWAN CHOUDHURY 
ASHIMROY. 	• 	• 
GAUTAM JYOTI SAIkIA 
ABDULAMIL TARAFOAR • 
MS.EMILLYDEV • 	• • 
MS. MURPHIYAAHMED • • 
ANUPAM SARMAH (2) • 
ATUL CHANDRA SARMA (2) 
GIAS UDDINAHMED (2) • 	• 
LAXMAN SIKDAR • 
BAHAFUL ISLAM KHAN • •. 
MRS. KHODEZA IAZNEEN 
SIRAJUR RAHMAN BARBHUIYA . 
ABU YOUSIJF CHOUDHURY. • 
MS. SUNITA ROY 	• 
MS. PRITISHREE DEKA 	• 
MD.ABDUS SAlTER 	• 	:. - 
BANIBATAPUSHILAL 	• H* 
ABU SHAHIIDALIMAM 	• • 



40NOJIT BISWAS 
KARTIKDEY 
TAPANB RALI 
MANISWURjAJ 
ABHIJIT DUTTA 
JYOTI RABHA 
ANANDKUMARSAHU 
KABIN SAl KIA 
AKRAM HUSSAINALAMGIR 
BHASKARBARUAH 
MRS.MAMON SAIKIA SUNDI 
SOLEMAN SIKDAR 
LUHIT MOl-IAN 
CHANAKYA S.HAZARIKA 
JOYANTAKR.BORDOLOI 
UTPAL DUA 
MRS.TAHIRAPARVEEN 
MS.ASPIYAAHMED 
MANASH J.BORTHAKUR 
BIJAY KRISHNA SARMAH 
SAILENDRADEKA 
MS.PRANJOLLYBARUAH 
ABHIJIT KHANIKAR 
MS.RESHMABEGUM 
NAYANJITDAS 
TRIDIB BOROOAH 

• DWIPEN BARMAN 
J1-IARNA SAIKIA 
MUNMI BURAGOHAIN 
ARNAVDAS 
NARAYAN UPADHAYAY 

• NIRMALKALITA 
SANTANU CHAKRABORTY 
MOINUL HOQUE TALUKDAR 
JYOSHNACHETRY 
BIPULBURAGOHAIN 
SHOAIB M. MOLLAH 
RANJITMEDHI 
CHIRANJIT PHUKAN 
PURABI MAHANTA 
MOFIDUL ISLAM 
SHAFIULALOM 

MRINALI DUTTA 
MONALISHADUTtA 
ABDUL MOBARAQUE 
PRABIN KR. KALITA 
MANJUU BORO 
CHAN DANA PAlO WARY 
RAIHANAYASMIN 
DIPAK BORAH 
SARA WATt DEVI 
BABUL HUSSAIN 
RNKU DAS GUPTA 
BHASWATI RAY CHOUDHURY 
MEGHALI BARMAN 
NA DAS 

ASH IT BARAN ROY 
MOHIBUR RAHMAN 
K. LORENI REG1NAYANTHAV 
JALAL U. N. MD. LASKAR 
SHAHILAHAQUE CHOUDHURY 
ABHIJIT CHOWDHURY 
SILPATIBREWALA 
BITOPI BARUAH 
SABIRAHMED CHOWDHURY 
PANKAJ KU MAR DAS 
ABDUR RAKIBANSARI 
ABDUS SABUR CHOUDHURY (II) 
NITUL BORUAH 
JAYANTAKUMAR GOSWAMI 
MAD HAB SAIKIA 
DI PAN KUMAR BORAH 
PAPARI PATHAK 
MD. M. HUSSAIN CHOUDHURY 
KAMAL KRISHNA PARASAR 
ABDULAWAL DEWAN 
MONALISA BHATTACHARJEE 
MEHDI MASOOD KHANDAKER 
REEMADEWAN 
NILAKSHI BORAH 
PALASH PROTIM BORTHAKUR 
ABHIJIT PATHAK 
BIPUL SARMA (U) 
MARAMI BARMAN 

(7) 
TARIFABEGUM 
MOUSUMI GL DUTrA 
ABDUL WAHAB 
DEBASHRI DEVI 
ARUPJYOTI GOSWAMI 
HIRAK KUMAR BARUAH 
SMRITADEKA 
PALASH MOM TALUKDAR 
MOSTOFAHOSSAIN 
JUSHMITABORAH 
MEE11JJAIN 
BIMAL CH. DAS 
SIMANTADASGUPTA 
PRABHA CHYAUNAL 
MUSTAFA KAMAL ALl 
DEBASMITAGHOSH 
PALLAVI PHUKAN 
VIBHADWIVEDI 
GANESHPEGU 
PAHM IDA KHATOON ZANNAT 
MITALI PATHAK 
MAHESH AGARWALLA 
BANASHREE BAISHYA 
MRINAL JIBAN BARUAH 
SHAZIDAAHMED 
TONMOY BARUAH 
FAUZIAKHAN 
NITU MONI SINGHA 
KABYASHREE DIHINGIA 
ABHIJIT RANJAN HAZARIKA 
RAFIQUE ULAH 
SURAJIT BORAH 
PREETI REKHA BARUAH 
GAGAN BOKALIAL 
MEENA KUMARI PRADHAN• 
RAJIVSARMAH 
PARTHAJIT BARGOHAIN 
FIROZAHMED 
DIPANJAN CHAKRAVORTY 
ZIAULAHMED 
MRIDULADEORI 
SEHNIMA HASNAIN  

BHABESHPADUN 
BIBHABHUYAN 
ASHMAASAIKIA 
ZINNATAZME 
TASHMINARABEGUM 
ARCHANAMEDHI 
RAKESH BORAH 
RANAPHUKAN 
RUBULMAHANTA 
POLLYGOGOI 
PARVEZ KHIZIRULMONIR 
MOLLIKA DEB 
IRFAN FIRDAUS ALl 
SYED IKRAM HUSSAIN 
POMPA CHAKRAVARTY 
BIRAJ MONI BORDALAI 

• 	PALLAVIDUTTA 
• TAPANTHAKURIA 

JAKIR HUSSAIN 
KARTIK CHANDRA ROY 
HEMANTAKUMAR GOGOI 
BARNAUGHOSH 
DIPTIDEKA 
PRATIMASAHA 
M. KHADDAM HUSSAIN 

• AFTAB UDDIN KHAN 
BURHAN UDDIN LASKAR 
RUKIABEGUM 

• HIRAMANI KALITA 
BEAUTY TALUKDAR 
PRAHLAD 801 RAGI 
SAUMITRADEY 
GIRIN PEGU 
ARUNDHUTI GOSWAMI 
SAMHITA RAUTH 

• 	MRIGAKSHITAMULY 
• DEEPJYOTI KALITA 
TAZWARAHMED 
KAMALESWAR SINGHA 
SIBUBANIK 
BITOPAN GOGOI 
ANITA BHATrACHARJEE 
BANJITKUMARDAS 

Received from the executant, 	Mr/Ms ............................................................... will lead 	 • And Accepted 
satisfied and accepted 	 me/us in the case 	 13  

Advocate 
	 Advocate 	• 	And Accepted 

	Advocate. 98 
And Accepted 

Advocate  

Advocate 	• 	• • 	• 
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Execution Petition (C) No. 13 /2011 

In O.A. No. 94/2005 	 - 

IN THE MATTER OF:- 
Shri Pradip Kumar Saikia ---------Applicant-' -- 	—O . 

-vis- 
Union of India and Others-  ---------- --Respondents 	C.) 

4 1 

COUNTER /REPLY BY THE RESPONDENTS. 

kues ! t1Mr1j 

.i24AUG21 	f1T 	. 	 iLOZfl 
Guwahati_Bonc7 L 	1 

jewiq 
IN THE CENTRAL ADMINISTRATIVE TRIBUTTAL:GUWAHATI 

FACTS OF THE CASE: 

I) 	The Applicant Sri Pradip Kr. Saikia was. initially appointed as Field 

Worker (Junior) on 2.6.1986 in the establishment of Regional Medical 

Research Centre N.E. Region, under Indian Council of Medical Research, 

(ICMR) Dibrugarh , though the respondents invited application for selection 

for the post of Field Worker (Senior) accepting his candidature which he had 

offered perusing to the Employment Notice dated 28.11.1985, but he was 

offered appointment as with the Field Worker (Junior) on the ground that he 

lacked experience for the post of Field Worker (Senior) and accordingly he 

had accepted the post of Field Worker(Junior). 

The applicant was granted financial up gradation under Assured 

Career Progression (ACP) scheme w.e.f. 09.08.1999 in the pay scale of 

2610-3540/, but being not satisfied with the said. ACP he had filed 

representation dtd.21-02-2000 praying for his promotion to next higher post 

of Field Worker (Senior) in the pay scale of T 3200-4900/- p.m. Thereafter on 

18-06- 2003 the applicant was promoted as Laboratory Attendant w.e.f. 12-

06-2003. in the pay scale of Z 2610-4000/. But as per applicant he is entitled 

foi the post of Field Worker (Senior) which is equivalent to the post of 

Laoratory Assistant And according to him he had accepted the post of 
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II i Laboratory Attendant under protest, theraftrhe:had, submitted 

representation on 30-07-2003, contending that the post of Field Worker 

(Senior) has been re-designated as Laboratory Assistant but the post of 

Field Worker (Junior) has not been re-designated and the post and scale of 

Laboratory Attendant is equivalent to the post of Field Worker (Junior). The 

pay scale of Laboratory Attendant is not enhanced pay scale to that of Field 

Worker (Junior) and the pay scale that the applicant had already received in 

the month of August,1999. Instead of promoting the applicant as Field 

Worker (Senior) the applicant has been given the scale of Laboratory 
Attendant. 

Being aggrieved the applicant had filed an Original Application being 

OA No. 94/2005. After hearing the parties, perusing the written statement this 

Hon'ble Tribunal was pleased to allow the Original Application with following 

Observation/Directions, vide its judgment and order dtd. 22/9/2006. 

In para-1 I of the said judgment it is stated that "Admittedly at the time 

of up gradation under of ACP scheme the applicant was drawing the pay 

scale of Laboratory Attendant. According to the applicant the next post of 

promotion was Filed Worker (Senior), which was equivalent to the post of 

Laboratory Assistant. The applicants line of job was directly related to the job 

of Filed Worker (Senior) and Laboratory Assistant. The job is not related to 

the Laboratory Attendant and pay scale of Filed Worker (Junior) and that of 

Laboratory Attendant is almost same..... 

In para-12 of the said judgment and order the observation is made by 

this Tribunal is that "in the conspectus of facts and circumstances we are of 

the considered view that the up gradation made to the applicant to the post of 

Laboratory Attendant is not justified and the applicant will be entitled to the 

pay scale of Filed Worker (Senior) on ACP if the applicant is otherwise 

eligible" 

In para-1 3 of the said judgment it is stated that "The Respondents are 

directed to consider the same and grant the benefit to the applicant at the 
earliest. In the meantime the status quo as of now will continue. However, 

- 	considering the entire aspects it is made clear that the applicant will be 
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entitled to the benefit notionally till the date of 

shall be carried out within four months from the date of receipt of this order in 

convening a DPC if required." 

Being aggrieved by the aforesaid Judgment and Order dtd. 22/9/2006 

passed by this Tribunal, the present respondents had preferred a Review 

Application before this Hon'bte Tribunal but same was being dismissed on 

10/01/2007. 

Thereafter, present Respondents had preferred a Writ Petition being 

WP(C) No. 460/2007 before the Hon'ble Gauhati High Court for sethng aside 

and quashing the Judgment and Order dtd. 22/6/2006 passed by this Hon'ble 

Tribunal in OA No. 94/2005. However, the Hon'ble High Court was pleased 

to dismiss the aforesaid Writ Petition vide its Judgment and Order dtd. 

23/12/2009. 

And after Judgment and Order dtd. 23/12/2009 passed in WP(C) No. 

460/2007 by the Hon'ble High Court present Respondents had taken due 

steps to comply the judgment and order dtd,22/6/2006 passed by this 

Hon'ble Tribunal. 

The, Regional Medical Research Centre, Dibrugarh, had referred the 

entire matter to the ICMR Head Quarter, New Delhi for further necessary 

action, and accordingly the Director, RMRC, Dibrugarh was informed vide 

letter dtd. 7/5/2010, that the Competent Authority has decided to implement 

the order of the Hon'ble Court in respect of the applicant since he was 

recruited as Filed Worker (Junior) and the next sanctioned hierarchy is Filed 

Worker (Senior), he is entitled to ACP to the scale prescribed for Filed 

Worker (Senior) i.e. T 975-1540/- (Respondent scale T 3200-4900/- under 

V-CPC) w.e.f. 9/8/1 999 subsequently the post of Filed Worker (Senior), and 

Laboratory Assistant being in the same scale of T 3200-4900/-, and revised 

to T 4000/- -6000/- as per the letter No. V.2501 1/106/2003-R dtd. 01/9/2005. 

And accordingly RMRC, Dibruragh was advised to grant the applicant the 

ACP w.e.f. 9/8/1 999 to the scale of T 3200/ --- 4900/- and revise the scale to 

4000/ ---- 6000/- w.e.f. 01/9/2005 and he will be eligible for promotion to 
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Laboratory Assistant as and when the post falls vacant as per the seniority 
list. 

And thereafter vide Office Memorandum date 24.5.2010 issued by the 
Administrative Officer for Director RMRC, granted financial up gradation 
under Assured Career Progression (ACP) Scheme to the applicant at T 3200-

85-4900 (i.e. the scale of pay prescribed for next sanctioned hierarchy in the 
Centre) w.e.f. 9th August 1999 with permission for revision of his scale of pay 
from T 3200-85-4900 to T 4000-100-6000 with effect from 1st  September 
2005. Further, promotion of the applicant Shri Pradip Kumar Saikia to the 
post of Lab. Attendant in the scale of pay 2610-60-2900-65-3300-70-4000 
w.e.f. 12th  June 2003 as per recommendation of the Department Promotion 

Committee Vide Order / letter No.RMRC/Dib/Adm-28 (OPC)/2003-04/961 
dated 18-6-2003 is hereby cancelled. And, re-designated the post of 

applicant as Attendant (Services) as per guidelines contained in the council's 
letter No.6/01/2007 Adma-1 I dated 30-12-2009. 

A copy of O.M. dated 24.5.2010 by which 
financial upgradation is made through ACP 
scheme to the applicant is annexed as 
Annexure No.1. 

That as recommended by 6th  CPC, all the earstwhile group-D staff ( 
both matriculates and non-matriculates) of ICMR Institutes / Centers / Hqrs 

might have been upgraded to the Grade Pay of Rs.1800/-. All such 
employees may now be re-designated as Attendants (Services). The Director 
/ Director in charge, being the appointing authority for these categories of 
staff, may deploy them for various duties as per need and requirement. 

These categories as per VI CPC recommendations will get only ACP and will 
not form part of Technical & Engineering support Cadre. Moreover, qualified 

employees can complete for LDCE for the post of Technician 'A' in the Cadre 
pay of T 1900 as per the special provision made in new Technical RRs 

issued on 4.11.2009. Same information was furnished to all the ICMR 
- Institutes-including RMRC Dibrugarh Vide letter dated 30-12-2009. 
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A copy of letter dated 30.12.2009 issued 
from by ICMR is annexed as 
Annexure No. 2. 

In reference to the Office Memorandum dated 24.5.2010, the pay of 
the applicant, in scale of pay T 3200-85-4900 has been fixed at T 3200 w.e.f. 
9.8.99 with date of next increment as applicable, and again the applicant was 
allowed to draw higher scale of pay T 4000-100-6000/- w.e.f. 1 8t  September 

2005 and his pay is fixed at T 4000/- w.e.f. 1/9/2005. 

Consequently upon revision of pay scale as per 6th  CPC, pay in the 
pay band and Grade pay to Mr. Pradip Kumar Saikia, w.e.f. 1/1/2006 which 
was granted as follows. 

Pay in the pay band T 7440.00 + Grade Pay T 2400.00 = T 9840.00 
(Fixed) in the scale of pay (PB-I) T 5200-20200/- w.e.f. 1/1/2006, with all 
subsequent annual increment benefits. 

A copy of O.M. dated 12.1.2011 issued is 
annexed as Annexure No.3. 

Vide O.M. dated 3.2.2011 and 23.3.2011 the Applicant was granted 
financial benefit under Modified Assured Career Progression (MACP) 
Scheme w.f, 1.9.2008. 

A copy of O.M. dated 3.2.2011 and 
23.3.2011 are annexed as 
Annexure No. 4 and 5 respectively. 

And accordingly the applicant has been paid an amount of T 1,55,519 
after deduction of Income Tax and the said amount of ACP which was duly 
received by him and the applicant had also received T 32,349/- on account of 
MACP which was paid on 24.6.2011. 

Copies of arrear pay roll alongwith the 
acquitants roll for payment of ACP are 
annexed herewith as 

OIT 	 Annexure No. 6 Series1 	 4. 

To) 
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Now it is to be mentioned herein that in terms of Judgment and Order 
dated 22.9.2006 passed in O.A. No.94/2005 the respondents had already 
paid to the applicant financial benefit by granting pay scale of Field Worker 

(Senior), subsequently re-designated as Laboratory Assistant, on ACP and 

MACP, which was duly received by the applicant, as such the respondents 
had already complied the order of this Hon'ble Tribunal. 

It is pertinent to mention that in regard of consideration of promotion of 

the applicant to the post of Field Worker (Senior), now re-designated as 
Laboratory Assistant w.e.f. 1.1.1996, to be stated as follows: 

One post of Laboratory Assistant ( Group-C) at the Regional Medical 
Research Centre, Dibrugarh was vacant on 1.2.2008 and in order to 
selection of a suitable candidate for the post of Laboratory Assistant (Group-

C) at RMRC (ICMR), Dibrugarh, the Departmental Promotion Committee 

(Junior) was constituted. And the proceeding / minutes of the Departmental 

Promotion Committee (Junior) held on 22 ,25th  August 2008 at the RMRC, 
(ICMR), Dibrugarh, for promotion to the post of Laboratory Assistant (Group-
C) in the scale of pay T 4000-100-6000/- (As per recommendation of Part B & 
c of 5 th  CPC) for the Council's Regional Medical Research Centre, 
Dibrugarh. The Committee after careful examination of all the papers placed 

before the DPC, such as seniority list, confidential reports, Integrity 
Certificate, Vigilance Certificates etc, roster position for reservation for 

SC/STs, recommended one Sri Robin Chandra Dolol was selected as 

suitable for Promotion to the post of Laboratory Assistant ( Group-C) in the 
scale of pay 4000-1 00-6000/- (As per recommendation of part B & C of 5th 
CPC) with effect from 01-09-2008 at the Regional Medical Research Centre 
(ICMR), Dibrugarh. 

The seniority list of the officials in the Grade / Post of Laboratory 
Attendants in the scale of pay of 7 26104000 were placed before the DPC, 
In the same seniority list the name of the applicant was also included. But, 
the applicant was not considered by DPC, however, name of Mr. Rabin 

- 	— Chandra Doloi was considered on the basis of seniority cum fitness. On 
Arecommendation of DPC, Shri Robin Chandra Doloi was promoted to the 
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post of Laboratory Assistant (Group - C) in'thescaleof pày400O-6000 in 

RMRC, Dibrugarh w.e.f. 1.9.2008 Vide office order dated 29.8.2008. 

I 

•1 

A copy of proceedings I minutes of DPC; 

seniority List of Laboratory Attendants, 

recruitment Rule, and promotion order 

dated 29.8.2008 whereby Shri Robin 

Chandra Dolol was promoted to the post of 

Laboratory Assistant are annexed as 
Annexure No. 7. 8. 9 and 10 
respectively. 

Now, under above facts and circumstances the respondents beg to 

submit that the Judgment and Order dated 22.9.2006 passed in O.A. 

94/2005 by this Hon'ble Tribunal had already been duly executed and 

complied. As such, this Hon'ble Tribunal may be pleased to dismiss the 

aforesaid Execution Petition with cost. 

That now, Respondents begs to submit para-wise reply to the 

aforesaid Execution Petition. 

That, save and except those statements made in the Execution 

Petition which are specifically admitted herein this reply other statements 

made in the Execution Petition shall be deemed to be repudiated and are 

hereby denied by the Answering Respondents. The Answering Respondents 

also do not admit anything which is / are not borne on or is contrary to 
records. 

That, with regard to statement made in Para-1 ,2,3,4,5,6 & 7 of the 

Execution Petition the Respondents beg to state that the issues pertaining to 

grievances of the applicant had already been raised in Original Application i.e 

O.A No. 94/ 2005 before this Hon,ble Tribunal and this Hon'ble Tribunal was 

pleased to dispose of the said Original Application 94/2005 discussing 

entire issues and allowed the Original Application on 22.092006. The present 

respondents have no comment as it is a matter of records. 

/ 
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That with regard to statement made in Para 8 & 9 of the Execution 

Petition the Respondents have no comment as it is matter of record. 

That, with regard to statements made in Para 10 11 ,& 12 of the 

Execution Petition it is replied that in terms of aforesaid Judgment and Order 

dtd. 22.9.2006 passed in O.A No. 94/2005 the applicant had already been 

granted financial benefit under Assured Carrier Progression (ACP) and 

Modified Career Progression (MACP) scheme, which was duly received by 

the applicant. 

And, according to the Applicant the promotion which was made on 

18.6.2003 to the post of Laboratory Attendant w.e.f. 12.6.2003 in the pay 

scale of T 2610-4000 is illegal as such he made prayer in the Original 

Application for setting aside the said promotion order dtd. 18.6.2003 and this 

Hon'ble Tribunal while discussing it is observed that the alleged up-gradation 

of the post of Laboratory Attendant is not justified, and not in the 

interpretation of ACP scheme and from the records it is clear that the 

applicant had objected and given in writing that he can not accepted the up 

gradation which is merger in its output, which was duly accepted by this 

Hon'ble Tribunal and upheld by the Hon'ble High Court. 

And in terms of aforesaid Judgment and Order dtd.22.9.2006 passed 

by this Hon'ble Tribunal after final verdict dtd. 23./12/.2009 passed in W.P © 

No. 460/2007, the respondents have already complied the order passed by 

this Tribunal granting financial upgradatoin under Assured Carrier 

Progression (ACP) scheme, and under Modified Assured Carrier Progression 

(MACP) scheme, which was duly received by the applicant. And also , in 

terms of observation made in Original Application by this Tribunal, the 

promotion of the Applicant to the post of Laboratory Attendant was cancelled 

and Respondents had re-designated as " Attendant" (services) as per 
guideline issued by ICMR dtd. 30.12.2009. And the Applicant had already 
been paid his ACP in terms of the scale pay prescribed for next sanctioned 

hierarchy in the centre 
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The copies of Office Memorandum pertaining to 
granting' of ACP, MACP have already been 
annexed herein before as Annexure no 13,2 $ 5 
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That the Respondents further beg to state that this Hon'ble Tribunal in 
its order dtd. 22.9.2006 has never directed the Respondents to promote the 

applicant to the post of Laboratory Assistant as the promotion issues will be 

decided by the DPC considering Recruitment Rule. However direction was 

issued to grant ACP to the Applicant as per scale of pay prescribed for next 

sanctioned Itcer,rcQy, accordingly same had already been complied. 

7) 	That, with regard to statement made in Para 13 of the Execution 

Petition the Respondent beg to reply that one post of Laboratory Assistant ( 
Group-C) at the Regional Medical Research Centre, Dibrugarh was vacant 

on 1.2.2008 and in order to selection of a suitable candidate for the post of 

Laboratory Assistant (Group-C) at RMRC (ICMR), Dibrugarh, the 

Departmental Promotion Committee (Junior) was constituted. And the 
proceeding I minutes of the Departmental Promotion Committee (Junior) held 
on 22nd 125th August 2008 at the RMRC, (ICMR), Dibrugarh, for promotion to 
the post of Laboratory Assistant (Group-C) in the scale of pay T 4000-100-

6000/- (As per recommendation of Part B & C of 5th  CPC) for the Council's 
Regional Medical Research Centre, Dibrugarh. The Committee after careful 

examination of all the papers placed before the DPC, such as seniority list, 

confidential reports, Integrity Certificate, Vigilance Certificates etc, roster 
position for reservation for SCISTs, recommended one Sri Robin Chandra 

Doloi as suitable candidate for Promotion to the post of Laboratory Assistant 
(Group-C) in the scale of pay 4000-100-6000/- with effect from 01-09-2008 
at the Regional Medical Research Centre (ICMR), Dibrugarh. 

In the said seniority list of the officials in the Grade / Part of laboratory 

Attendant in the scale of pay of T 2610-4000 were placed befàre the DPC, In 
the same seniority list the name of the applicant was also included. But, the 
applicant was not considered by DPC however, name of Mr. Rabin Chandra 
Doloi was considered on the basis of seniority cum fitness. On the 
recommendation of DPC Shri Robin Chandra Doloi was promoted to the post 

I 	; 
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of Laboratory Assistant (Group - C) in the scale of pay T 4000-6000 in 

RMRC, Dibrugarh w.e.f. 1.9.2008 Vide office order dated 29.8.2008. 
A-A'n t- 

That, with regard to statement made in Para 15 of the Execution 
Petition the Respondents beg to reply that the judgment and order dtd. 

22/9/2006 passed in OA had duly been complied by the Respondents after 
judgment and order dtd. 23/12/2009 passed in WP(C) No. 460/2007. The 
Respondents further submit that they have due regard and high respect to 

the judiciary as such question of violating the order of Hon'ble Tribunal/Court 
dosnot arise as such allegation made by the applicant is fully denied. 

That, with regard to statement made in Para 16 of the Execution 
Petition the Respondents beg to offer no comment as it is a matter of record. 

That, with regard to statement made in Para 17 of the Execution 
Petition the Respondenttheg to reply that the applicant had already been 

granted relieves as per order of this Hon'ble Tribunal, as such praying for 

direction to comply the judgment and order dtd. 22/9/2006 are not justified 
and proper. 

That, with regard to statement made in Para 18 of the Execution 
Petition and prayer made by the applicant in this Execution Petition are not 
bonafide and tenable as the applicant had approached this Hon'ble Tribunal 

after due compliance of the order, thereby the applicant is wasting valuable 
time of this Hon'ble Tribunal, therefore this Execution Petition deserves for 
dismissal with cost. 

That, this counter/show cause reply filed by Respondents is bonafide 
and made for ends of justice. 

VERIFICATION 

' i -- 
S.'- 
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VERIFICATION 

I, Sri Romen Kumar Dutta, aged about 56 years, residing at Milan 

Nagar, Dibrugarh, presently working as Administrative Officer, Regional 

Medical Research Centre, N.E. Region (ICMR), Dibrugarh, Assam, who is 

one of the respondents and taking steps in this case, being duly authorized 

and competent to sign this verification for all respondents, do hereby 

solemnly affirm and state that the statement made in Para. . 

..............are true to my knowledge and belief, those made in 

Para...s..'i'..... ..Lb...... being matter of records, are true to my 

information derived therefrom and the rest are my humble submission before 

this Hón'ble Tribunal. I have not suppressed any material fact. 

And I sign this verification this 	day of August, 2011 at 

Guwahati. 

I-

DEPONENTZ3C 6tIEIb. Dtcs 

THROUGH 	 r 
Dated: 

Counsel 

Central Government Standing Counsel 
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DEPONENT 
'Solemnly affirmed before 'me, 
this day', I certify that I read 
over and explained the 
contents to the declarant and 
that the declarant seemed 
perfectly to understand them. 
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10 () 

• 

/ 

Unal  

r' 	•if' fl
u
flhl L4AUt., 	II 

Guwahat Bn 
• 

AFFIDAVIT 

I, Sri Romen Kumar Dutta, S/o Sri Lalit Ch. Dutta, aged about 

56 years, by service, by religion Hindu, RIO Milan Nagar, 

Dibrugarh, Dist: Dibrugarh, Assam, presently working as Administrative 

Officer, Regional Medical Research Centre, N.E. Region (ICMR), Dibrugarh, 

Assam, do hereby solemnly affirm and state as follows 

That I am one of the Petitioner and fully aware of the facts and 

circumstances of the case. As such I am competent to swear this 

affidavit. 

That, the statements made in this affidavit and in paragraphs' Nos. 

.............of the petition are true to the best of 

my knowledge; those made in paragraphs Nos. .1). .''4... 
e/Jà/ being matters of record, are true to my information derived 

there from which I believe to be true and the rest are humble 

submissions before this Hon'ble Tribunal. 

crr 

 

J swear this, that my declaration is true, that it conceals nothing and no 

part of it is false, so help me God. 

And I sign this affidavit on thisjfrday of August, 2011 at 

Guwahati. 
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REOAL MICAL 'RESEARCH CENTRE, N1E1 REGION 
INDIAN (PUNCIL OF MEDICAL RESEARCh 

Post Box No. 105, Dibiugarh .786 01 (Assam), INDIA 

No. RC)ih/OUT case (PKS)!2009-ICI 4 2_ 	Dated the 2414  May 2010 

-Office Meioandma- 

Subject: - Impleme t3tic'n cf i-ic hle(iauhat High Court Judgemeni ii the matter, of 
WP C).No. 460 f 2u07 in respect cf Mr. Pradiu Kumar Saihia- reg. 

The C rnpeteni auflno ry of th,e (ji has dectded to implement the court 
judgement and order dated 23-12-2009 sued b' the. Hor'hle (Juwahati High Court 
in.the matter cf \VP (C:) No. 4 f of Mr. Pradip Kumar Saikia, RMRC, 
Dibrugarh. 

(1) Accoding1y, finacial up gradanori under Assured Career Progression 
Scheme (ACP) has beel ,  granted to sli"i Pradip Kumar Saikia raising his 
scale of pay from Rs.25O-S0-2660-6032,00 in the. post ofField Worker 
(junior) to Rs. 200-8-4900 (i e. thel sca p le, of'y prescni

. 
	for next 

sanctioned hierarchy in the Cen'rrei vef. 9' August 1999 vv-ith permission for 
revisionof his scale of.pa'v from R.S. 3200-85-4900 to P.s. 4000-100-6000 
with effect from I Sec'tember 2005. 

This supersedes 	rh'er cider issued vide letter No., RMT'<(.'fDibIAdm-97/99- 
2000/248 dated 23-2-2000 	 , 

• 	 (2) Futthier, promoto'i cf Siii'i Pradip Kumar .Saikia' to the post of Lab. 'Attendait 
in the sca]eof pay 2f0-60-2900-6-3300-70-4000 wet I 2th  June 2003as per 
reco)ninendation of the Deprtn'enta! Promotion Committee vide oi'der/letter 
No. RTVIRC/i)ih!Adm-2 8 '  .(DPC i/20c'3 -01/961 dated 1 8-6-2003 is hereby 
ca nec k.d.  

(3) & • Re-desisnated thepost of , $hn Prad;: Kumar Saikia as Atte.ndnt 
(Services) as per guidelines contained in the Council's letter No.,6/0i/200''-') 
Admn-II dated 30-12-2009  

Lj  (R.K. Dutta) 7  
Administrative Officer 

For DIRECTOR 
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Copy to - 

1 The Directot Geheral iCMR Anan 1\a*i r, Ne Delhi 1 0 029 (Attention 

	

MrJogindei 	Ditector Genei I (Admn) 	Ms kgnes Xalxo Si Fal Asstt  
Adrtn Officer (NCD-fl) fô kidnfrfliat0n artd tiecessaiy action. This has a 

	

reference to his letLr a 6 i1'20O0 \cnw 11 	7 N1a 2010 

PersoconCemè 	.. 
Personal file of ShiPradip Kumar Saikia 
Establishment Section 	. 	. 	. 
Accounts Secti0ii- 	-. 
Bill Section 
Budget file (Accouuts.) 

(R;.. Dutta) / 
Administrative Officer 

	

• 	 . 	. 	 ForDIRECTOR' 

I 
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INDIAN COUNCIL OF MEDICAL RESEARCH 
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V. RAMALINGASWAMI BHAWA ANSAIU NAGAR POST BOX 4911 NEW DELHI 
- 

110 029 

No.6/01/2007-Adnrn.11 	 Dated.: 30.122009 
v1fC, P4 4 1L Keg .n 

To
. 	 . 	 ........... 

All DirectorsfDirector-Incharges/OICs 	. 	17 2- .............................. ICMR Institutes/Centres. 	 . . 	. 
iate. 

Subject:-edesignntion of Group]) Staff-upgraded to the Grade Pay of. 
Rs.1.800/- 

S jr/Madam, 

As recommended by 61hCPC,.aIl  the erstwhile Group-D staff (both Matriculates 
and Non-Matriculates) of ICMR Institutes/CentreslHQrs might have been upgraded to the 
Grade Pay of Rs. 1800/-. All such employees rñynow be re-desjgnated asAendants 

Director/Director Incharge, being the appoining authority for these cutegories 
of staff, ma' deploy them for various duties as per . need and requirement. These 
categories 2S er VT CPC rcmzriehdat ions will get gniy ACP and will not form part-of 
Technical & Engineering Suppoxt Cadre. However, qualified employees, can compete for 
LDCE for the postof Technician. 'A' in the GradePay of Rs.1900 as per the special 
provision made in new Technical RRs issued on 4.11.2009. 

- 	Yours 

to DG

nis. 	

faithi1l, 

Sr;  Ad 	
(B.P. Sdi) 

to 
1 PS 	

trative fficer 

. 	. 	

For Director General 
Copy 

PS to Sr.DDG (A) 
PStoFA. 	.. 
ADG(A)I&II  

6 AU Section Officers 

Ga\a 
-iiTf 
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2381548,2381566 	 (0 7 . 1 	17Aa 
Ni - 	 - 	r--- E.Mail: lcmrrcdt@hjbnic.in  

REG{OtL hEDCAL REHARCH CENTRE, H. E. REGION 
INDIAN CJNC1L OF MEDICAL RESEARCH 	 4' , Post box No. .105, Dbrugarh -  786 001 (Assam), INDIA 	 . 	 . 

No. RMRC/DIB/PF-49/2010201/ôqt 	 Dated: -  ) /. ZaJi 
Guwahatj Bench 

OFFICE MEMORANDUM 
" 

In pursuance of this office order No. RMRC/Dib/COURT case (PKS)/2009I0I452 
dated 24 0' May2010, the pay of Mr. Pradip Kumar Saikia, Attendant (Services), in the scale of Pa.y 
Its. 3200-85-4900 has been fied atRs.32OO/-w..f 91h August 1999 with Date of next increment 
raising his pay as follows:- 

SI. 
No 

Present Basic Pay 
. 	 . 	 ' 	 . 

Date of next 	. 

increment 
Increment 
Amount 

Final Basic Pay 

1, 	. Its. 3200.00 	. 	 . •, 	 1/8/2000 Rs. $5.00 Rs. 3285.00 
 Its. 3285.00 1/8/2001 Rs. 8540. Its, 3370.00 
 Its. 337.0.00 1/8/2002 Rs.85.00 Rs. 3455.00 
 Rs.3455.00 	. /8/2003 Rs. 85.00 . Rs. 3540.00 

. Its. .3540.00 . 	 1/8/2004 	'' Rs. 85.00. '  .Rs. 3625.00 
6. Rs3625.00 	. - .1/8/2005 Rs. 85.00 ' 	 . Rs. 3710.00 

Mr. Pradip Kumar Saikia is allowed to draw higher scale olpay Rs. 4000-100-6000/-
w.e.f 1 September 2005 and his pay is fixed at Rs.4000/- w.e.f 1/9/2005. 

Consequently upon revision of pay scale as per 61h  CPC, Pay,i. the pay bnd and 
Grade pay 1,0 Mr. Pradip Ktimar'Sakia, w.c.f 1/1/2006 is granted as fl1ows. 

Pay in the pay band Its. 7440.00 + Grade Pay Rs. 2400.00 = Its. 940.00 (Fixed) in the scale of pay 
(PB-i) Its. 5200.20200/7  W.f, 1/1/2006 	. 	 . . 	 . 

lie is also permitted todraw his annual increment as follows:- 

Si. Present Pay in the Date from Date of Next 3% Increment Final Pay in 
No. Pay Band 	. which present increment 	, on PB+GP Pay Band and 

pay is drawn  Grade Pay 
I. PB:- Rs.7,440.00 \V.e.f 1/1/

.
2006. 1/7/2006 	' Rs. 300.00 Rs. 7,740.00 

GP:- Rs.2,400.00 	.' . . 
.. Rs. 2,400.00 

 PB:- Rs.7,740.00 	. 1/7/2006 	' 1/7/2007 .Rs. 310.00 Rs. 8,050:00 
GP:- Rs.2,400.00 	, 

. Its. 2,400.00 
 PB:- Rs.8,050.00 1/7/2007 1/7/2008 Rs. 320.00 Rs. 8,370.00 

GP:-  Rs.2,400.00 . - . . 	
. Rs. 2,400.00 

4, 	' PB:- Rs.8,370.00 	, I/7/2008 1)7/2009 Rs. 330.00 Rs. 8,700.00 
- ' GP:. Rs.2,400.00 . . 	 .  Rs.2,400.00 
S. PB:- Rs.8,700.00 	. 1/7/2009 . 	 1/7/20 10 Rs. 340.00 Rs. 9,040.00 

GP:-Rs.2,400.00 . 	 , 
- Rs.2,400.00 

Distribution 
Persons concerned 
Personal File 
Bills/Accounts Section 
Establishment file 
Office Copy 

~Dutta 
Administrative Officer 

Director 

•T V. 
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4{Jfl 	LEGlOAI 11ED1CAL RESEARCI CEW1RF, 1'L E REGIOU ahat Benc'rt
ThJ)Ai C)IJNC1! OF MEDIC&L RLSEARCH Pt 1T1? 

• 	 Post 	)iri. 105, Olbrucjarh .786 CDI (Assarn), IJDlA 

NO:RMRC/DlB/ADM-MACP/20i0.201i/4i3 	 .. 	''. 	Dated 	Janafy, 2011 

OFF)CE MEMORANDUM 

In accordance with the OJM,3S034/3I2008:Ett.(b) dated 191,  May, 2009 of Ministry of Personnel, Public 
Grievances & Pensions (DOPT), GOI fori3rdedbytho•lCMR id'Iotter No.1C/63!2009.Admn.11 dated 8 11  October, 2010 
and as par the recommendations' 	the Screniricj Commftteb constituted for this purpose,. the Director of the Centre 
sanctions financial Upgradation(s) in the next hihe grader pay under modified career progression scheme (MACPS) to the 
foilowirig staff member(s)' oji compilion of 10; 20 and 30 years of,service with effect from the date shown against ach.• 

Name of the Date of Dote of Existing Scale ofiay in Financial up Date from 
employee & his entry to thp .  completió 	of Pay Band and Grade gradation(s) granted in which financial 
designation reguiar 	". 10, 20 and 30 Pay the next higher Grade up gradation(s) 

service 	' y ears of Pay under MACPS in the next 
service . 	. higher grade 

pay is 

1 ., 3 	: 
.-------- 

4 
. 

5 	. 

,p,rmissible 
'6 

Mr.Pradip Kr. Saikia 19.6.186 ._,!'"'• 	.: (P8-1) Rs.5200-202001- (P13-1) Rs.5200-202001- 1.9.2008 
Atoridant (Services) 19 62006 Grade . Pay Rs 24t)0/ Grade Pay Rs 2800/ 

The pay in the Pay Band may be,fixqnd as per rules with ellect from the date of grant of fir ancral up gradation(s) granted in 
the next higher grade pay under MACPS. 

Dutta) 	/ 
Administrative Officer 

For Director ,  
Distributions:- 

1. loyee.concerned 
2.. sonal fda o the employee 

 AccoirntsSect;on 	. 	;... 
 Bill Section 	 • 

 increment File 
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2381548,2381566 	. .' 	 Fax (0373) 2381748 	 :. 
EMail: lcmrrcdihub.nici 	 "t'r 	V J 

f 
REGIONAL MEDiCAL RESEARCH CEflRE 1  N E. REGION 	Guvv&atl Bend 

•ü—' 	1M)lk\ (')UNClI 01  MEDICAl  RESEARCH 'iTc 
Post box Wa. 105, Obrugarh .788001 (Asssrn), IWDIA 

No. 	RC1B/Adrn-MACP12010-201.1/ç1 	 Dated 	March, 2011 

OiFICE MEMORANDUM 	 . . 

In reference to: this Office rder No.RMRCLD1B/ADM-MACP/2010-201 1/4438 dated 3rd 
February 2011, thepy of Mr. Pradip Kr. Saikia, Attendant (Services) of this Centre, on his 
financial benefits/up gradations under the Modified Assured Career Progression Scheme (MACP) in 
the scale of Pay ir.the Pay Band(P.l3-1) Rs. 5200-20200/- is fixed t Rs.8,700.00 plus Grade Pay of 
Rs. 2,800.00 w.e.fl.9.20Q8 with next.annual increment as.shown below. 

Fixed @Rs8,700.00 plus Grade pa 1  of .  Rs.2,800.00 in the scale of Pay 
(PB-1)Rs.5,200-20200/1.9.2008  
SI Pay in the Pay Bdnd Date of next 3% lncrcment 	I Final Pay in Pay Band 
No. and Grade Pay increment on.N±GP plus Grade Pay 

I PB Rs.8;700.00 1.7.2009 Rs.350.00 PB Rs.9,050.00 plus 
UP Rs 2,800 00 GP Rs 2 800 00 

2. PB Rs.905O00 I,720i0 Rs.360.00.. PB As.9,410'00plus - 
.t t 

'Vol 

(R.KDut a) 
Administrative 0 ficer  

Director 

Dist ibution 
1: Persons concerned  

Personal File 	 ... . 

BilIs/ Accounts Section 	- 
Establishment file  
Office Copy  

S5 	
5 	

55 

• 	 S. .  
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0 	 AfV/vo,E No 	eA,e) 

CakulatiOn ofArrear of Pay and AIIowanCeS1flreSPeCt01 Mr.PradipKumarSaikia Attendants (Services) ftqc 1/1/2006 to 31/12/2010 vide letter No. 

RMRC/0IB/P 42/2010-2011/4096  date 12/1/2011 

- 	 - 	
Classification of Expenditure 

ae of the Office: 	 RMRC. Dibrugarh 	 Bill No and Date 	 - 	
Ma;Or ead  

'eriod of Payment: 	 - 	 - 	 Token No and Date 	
Group Head. 	 - 

- 	 Voucher No and Date 	 Minor Head:  

- 	 SubHead Salaries  

I Total Duo 	 Rs. 	 5,28.504.00 
- 	-- 	 ConcQilrI 

(Rupees One Lakh Twenty Six Thousand Four Hundreds Forty Five Only 

- 	CERTIFIED THAT I HAVE SATISFIED MYSELF THAT 

a)- The amount dames in the-bill is actually due to the prsons ccerned and the conditions artached to the payment of various allowa':es have been duly complied with in all cases, 
b) The dames have been made against senction posts (Details of cases, if any, where dames have been Rade in anticipation of sanction may be mentioned) and where ever necessary, 

sanction of Compitant Authority have been obtained as-regards grant of increment 	 - 

1,c) The particulars of ti ie various deduction/ recoveries have been fully noted mt eh attached schedules and the total shown in thesm schedules agree with those given in the bill 
d) All emoluments included in bills 1 monnth /2 mon hs / 3 months previous to this date with the exception of those detailed in the bill have been disbursed to the proper persons 

and that their acquittances have been taken and filed in my office with reven 

lt_ e)AIl persons whose names are omittede from but whose pay drawn in this bill have actually been employed during the month that full oetails of the emoluments for them working 

top to the total included in this bill have been duly shown in the pay bill register 

, \ 
- - 	- 	 - 	 : 	--

- 	 Signature 
Station  DrawmgandsprJngOfcer 
Date  Dibrudarh 

- 



S 
.5 Payin 

Fp, FY. 
S . 

S . Pay in Pay PB+GP OA 

Date 	• • 	Name OesignátiOn Pay Scale Pay Band Band Grade pay (Basic Pay) .SCA SDA IIRA WA % DA TA Total DUE 

Jan-06 •' 	. Attendants S 	
• 

PB-i 

Mr. Pradip Kurnar Saikia 	 • (Services) 5200-20200  744000 2400.00 ' 	9840.00 ' 	0.00 . 	0.00  - _o 0.00  9840.00 

Feb-06 • 	: 	• S 
S  

7440.00 2400.00 . 	9840.00 ' 	0.00 0.00 0 0.00 • 9840.00 

Mar-06 S  • . S 	 7440. 2400.00 . 	9840.00, • 	0.00 0.00 01 0.00  9840.00 

Apr-06 S 

S  
7440.00 ' 	2400.0 , 	9840.00 ' 	0.00 000 0 0.0  9840.00 

May-06 
S S 7440.00 ' 	2400.00 9840.00 0.00 0.00 o.o  9840.00j 

Jun-06 • S 7440.00 - 	2400.00 9840.00 0.00 0.00 0 0.0  9846 

j;;-o - 	. 	S  7740.00 I 	2400.0 ._ 	10140.00 0.00 0.00 2 203.00 •  10343.00 

Aug-06  _____________ _______________ ______ 7740.00 2400.00 10140.00 0.00 0.00 2 -203.00,. 10343.00 
S 
 Sep-0 . . 	7740.00 

. 
: 	2400.00 10140.00 0.00 0.00 j S  203.00 .  10343.00 

.o - . _7740. - 	2400.00 10140.00 . 	0.00 0.00 2 201 . 10343.0 

-;;-  S • 7740.00 2400.00 10140.00 0.00 o.001 2 203.00  5 10343.0 

-Dec-06 7740.00. • 2400.0 , 	10140.00 _0.00 0.00 - - 2 203.00 ,  10343.0 

Jan-07 _______________ ______ 7740.00 2400.00 10140.00 •0. 0.00 5 
5  608. • 10748.0 

Feb -07 ' ______ 7740. .400.00 . _10140.00 
_ 

0. 0. 5 	60& . 10748.0 

Mar-07 . 7740. .24 -10140.00 
_ 
- 	0. 0. _6 608 .. 10748.0 

A r-07 • S 	S 7740. -24 10140.00 0. 0. _______ ________ 6 . 608. .________ 10748.0 

Ma -07 5 S 7740. -2 ' 	1014000 
_ 

. 	0. 0. 6 .608 10748.00 

Jun-07 S  7740.00 2400.00 .10140.00 0.00 0.00 6 608.00 -' 10748.00 
8050 4 1045000 0 0 9410  11391.00  

Aug-07 S  ______ 8050.00 •i249 ' 	10450.00 • 	0.00 0. . 941.0 • 11391.00  

Sep-07 S 	' S 	
.: soso. . 	241.0 / 	10450.00 - 	o. o. - 941.0 11391.00  

Oct-07 S  8050. . 	2400. 1 	10450.00 0. • 	0. 941.0 • 	- 11391.00  

r4ov-07 - _______________ ______ 8050. 2400.00. 10450.00. 0.00 0.00 941.00 11391.00  

Dec-07 8050.00 .• 	2400.00 .' • 10450.00 . 	0.00 0. 941.00 11391.00  

Jan -08  . ______ 8050.00 2400.00, 10450.00 0.00 0.00 • 	: _12 1254-00 11704.00  

Feb-08 8050.00, 2400. .10450.00 , 	0.00 0.00 12 1254.0  11704.00  

Mar-08 S   --- S  8050.00 2400.00 - 10450.00 0.00 0.00 _12 1254.0  11704.00  

Apr-08 -S.  S  8050. .. 	2400.00 10450.00 0.00 0. • 	S  12 1254.0 ' 11704.00  

May-OS  . 	, - 8050 .. _2400.00 ' 	10450.00 ' 	0.00 0. 5 5 5 1 1254.00 11704.00  

Jun-OS S  . S  8050. .2400.00 10450.00 _• 	0. 0.  5 _1 12540 .11704.00  

:i;i-o  8370 240000/ __1077000 _00 0 :i 17230 - 12493 

-;-- S  S  8370. ..2400.00 .10770.00 _' 0. 0. 1 1723.00  12493:00  

j-o  _______________ 8370. 2400.00 .10770.00 _0. 0. 0 0 1 1723.0 . 	928.00 15087.00  

Oct-0 - 8370. 2400.00 10770.00 .0.0 . 	0. 320. ' O.00 0 1 1723.0 . 	928.00 15087.00  

-:--;- . S  • -: 8370. 2400.00 .10770.00 0.0 0. 320.0 0.00 0 16 .  1723.00 928.00 15087.00  

-Dec-08 .  8370.00 . 	2400.00 10770.00 0.00 0.00 320.00 ' . 	o.00 a -16 1723.00 928.00 15087.00  

j;;09 S. 
S 8370.00 .2400.00 10770.00O.O . 	0.0 -  

320.00 . '  . 	. 	0.00 0 .976.00. 15781.00  

- ;.09  ______________ ______ 8370.00 2400.00, 10770.00 0.00 0.00 320.00 .  ,0.00 0 .2369.00 976.001 15781.00  
_____________ _____ 8 70 2400.00 . 10770.00 _0.0 • 	0.00 320.00 •:_ 0.00 0 22 2369.00 .976:00 15781.00  

:i-09 S  8370.00 340_ 10770.00 -: 	0.00 0.00 320.00 - 1346.00 , 	0.00 _0  976.00 15781.00  

.__!!Y-09  S  8370.00 .24000 . 	10770.00 000 0.00 320.0  0.00 o 22 2369.00 .976.00 . 	15781.00  

.Jun-09 . 
- 
-- 2400.00 - 10770.00 0.00 0.0320.0. 1346.00 .. 	0.000 ; 15781.00  

;i;i.o " .-.- _8700 _z ' iii0000 ' oo oo oo 000 0.00 _27 16821 
2 illoo.00 .. 	O.00 0.0320.0 S 	0000 1016.00 16821.00  

Sep-09 _ S  - 8700.00 • 	2400.00 11100.00 0.00 0.00 320.00 .. 	1388.00 0.00 0.00 27 2997.00 .1016.00 16821.001 

Oct-09 S  8700.00 2400.00 11100.00 0.00 0.00 320.00 , 	1388.00 0.00 0.00 27 2997.00 , 	1016.00 16821.00) 

Nov-09 . 	8700.00 2400.00 . 	11100.00 . 	0.00 0.00 320.00 . 	1388.00. • 	0.00 000 27 2997.00 . 	1016.00 . 	16821.00 

Dec-09 
5- 	8700.00 • 	2400.001 11100.00 0.00 0.00 320.00 . 	1388.00 • 	0.00 0.00 27 2997.00. 1016.00 16821.00 

Jan1.0 . 	, 8700.00 2400.001. 1110.00 0.00 . 	0.00 320.00 .• 	1388.00 . 	0.00 0.00 3 3885.00 1080.00 17773.00 

i 

i' 

'• 

\_ 	 S  
Calculation of Arrear of Pay and Allowances in respect of Mr. Pradip Kumar Sakia, Attendants (Services ) from 1/1/2006 to 31/12/2010 vide letter No. RMRC/0I6/PF..49/2010-2011/4096 date 12/1/2011 

ni It 
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- 
( 	 j 	S 	j144 15 ) 	44 	- 

Feb-10 - 	. .- - 	8700.00 -11100.00. 0.00 000 320.00 ! ,  1382., - 	0.001 0.00 3885. /1080. - 	17773.00 
Mar-10 
Apr-10 . 8700.00 

8700.00  

EZZ4O0.00 

 11100.00 
11100_Go, 

. 	o.00 coo 0.00 
0.00 

320.00k 
320 .00!. 

1388. 
1388. 

0.001 . 	0.00 
0.00 
0.00 

3885.00 
 3885. 

,1080. 
-1080. 

37773.00 
1777300 

8700.00  .. 	iis0000 o.00 0.00 320.00. ;1388. .- 	0.00 0.00 3885. .1080. 
8700.00 

17773.00
Jun-10  1UOO.00- 0.00 0.00  320.00 1388. 000 0.00  3885- 1080. 17773.00 
jul-S8996.00/ .00/ 11396.00 -. 	0.00 0.00 - 	320.00. 1424. 0.00 0.00 _4 4985. .1149. 19274.00 

Aug-10  . 	. 9040.00 - 	 2400.00 . 	114-40.00 .0.00 0.00 320.00 / 	1430. .000 0.00 - 5148. 19498.00 
5ep-10 - ._____________  9040.00 2400.00 '11440.00 , 	0.00 . 	- 	0.00 -320.00. 1430.00 . 	0.00 0.00 - 5148. :1160. 19498.00 - 	Oct-10 - 9040_GO_ -2400.00 ' 	_11440.00- _0.00 - 0.00 320.00. _.1430.00 .0.00 0.00 - 5148.0 '1160. -19498.00 
Nov-10 -. 	_. . - 9040.00 .2400.00 / 11440.00 ' 0.00 0.00 320.00 -1430.0 ---- 0.00 0.00 -4 - 	5148.0 .1160. -19498.00- 

9040.00 
_ 

1 	 - 2400.00 --11440.00 
_ 

0.00 

_ - 	0.00 

_ _ 
320.001,  1430100 . 	0.00 

_ _ 
0.004 5148.0 '1160.0 -19498.00 

93156.00 _144000.00 637156.00 _0.00 _0.00 _8960:00 _38690.0 - 0.00 _0.00 - 114605.0 29093.0 828504.00 

- 	
- 1. Certified that the amount claimed in the-bill has not been drawn-before in any shape - - 

2. Certified that a record of-the claim has been kept in the office copy of the original Pay Bill 

..::-:.•-c--- 

,'.-. 	- 	\ 
-. 1- 	

cc 

\_ '•___ 



MA 
-, 7450.001 1800001' 	92S0.00IO.00I 	cool 320.001.' 11S6.OoI'o.00l 	cool 	3238:001 / 	 .rwsnril. 	ia.znnnl  

Apr-1O 
____________ 

•- 
7450.00 
7-SO.0o • ' 

1800.001. 
3800.00j 

9250.00 
9250.00 

,0.00  
'000 

.0.00 
0.00 

320.001/ 

320.00i 
3356.00L'o.00l  
1156.00frO.00i 

0.01) 
.0.00 

3238.001, 
3238.00 -1O80.00 

1O8O.00 i 1 ,j44. 
-. 1so.4ôô 
' 15o.l4.00.-. 

i.so.00 

600.00 
600.00 

1850.00 
1850.00 

0.00 
'0.00 

0.00 
0.00 

o.00 

0.001  

232.00 
232.00' 

. 0.00 

0.001  

.0.00 
0.00 

6-47.00 
6.57.00 

0.00 
-- 	0.00 

1129.001 
2729.00 
2729.00 

-May-IC 74 50.001' 
750.00- 

2800.00 
1600.00 

9250.00 
.- 	9250.00 

-0.00 

,0.0O  
0.00 
0.00 

.320.001. 
320.00!! 

1256.00-t.0O 
1156.001.0.00 

0.00 
0.00 

3238.00' 
323&00I. 

108000 
1080.00 

1250.001 
- uso.0o 

600.00 
600.GD- 

1850.00 
1850.00 

0.00 
0.00 

000 
0Q0 

0.00 
0.00 

23200 
232.00 

0.001  
0.001 

000 
0.00 

6.47.00 
64TOô. 

o.&ol 
O.00I 2729.001 

Jul-10 - 7694.00 1800.00' 9494.0Oi0.O0T  

'000 
0.00 320.00 ' 1187.00 'V.00 0.00 4i53.0&, 1149jj30300.. 1302.00 600.001 - 	 1902:00 0.001 0.00 0.00 237.00 0.00 0.00 832.00 - 	 0001 2971.0 

 

Aug-10 - - 7730.00 / 	1800.0C1 9530.00 0.00 320.00.- 1191.00 '0.00 0.00 4289.00 1160.00 .. 	16490.00 1310.00 600.00 1910.00 '000 0.00 0.00 239oo 0.00 0.00 859.00 ' 	 0.00 3008.00 
- Sep-10 - - 7730.00/ - 1800.00.- 9530.03 '0.00 - 0.00 320.0O"1191.00 'tOO 0.00 4 4289.00.. 1160.00 -& 16490.00,- 1310.00' 60000 -- 	1910.001 -0.00 0.00 0.00 239.00 0.00 0.00 859.00' 0.00 3008.00 

Oct-10  7730.00 1800.00 9530.00L'O.00 0.00 320.00' 1191.00 ,-0.00 0.00 4 4289.00 . 	 1i1. 3649003 1310.00 600.00 . 	 1910.001 0:00 0.00 0.00 239.00 - 0.00 0.00 859.00 . 	 0.00 3008.00 
Nov-10 - 7730.00' 1800.0014 9530.00 /0.00 0.00 320.00 '1191:00 -'0.00 0.00 4 -4289.00 .' 	1160.00 '-- 16490.00 : 1310.00 -600.00 - 	 1910.00 0.00 0.00 0.00 239.00' 0.00 o:oo - 859.00 - 	 0.00 - 	 3008.00 
Dec-10 - 7730.00' 1800.00 ' 	 9530.00 '0.00 0.00 320.00 1191.00 '0.00 0.00 4 4289.00 ' 1160.00 16490.00 - 1310.00 60000 ' 	1910.00 0.00 0.00 0.00 239.00' 0.00 0.00 859.001 ,  0.00 3008.00 0.00 423024.00 108000.00 531024.00 0.001 0.00 8960.00 32244.00 0.001  0.00 - 95522.00 24309.00692059,00 70132.00, 36000.00 106332.00 0.00 0.00 0.00 6446.00 0.00 0.00 19083.00 4784.00 - 136445.00 

Net Amount 	 1,36,445.00 

tess Income Tax
- 
	 10,000.00 - 

Net Amount Payable 	- 1,26.445.00 - 

	

Rupees One Lalch Twenty Six Thousand Four 1-lundreds Forty Five Only 	 - - 

Prepa 	 Oe4s) 	 Drawing and Dr
d1to 

"(i( IA?) Oto rz rbruqo 

,.1 

I 

\\
- 

btccPY 

Vil 



FOR USE IN THE PAY AND ACCOUNTS OFFICE 

Mg 

I Certified that the classification of both payments and recos eries have bcen checked and corrections made where necessary.  

II. I'AYORDER  

Pay 	Rs. 	1,26.445.00 (Rupees One t.akh Twenty Six Thousand Four Hundreds Forty Five Only) 

IDDO by designation /vide given in the bill / office listed inside the bill (crossed A/C payee Cheque-Cat. A'J by 

* 	
Cheque / Bank Draft at 	 - 	 - 	 - 

4- 

\ 	 - 

_I- 



i Total Due 

ii Total Drawn 

III. Net  Amount (i - li) Payable 

Rs. 4,21.317.00 

Rs. 3,92,243.00 

Ri 	- :- 	 • 29 ;074. 

A 

23 — 	 I 	
" ? ' 

Calculation of Arrear of Pay andAllowances in respect of Mr. Pradip Kumar Saikia, Attendants  (Services) from 9th Aug 1999 to Dec 2005 .vide letter No. 
• RMRC/DlB/PF49/2010 -'2011/4096 date 12/1/2011.. 

Classification of Expenditure 

Name of the Office: 	 RMRC, Dibrugarh 
	

Bill No and Date 	 Major Head 

Period of Payment: 
	 Token No and Date - 

	 Group Head: 
Voucher No and Date 	 Minor Head 

Sub Head Salaries 

(Rupees Twenty Nine Thousand Seventy Four Only) 

CERTIFIED THAT I HAVE SATISFIED MYSELF THAT 

The amount dames in the bill is actually due to the persons concerned and the conditions attached to the payment of various allowances have been duly complied with in all cases; 
The dames have been made against senction posts (Details of cases, if any, where dames have been made in antidipatidn of sanction may be mentioned) and where ever necessary, 
sanction of Compitant Authority have been obtained as regards grant of increment 
The particulars of the various deduction/ recoveries have been fully noted mt eh attached schedules and the total shown in these schedules agree with those given in the bill. 
All emoluments included in bills 1 monnth /2 months / 3 months previous to this date with the exception of those detailed in the bill have been disbursed to the proper persons 
and that their acquistances have been taken and filed in my office with reven 
All persons whose names are omittede from but whose pay drawn in this bill have actually been employed during the month that full details of the emoluments for them working 
up to the total included in this-bill havebeen duly shown in the pay bill  register 	. 	 . 	 . . • 	 •. 	• 	• 	 - 

• 	 ,. 

Station: 	 . 	 - 	 signatu 	
/ 'ç) 

Date: 	 • 	 . . 	 . 	 . 	-. 	Drawing'àhdiuQing Offier 
-- 	 -- 	

. 	.MRMR)Dibrugarh 

-&' 
GO 

k'__ ~"-ake  

• -: 	-;-' 

- 	 -. 



ç; Q\\ 

A 

QP 

CaIcuIaton of Arrear of Pay and AUowances in respect of Mr. Pradip KumarSaikia, AttendantS (Services) from 9th Aug 1999 to Dec 2005 vide tetter No. RMRC/DlB/PS-49/2010-20 11J4096 date 12/1/2011. 

DUE 

Month 	I - 	 Name Pay Scale Pay I Basic Pay DI' r.Pay NI'A SCA SDA IIRA WA DAt • 	DA Trans. 
Allow. 

Total Amount 
due 

Aug99IMr. lradip Kumar Sailia 13200-85-49001 . 	2374.00 59.00 : 	83.00 37 878.00 3394.011 

Sep-991 . . 3200.00 _  80.00 112.001 .  37 1 1184.00  4576.011 
ö:99 3200.00 80.00 . 	1i200 37 1 	1184.00 4576.00 

Nov-99 3200.00 .•  80.0 12.001 JI 7  • 	I 184M0 4576.00 

Dec-99 _• 200.00 .  . 80.00 112.00 37 1184.00 1 . . 	4576.011 

J4n00 320000 - - 800 200 338 121600 4(O0o 

Feb-OC-1 3200.00 80.00 •_ 	2.00 36 .. 2(6.00 . 	. 	460(.1I0I 

Nlar-001 3200.00  80.00 112,00 38 1216.00. 4S.(I( 

.Apr-00  3200.00 1 - 80.00 112.00 38 1216.00 4608.001 
May-00 3200.00  .;____ 80. 12.00 38 1216.00 4608.OG 

Jun-00 . 	. 3200.00 80. • 	12.00 38 1216.001 4608.00 

Jut-0O d 32O0O0  80 1200 J -4l l.l200 470400 

Au00 •' 	• 	- 	- 	 . .. 	.. 	.:... . 	: 	328500 _L : •_ 14.00 4 1347.00.- 4826.00 

Sep-00 . 	 . 3285.00 •  - 80. •_ 14.00 . .1 1347.00. 4826.00 

0 Oct-00 . 	. 	 . . 	. 328500 ' 80. •_ 1 4.00 4]. 1347.00 . 4826.00 

Nov-00. . .- 3285.00 - 80. . 	14.00 : 41 134.7.00 . . 4826.00 

acc-og . 3285.00  80 14.00 41 
1347.00 1 .  : 	• 

4826.00 

Iau 01 .2J;;5 	 -;-- 	 ---- 	. . 	.4 •_  3285 0(  :- 
. 

i_ • - 1 	SO -' H14 00 1 - 43 1413.00 489200 

Feb-011 3285.00   - . 	SO.00 114.00 43 1413.00. 4892.00 

Mar-01 3285.00 •  - 80.00 114.00 • 43 1413.00 / 4892.00 

Apr-01 3285.  - : 	80.00 114.001 - 4 3 1413.00 4892.00 

May-01 3285.  - 80.00 .  43 1413.00 ( 4778.00 

Jun-01 .  3285. .  - 80:00, 43 1413.00 . 4778.00 

_! Jul-01 . 	..2 	f 	; 	- 	' 	L -t: 32S50 -' . _:: -_- 	 • 	O - 	- ' _f :i: 1478.00 484300 

Aug01 3370  - - 80  --. 151700 496700 

Sep-01 . . 3370. . .- . 	80. - _1 1517.00 4967.00 

Oct-Cl . 	 . . 3370.00  - 80.00 .  45 1517.00 4967.00 

Nov41 .. 3370.00  - SO .. 45 1517.001. ,  4967.0 

Dec-01 . 3370 • 	• _ - -- 80. 0 • 45 1517.00 . 4967.001  

..Jan-O2 J 51 	3370 .,7'k 80 E' 49 165100 51010 

Feb-02 - 3370. .  - - 80. . 49 1651.00_ 5101.00 

• 	Mar-02 . • 3370. - - - 80.00 .  • - 45 1517.00  4967.0 

Apr-02 . • 3370.00 . 	- 	• - - -80.00,  - 49 1651.00 • 5101. 00  

May-02  • 	3370.00.  - 80.00 . 	• - 49 1651.00 .  5101.00 
Jun -02  - - 3370. 80.00 •  49 1651... 5101.00  

_J5-02 C.- L. 	.. 	J 	370 ' 	J - 0 ... . .j52 1752  5202.00  
.---Aü-02 • 	. 	..-. 	.. .  .-:- .3455.. -- 80. 52 1797., 5332.00  

Sep-02 . . 3455. . - - 80.00,  52 1797. / 5332.00  
Oct-02 • 3455.00. 52 1797.00 5332.05  
Nov-0  3455. • - 80.00 52 1797.0 . 5332.00  
Dec-0  3455.00.  - -80.00. - 52 1797.0 - 5332.00  
Jin-03  3455 - - 80JOO ' 55 190000  5435 
Fc-b-031   3455.00 . - 80.00 . 55 1 	1900.00 • 5435.00  

Mar-031   3455.00 . 0 55 	1 1900.0 • 5435.00; 
3455.00  - - 1 	80.00  - 55 1 	1900001 .  5435.00 



In 

t 	ç•; \ 

\\\ 

\O 

DRAWN 
	 OFfERENCE TO BE PAID 

Ii • th Pay / Basic 1)1' P.Pay NI'A SCA SDA lIRA WA D1% • 	DA iis.ftotai AniOUfl( I'ay / Basic D1 P. Iay Nl'A SCA SI)A 1-IKA WA DA Trans. otal 
.,uflt due I'av Scale 

drawn !'!!Y - - AlIo%% - I'ay - 
59.00 '- 	83.00 ' - - 

3 S32.00 ? 322.oO / 	126.00 . 	0.00 0.00 0.00 0.00 000 0.00 0.00 46.00 0.00 72.00 
Aug-99 12610-60-3150-65- 2248.00 •' 

35401 . _ - 
80.00 

_____________________ / 	I I 2.00 
- - I 121 .00 ---- L. 

__________ 4343.01) - (• 	170.00 0.00 0.00 - - 0.00 0.00 0.00 63.00 / 	0.00 233.0 
Sep-99 hR34rom9h 

3030 00 
001) jO 111111 8000 11200 1121 00 - 44300 I70)O 000 000 000 000 (iOU 000 000 6300  000 2. 	I) 

Oct 97 A 

oroKMRCfl)I8/AflM- 3030.00i 
30300& 

-•--:;--• 

- - so.00l 

80.00I 
s000j 

12.00 
I 12.00 
11200 

. - __ 

ii: 

__ 

i!i!i 
.! 

1121.00 

::i: 	121.00 
II 	00 

•• 
. 	4343.00 

4343.00 
4 1 73 00 

. 	170.00 
I70.00 
7000 

0.00 
0.00 
000 

0.00 
0.00 
000 

0.00 
0.00 

0.0 
0.0 

QO 

O.o& 
0.00 
000 

o.o&o.00 
0.00 
000 

0.00 
000 

63.00. 
63.00 
oSOO] 

(1.00 
0.00 
000 

233. 
233. 
25 

Nov-99 
Dec-99 \ 	i 3030.00 - 80.01) I I2.00 

12.00 
. _ .!_ 

38 
_ 151.00 

151.00 
- . 4373.00 

4373(10 
.I70.0O 
.170.00 

. 	QJ__it) • 	0.0U 0.00 
0.00 0.0 

0.00 
0.00 
0.00! 

0.00 
0.00 

0.00 
0.00 

ô5.00J 
os.O0J 

. 	0.00 . 	0.00 
235.TO  
235. 0 t- Ecb-00 

I Mar-00 i 3030.uO • :- - 80.00 
go.00I. 

. 
12.00 

. . i: i 151.00 .1373.00 170.00 ' 	tJ.00 0.00 0.00 0.0 0.00 0.00 0.00 65.00. 0.00 235.0 
Apr-00 3030. 0 _ 

151.00 • 4373.00 170.00 ' 	 . 	0.00 0.00 0.00 0.0 0.00 0.0010 .00 65.00 , 	0.00 235. 
May-00 3030. -• 	_  90.00j 12.00 . _- !_ 

38 
_ 

4373.00 z 	170.00 0.00 0.00 0.00 0.0 0.001 0. 0.00 65.001, 0.00 23S.00  
Jun-00 3030. • - 80.00 ,  12.00 

r'oo  
._ 151.00 

124200 
.. 

44640 _- 	17000 000 000 000 00 0001 0 000 700 000 240 .00  

1267.00 .- 4551.0 195.00 ,- , 	0.00 0.00 0.00 0.0 0.00j 0. 0.00 80.0 . 	0.00 275. 
Aug-00 - - - 90 

,. 

-:--- 

80.001. 

 so.oI_:_ 
80.00f 

14.00 
14 00 
14.00 

_ . . _ _ _ ±: 1267.00 
1267.00 
1267.00 

- 
.- 

4551.0 
4551.0 
4551.0 

.. 	195.00 • 	195.00 
195.00 -- 

/ 	0.00 
- 	0.00 , 	0.00 

0.00 
0.00 
0.00 

0.00 
0.00 
0.00 

0.0 
0.00 
0.0 

9:2_ 0 . 

öFo 

0.00 
0.00 
o.00 

80.00 
80.0 
so.o 

/0.00 
.- 0. 
T. 

275.00  
275.0 
275. 

Sep-00 
Oct-00 
Tov-00 - - ... 

- - -:::: o.00 
80.00 
800C 

14.00 • 	F4.0O_. 
.- 	IOC .- 

__ 
41 
43 

1267.00 
132900 

... - - 4551.00 
4130 

;. 	195.001. 
19500k 

0.00 
000 

. 0.0 
00 

0.00 
000 

0.0 
00 000 

00 
000 

.00 
000 

_ 
80.00 
84 

. 	0.00 0 275. 
279.00  Dec-001 

- - 
 3090.00- 
 3090.00 

- . , . -.-- 80.0 
go. 

80. 

.. 	I .4 ... 
. 	•1 14. . • 3 . 

3 

43 
43 

1329. 
1329. 

 1329. 
1329. 
1329.00 

- 	• , . 4613.00  
4613. • 	4613. 
4.99 .-.- 
.1499 .. ._195.00 ..- 	195. - 	195. 

195. 
195.001.  

.- 	0.00 , 	0 0.00 , 	0 0 0.0 0.0 _.0 0.0 0.00 0.00 0.0 0.0 0. 0. 0.0 0.0 0.00 0.0 0.000.00.0 0.0 0.0 0.0 0.0 0 0 0.0 0.0 0. 0. 0. 0. 0. . 	84. 
84. 
84. 
84. 
84. 

0. 0.0 0 _ 0 _O 279.00  
279.00.  
279. 
279.00 
279.00 

Feb-0 
Mar-0 !::-0 
May-0 
Jun-0  3090.0 

3.r3Q9000 
- ' .- 80. so - 

1391 00 _ 
461 1950 0 00 0 00 00 000 0 87 0 2820 Jul 0 

3150. 
3150. 

 3150. 
3150. 
3150. 

-35 

_. - . . .- :i::::: -Th_ .  . - . ' _____!9 
_80. 

80.00 
8000 

_ .. . ' . ±! 
45 
45 
4•5 
45 

1418.00_ 
1418.00.- 
1418.0 
1418.0 
1418.0 
15440 

.- .. 4648. 
.4648 

. .4648.00 
4648. 
4648 .00  

72 

.- 	220. 
220. . 220. 
220. . 	220. 
220 

-___O /0.000. _. 	0.00 - 	0.0 o.o 00 0. 0. o. 0 0.2. 0. 0. 0.. o. 0 0.0 0.0 0. 0 0.0000 0.0 0.0 0.0 0 0.00 0. 0. 0. 0. 0 00 0 0 0.0 0.00 000 99. 
99.00 
99. 
99. 
99. 

107 

.0  0 0.0 . 	0.0 0.0 _ 00 319.0 
319.0 
319.0 
319.0 • 319.0 
327 

Aug- 
Se  -1 . 
Oct- Noy- 
Dee- 
Ja, - - • 315 ' . 80.0 ... 49 

45 
1544.0 
1418.0 

4774.00_. 
4648.00 

220.0 
220.00 

. 	0.0 : 	0. 0. 0. 0. 0. O. 0. 0. 0. 0. 0. 0.00 0.00 107.O0_ 
99.00 

0.0 0.0 327.00  
• 319. Féb-0 

Mar- - . 80.0 ._• 
1544.0 

. 
4774.00 220.00 -. _9. 0. 0. 0. 0.00 I07.00 •0. 327.00  

_±2_r-0 3150.00 . - ______.o .. _ _:_ --- 
49 .1544 

_ 
4774.00 220.00 0. ... _. 0. 0. 0. 0. 0. 0.0 107.00 0.001 -327. 

May- . 3150.0 - 80. 
49 1544. 

. . 
4774.0 

. 
220.00 0. .. 0.00 0 0. 0. 0. 0.0 .107.00 -0. 327.00  

Jun-02 . _ 3150.0 - ___ 80. .-_.go • 
52 l6.8 

._ 
48680 2200 0 000 0 0 0 000 00 11400 0 3340 Jut0 _____ :- 315OO .' -' ______ _ 52  1672. 4967.0_ 240.00 - 0.00  000 O..__ 0.___ 0.___ I25O00. 365. 

Aug_02 _ 32I5.0O _ 80.ou 
52 1672.00 

_,. 
49.67.00 

, 
240.00 .- 0.00 0.00 0.00 _0.00 0.00 0.00 0 . 00 125 .00 .0 . 00 365 .001 

I_Sep-02 3215.00 _.. _ 80.00 _ _ 
52 
_ 

1672.00 
_. _ 4967.00 

_ _ _ _ 
IOct-02 _ _ 

3215.00 _ 80.00 . _ 
52 

_ _ 
1672.00 967.O0 _ 240.00 -0.00 _0.00 _ 0.00 0.___ 0.00 0.___ 0.00 _ 0.00 0.00 _125.00 _.0.00 ___ 

365.00 _ _ 
80.00 _• _ _ 

52 1672.00 
. 

4967.00 
,... 

240.00 _.-0.00 _ 0.00 _ 0.00 0.00 0.00 0.00 0.00 125.00. 

_ 0.00 _ 
365.00 

IDec-02 3215.00 _. 80.00 
8000 

. 
55 176800 

._ 
506300 24000 000 000 000 000 000 000 000 13200 000 

_ 
37200  

n03 2I5O0 

_ 
.-.- 

55 

_ _ 
1768.00 

_ _ -. 5063.00 

_ 
:240.00 

_ 0.00 _ 0.00 _ _ 0.00 _ _ 0.00 _ _ 0.00 _ _ 0.00 _ _ 0.00 _ 
132.00 .0.00 _ 

372.00 
b-03 

rAp r-03 

_ _ 
3215.00 
_ _ 

80.00 . ______ 
_ 

55 

__ 
1768.00 .. 5063.00 

_ 
240.00 

_ .o.oö _ _ 0.00 _ _ 0.00 _ _ 0.00 _ _ 0.00 _ _ 0.00 _ _ 000 _ _ 
132.00 

_ _ .0.00 _ _ 
r_03 
_ _ 3215.00 
_ 

80.00 . _ _ 55 _ _ 
1768.00 

_ _ 
5063.00 
_ _ 240.00 _._0.00 _ _0.00 _ _0.00 _ _0.00 _ _0.00 _ _0.00 _ _0.00 _ 

_32.00- 
_ _0.00 _372.00 

372.00 
3215.00 _ 80.00 _. _ _ . 



- 	
I 	 • 

/i .1 	r. 	P-i' #rPA 	 • 	 i• 	 . 	rA• 	 fr - 
±i±3  

-•-- . 	• 	 -- 

,1 
3455.00 

- - -•----•------- 

j2•29 
. 	. - • 	- - 	. 

------ 1 -900 . 00 
- -  5435.00 

Jun-03 
- -  1267•55 • - 	2900 •- 55 69700  1993.00 

Jgu-O • ,3uI-03 -c-:.•: 	•. 	• 	• 	•:':-- :•• 	- 	: 	:. 	•-•- 	-.-•• 

218&OO 

i:-I-3455 

- 
-c: - jji 

-:-T.so.00 

• , 	:;.• 	- ':-'2 • 	.• 	•? 

55 1203.00 

203800 

• ' 3442.00 

5573.00 

Au .03  ________________________ 3540. - _____•____ :__.____. _ ______. !290 ' ________ _:_____ _208900 - 5709. 

Sep-03   __________________________ 3540.00 _- .:______ _ • 	 :9O !__ 2089.00 • 5709.00  

Oct-03 - : 3540.00 ,  8000 - 59 2099.001. 5709.00  

ov-03 - 	3540.00,  _ - 80•0 -  _•? 208900 - 5709.00  

Dec -03 • 3540. - 8000 59 - 208900 . 5709.00  

Jan04 
____________________________________ - 	3540 _________ ::: - __• o - i--  215900 5779 

Fcb-04  3540.00 --   o.o - 61 2 I 59.00 ,- 5779.00  • 	Mar-04  3540.00  - 	 - - 80.0 - 61 2159.00 , 5779.00  

Apr-04 • 	5•' •- 	 :: 135400 ' 	1770 1200  '. 11 58400 6014 .00  

M3y-04  3540.00 1770.00 ,  - 	12000 11 58400 6014.00  

Jun-04  3540.00 - 	1770.00 12000 - 1.1 584.00 6014. 00  

Jul04  35400 1770 •" - ,12000 14 7430 6173.00  

Aug-04 - 	. 	-- - 	- 	- 	- 	1 	.- .. 	 3625.0 1813. - 120.00 14 761.0 6319. 

Sep-04  - 3625.00 1813.00. - 120.00 14 - 	761. 6319.00  

Oct-04 - 	- 3625.0 - 	1813. 120.00 - 14 761 - 6319.00  

rov:04 - 3625.0 1813 - - 120.00. - 14 761 6319.00  

Dec-04 - - 	. 3625. 1813 - 120.00 14 	- 761. ,.-- 6319.00  

'Jan 0 Lu1 	, 3h625 s81 -., I200O I$5 17 924 6482.00  

Feb-OS 

- - 3625.0 . 	181300 - - 120.00 - 17 924 , 6482. 

Mar-0 - 	- - 36250 1813 - 120.00 . 	- 	- 17 924.00 6482.00  

Apr-0 . - • 	- 	• 	3625. 1813 - - 	120.00. - - 17 924.00 . 6482.00  

May-O  3625. :813 - - 120.00 - 1 17 924.00 6482.00  

Jun-O - . -3625. 1813 - 120.00 17 924.00 - - •  6482.00  

Ju! J3625 -'3 J20 00 j4tjT r7 1' 114200 6700.00  

Aug-0 ''______ 3710 185500 - 12000 21 116900 

_ _ 
6854.00  

Sep-0 Mr.PradipKumarSaikia,LabAtt& 14000-100-60001 4000.00 . 2000.00 - 160.00 21 -1260.00 . 7420.00  

Oct-Q - 	- 	- - 4000. - 	200000 - 160.00 21 1260.00 -  7420.00  - 	Nov-0 . 4000. 2000.00 - 16000 • 21 1260M0 

_ _ 
- - 7420.00,  

Dec-0 - 	- - -_- 4000. 2000.00 . - 160.00 _- . 21 1260.00 
_ _--  7420.001  - - _- 	- _ - 2,64,584. 38,691.00 0.00 000 7,139.00 _2,341.00 0.00 -0.0O 1,08,562.00 _0.00 4,21,317. 00  

Certified that the amount claimed in the bill has not been drawn before in any shape 

Certified that a record of the claim has been kept in the office copy of the original Pay Bill 

ç c ( 
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3215.00 " 	• - . 	80.00 . _ - ..?. ii6s.00 oo '0.00 0.00 0.00 0.00 000 0.00 132.00 •OOO 372.00 
Jun-03  1179.00 29.00 • 	• 648.00 85Q 88.00 ,0.°° 0.00 0.00 0.00 0.00 0.00 0.00 49.00 137.00 

•i;;z3 2610-60-2910-65- 
3300-70-4000 	- 

2049.00. 5100 

- - - 

55 

- 
1127.00 ; 

-- 
37 

___________ 

3900 0.00 

- 
0.00 

- 
0.00 0.00 0.00 

: 
0.00 0.00 76.00 

• 
0.00 . 	215.00 

Jul-03 I' 	.. 	 lb 	p0 	 ( 
,Ad 

3235 00 ' 	- . - 80 _ - 1909.05 5224 00 220.00 2 000 0.00  0 0 0 000 129 000 .,49 

Aug03 _ - 59 194700 c_•___ 532700 i:-io 9 000 000 0 0 _0.00 090 142 000 .,82 

' 	h K,. 3115 	20 	PP 3300.001. 
______ 

80 59 1947.00 5327.00 240.00 0 0.00 0 00 0 0 0 000 142 000 382 

Oct-03 7.. :J23s/PPow  

d 	1/8/1003 	4fl 

3300.00 ,:  _____!2- ' ___- -- 1947. 53270 . 	240.0 0.00 g. 0.00 0. 0. 0. 0.00 142.00 0.00 382.00  

1\osO3 .,300 80 59 1947 53 27.00 240.00 0 0.000.00  0 0 0 000 142.00 0.00 382.00  

Dec-03 krNo. RMRC/DiblAd..,- '306,00 '  . 80. 59 1947. ' 5327 • 	240.0 0. 0. 0.00 0. 0. 0. 0.00 142. . 	0.0 382.0 

Jan04 t I8Ji003 3300 - 2013 5393 100 0.00 _ 000 0.00 000 0 000 146 0.00 386 

6;04 . 	3300.00 '  . 80.00 61 1 	2013.00  5393.00 .240.0 • 	0.00, 0.00 .  0. • 0.00 ,  0.00 0.00 0.00 146.0 • 	0.00 386.0 

Mar-04 3300. " 80. 61 2013.0 5393 . 	240.00 0. 0. 0. 0.0 0.0 0. 0.0 146.0 0.0 . 386.001  

ji4  .,.300 ' 	]65000 1200 ' 11 545 5615 2400 20 0 0 00 00 00 00 390 000 990 

3300. 1650.00 •' 120.001 .  11 545.00 . 240.0 120. ,0. 0. .0.0 0.0 0.00 0.0 39.0 ()() 399.00 

Jun-04  3300. ' 	1650.00 - 120. . 11 545. 
5615....
5615. 240.0 . 	20.00 0.00 0.00 0.00 0.00 0.00 0.0 39.0 , 	( - .00 399.0 

Ju104  300 16 .- 'I200 ' 34 69 5763 2400 12000 0 0 000 000 000 000 5000 0 4100 

3370.0W 16 . 120.00 f 14. 708.00 - 5883. . 255.0 .128.00 / 	0.00 0.00 0 0 0.00 0.00 53.00 0.00 436.0 

_Sep-041  3370. / 	1685.00 .o .______  !_ 708 :_____ 5883.00 , 255.0 128.00. 0.00 0.00 0 0 0.00 0.00 53.00 0.00, 436.0 

Oct-04  3370.00 ,  1685.00 120.00 14 708.00 - 5883.00 . 	255.0 . 	128.00 0.00 0.00 0.00 0 0.0010.00 53.00 0.00 436.0 

Nov-04  3370.00 , 16 120.00 14 708.00 .- 5883.00 . 	255.0 .128.00. 0.00, 0.00, 0.00 0 0.00 0. 53.00 -0.00 436.0 

Dec-04  3370.00 1685.00 120.0'. 14 708.00, 5883.00 255.00 129.00 ,  0.001 0. 0.00 0 0.0010.001 53.00 0.00 436.00  

-;; 370 ::-- -:; : ii0 <- 	4J L iZ2 8590 6034 2 12800 00 00 0 0 0000 65 0 448.00  
-j::  3370 1685.00 •iio - ?_ 859.00 6034 255 12800 0.00 0.00 0 0 000 0 65 0 448.05  
j;;:  370 16 _ - .22_ 8590  6034 255 12800 0.001 0.00 0 0 000 0 65 0 4480 

MOM 1685.00 120.00  _ - 17  ---- 850 . 00 6034 25500- 12800 0.001 0.06 0 000 000 000 65 0 -448.00  

hl!LLS 3370.00 1685.00 120.00 '  _ - _2:1. 859.0 . 6034.00 : 	255.00 128.00 0.00 0.00 0.00 0.00 0.00 0.00 . 	65.00 0.00 448.00,  

Jun-05  3370.00 1685.00 120.0 . 37 859.0 . 6034.00 255.00 . 	128.00 .0.00 0.00 0.00 0.00 0.00 0.00 65.00 0.00 448.00.  

'Jut 35' 3370 <168500k4z. j12Q0 ". 10620 6237 25500 12800 000 0.001 0 000 000 000 80.00 0 463 
3440.00 1720.00 - 120.00 -  - - 21 _., 1084.00 - '  6364.00 270.00 135.00 000 0.001 0. 0:00 0.00 0.00 85.00 .0.00 490.00,  

3440. -. 	1720.00 - 120.  - - 1084.0 6364.00 1 .  560.00 . 	280.00 . 	0.00 0.001 _40.00 0.00 0.00 0.00 176. 0.00 1056. 

Oct-05  3440. -. 	1720.00 - 120.00  - 21 1084.0 .. 6364.001 560.00 . 	280.00 0.00 0.00 40.00 0.00 0.00 0.00 176.00 0.00 1056. 

Fov-05 . 3440. 1720.00 120.00 '. - 21 .1084.0 6364.00 560.00, 280.001 0.00 0.00 40.00, 0.00 0.00 000 176.0 0.00 1056.00,  

Dec-OS  3440.00 1720.00 - 120.00 - - 2 1 (084.0 6364.00 560.00 280.00 - 	0.00 0.00 40. 0.00 0.00 0.00 176.0 .0. 1056.00  

0.00 2,46_,311.00 35,420.00 0.00 0.00 6,979.00 2,341.00 0.00 0.00 - 1,01.192.0 0.00 3.92,243.001 18,273.001 3,271.001 0.00 0.00 160.00 0.001 0.0010.001 7.370.0 0001 2).074.  nA 

Net Amount Payable 	29,074.09 
• 	••: 	.. RupêesTenty Nj .Th'j sand SeventyFàUrOjiJy 

Drawing anDpu()ement Of icer 

RMRC4R), Dibrugarl' 

Prepared By: 	 As 	ifts') 
'DC (ICMR). Dbwgarh 



I 
— 	

VVV 	 V 

V 	 . 	
. 	 FOR USE IN THE PAY ANDACCOUS OFACE. 

- 	
I. Certified Ihat the classification of both payments and recoveries have been checked and corrections made, where necessary. 

lt:PAY ORDER 

 

Pay 	Rs.29,074.00 	( Rupees Twenty Nine Thousand Seventy Foàr Only) 

V V 	 V 	IDDO by dcsignatinn /vide given in the bill / office listed-inside the bill (crossed A/C payee Cheque-Cat. '') by  . 	. 	 V 
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I. 1 
D- 

Catculatidn of Arrear of Pay and Allowances dueto MACP in respect of Mr. Pradip Kr. Saikia, Attendants Services) from 1/9/2008 to 28/2/2011 vide letter 

- 	
No. RMgcIDlB/Adm-MACP/20102011/5016 date 23/3/2011 

Name of the Office: 	 RMRC, Dibrugarh 	 Bill No and Date 

Period of Payment: 	
Token No and Date 

Voucher No and Date 

Classification of ExpendIture 

Major Head 	- 

Group Head 

Minor Head 

Sub Head Salaries 

- 	
- 	 i Total Due 	 Ks 	 5,52,335.00 

ii Total Drawn 	 Ks. 	 519,986.00 

- 	

. 	85. 	 32,349.00 

Ill. Less Income Tax 	 Ks. 

IV. Net  Amount (i-il) Payable 	 - 	 Ks.. 	 32,349.00 

(Rupees Thirty Two Thousand Three Hundreds Forty Nine Only 

CERTIFIED THAT I HAVE SATISFIED MYSLF THAT 

- 	
s concerned and the conditions attached to the payment of various allowances have been duly complied with in all case 

a) The amount dames in the bill is actually due to the person 	
s, 

,, 

	

	
b) The dames have been made against senction posts (Details of cases, if any, where dames have been made in anticipation of sancton may be mentioned) and where ever necessary. 

	
/ 

sanction of Compitant Authority have been obtained as regards grant of increment  wn in these schedules agree with those given in the bill 
) The particulars of the various deduction/ recoveries have been fully noted mt eh attached schedules and the total she 

 

'' d All emoluments 
-in my of 	

e been disbursed to the proper persons 
included in bills 1 monnth / 2 months /3 months previous to this date with the exception of those detailed in the bill, hav 

	

.fl3 j t 0I'* 	 sand that their aquittances have been taken and filed fice with reven 	
during the month that full details of the emoluments for them working 

. 	 - 

t e)TAll persons whose names are omittede from but whose pay drawn in this bill have actually been employed  

- up to the total included in this bill have been duly shown in the pay bill register  

Station 	
- Snt 

, 	
Date 	

Drawir Disbursung Officer 

. 	 ..- 	 . . . . 



VIVO 

r / Calculation of Arrear of Pay and Allowances due to MACP in respect 0 Mr4  Pradip Kr. Saikia Attendants (Services) from 1/9/2008 to 28/2/2011 vude letter No RMRC/DIB/Adm 

MACP/2010-20l1/SOl6date23/3/2011 	 - 

DUE 

Date Name 

. 
Designation 

. 
Pay Scale 

. 
Pay Band 

Pay in Pay 
Band Grade pay 

Payin 
PB+GP 

(Basic Pay) 

• 	• 
P.Pay NPA SCA SDA HRA WA 

DA % DA 	. TA Total DUE 

Sep-08 Mr. Pradip Kr. Saikia Attendants 
(Services) 

5200-20200 I: 8700.00 2800.00 11500.00 0 .00 0.00 320.00 1438.00 000 ......229 ... 16 1840.00 928.00 16026.00 

Oct.08 . 	8700.00 • 	2800.00 11500.00 00 0.00 32000 1438.00 000 000 16 184000 928.00 16026.00 

Nov-08 ______________ 8700.00 _2800.00 11500.00 0.00 0.00 320.00 1438.00 0.00 0.00 16 1840.06 • 	928.00 16026.00 

Dec-08 . - ______________ - ._8700.00 2800.00 11500.00 _0 0.00 320. 1438. 0.00 0.00 16 1840.00 928.00 16026.00  

Jan -09  ______________ _____:_ 870000 2800.00 11500.00 0 0.00 320. 1438. 0.00 0.00 22 2530.00 976. 16764.00  . ______________ 8700.00 2800.00 _11500.00 0 0.00 320. 1438. 0.00 0.00 22 2530.00 974. 16764.00  . 8700. 2800.00 

_ _ 
_21500.00 0. 320. 1438. 0.00 0.00 22 2530.00 

_ 
976. 16764.00  

---- . 8700. 2800.00 11500.00 0. 320. 1438. 0.00 0.00 22 2530.00 
_ 

976.0 16764.0 

ay-o 8700. 2800.00 11500.00 - 0.00 0.00 320.QO 1438.00 0.00 0.00 22 2530.001 976.00 167C4.001  
870 0.00 . 2800.00 11500.00 - 0.00 320.00 1438.00 0.00 0.00 22 2530.00 976.00 16764.0 

jul-0 90SOM 280000 1185000 - 0.00 320.00 148100 000 000 211 320000 101600 178670 
9050.00 2800.00 11850.00 0.00 0.00 320.00 1481.00 0.00 0.00 27 3200.00 1016.00 17867.0 

sep-C 9050.00 2800.00 11850.00 - _0.00 320.00 1481.00 0.00 0.00 27 3200.00 1016.00 17857.0 

Oct-09 9050.00 2800.00 11850.00 - 0.00 -  0.00 320.00 1481.00 0.00 0.00 -  3200.00 1016.00 17867.0 
9050.00 2800.00 11850.00 -  0.00 320.00 1481.00 0.00 

- 

0 27 3200.00 1016.00 17867.00  
9050.00 2800.00 11850.00 - 0.00 0.00 320.00 1481.00 0.00 

- 

0.00 - 3200.00 1016.00 17867.00.  
9050.00 2800.00 . 	11850.00 0.00 0.0 -320.00 1481.00 0.00 

- 

0.00 35 4148.00 1080.00 18979.00  
9050.00 2800.00 11850.00 0.00 0.00 320.00 1481.00 0.00 0.00 35 4148.00 1080.00 18879.00  

Mar-i 9050 2800.00 11850.00 0.00 0.00 320.00 1481.00 0.00 0.00 351 4148.00 1080.00 18879.00  - 9050.00 2800.00 118SO.001 •.....O.GO -  0.00 320.00 1481.00 0.00 0.00 _35 4148.00 1080.00 18679.00  
9050.00 280000 1185000 0.00 0.00 320.00 1481.00 0.00 0.00 35 4148.00 1080.00 18879.00  

jun-lU . 9050.00 280000 . 1185000 0.00 0.00 300 1481.00 0.00 0.00 35 4148.00 - 1080.00 18879.00  

'jui 10 - 9364 280000 .i21640 0 00 32000 152000 0 0 45 532100 20474.00  

Aug-10  . 9410.00 280000 1221000 0.00  _0.00 320.00 1526.00 0.00 0 : 5495.00 1160.00 20711.00  

ep-10 . 9410. 2800.00 12210.00 p. _.00 _.O 1526.0 __. _0 .4 5495.00 1160. 20711.00 

ct-10 . 9410. 280000 12210. 0. 0.00 320.0 1526.0 .0. 0 4 5495.00 1160. 

V

Nov-10 -. .9410. 2800.00 
20711.00 

 12210.00 0. .0 320.0 1526.00 0. 000 4 5495.00 1160. 20711.00 

ec-10 . 9410.00 2600.00 12210.00 0.001 0.00 320.00 1526.00 0.00 0 4 549500 1160.00 20711.00  

I jan-il .. 	. 9410.001 2800.00 12210.00 0. 0.0 400.0 1526.0 0. 0 5 6227.00 1208. _21571.00  

eb-11  9410. 260000 12210.00 000 0.00 400.001 1526.0 0. 0 5 6227.00 1208,W - - 	21571. 

Mr. PradipKr. Saikia Attendants (Services) 	- 	- _......... 270834 84000.00 
_ 

354834. ._.2.29 0.00 443S40 __.9. ......0 11187&00 31509001 - 	552335. 

1. Certified that the amount claimed in the bill has not been drawn before in any shape 

\ 	 . 	2. Certified that a record ofthe claim has been kept in the office copy of the original Pay Bill 

/7 
41 



~14< DIFFERENCE TO  BE PAID 
Payn  

Date 
-•;:- 

6: 

Dec  

;;- 
.0 

May-09 
_-0 

._±f!-°9  
_! -0 

-•&:;- 

._26t9  
Jan-10 

-;:•- 
10 

jy:i0  
jun-10 

1O 

&i0  
_.E:!0  

Oct-10 
Nov-io 

.- ;0 
11 

I 

•-;;;:-  

Sep-0  

F;:io  

Pay Scale & 
Pay Band 

5200-20200 
PB- 1  

. 

_________ 

________ 

Pay in Pay 
Band 

8370.00 
8370.00 

8370.00 
 8370.00 
 8370. 

 8370 . 
8370 

 8370. 
 8370. 

 8700.0 
 8700.0 

8700.0 
 8700.0 

8700.00 
 8700.0 
 8700.0 

8700.0 
 8700.0 
 8700.0 

 8700.00 

8700.0  
8996.0 

 9040.0 
 9040.00 
 90400 

9040.0 
 9040.0 

9040.0 
904000 

260 376 .00 

 8370.  

• 
Gradepay 

2400.0o 
2400.00 

j2E400.010

2400.00 
2400.0 

__222- 
2400. 

2400.00 

2400.0 

24 

400 
2 

.2400 
2400. 

2400.00 
24000 

72000 -00 

. 2400.E

100770.00 

 

PB+GP  
(Basic Pay) 

10770.00 
10770. 

___!2ZZ0 
10770 

11100 .0  
11100.0 
11100 
moo. 
11100.0 
iuoo.o 
111000 
iii000 
11100.0 
1110000 
1100 .00 

1110 
:jj39 

11440. 
11440. 
11440. 
11440. 
11440. 
11440.0 
114400 

33237600 

0.
T;;o 

1
i;;.o 

P.  
Pay 

000 
0.00 

0.00 

2- 
 0. 

0.0 
0.0 

 o 
0.0 
0.00 

o.o 

_2 0  
0.0 
o. 
0.00 

0. 
0.0 

0 
0.00 
0oo 

000 

0 
0 
0. 
0. 
0. 
0. 
0 
00 

I NPA J  

29 
0.00 

0.00 
0.00 
0.00 
0.00 
0. 
0. 
q.o 
0.0 

0.00
0. 
0. 
a. 
0. 
0. 
0 

. 
0. 
0.00 
0.00

.0 
o.o 
9.00 
0. 

.00 
0.00 
0. 
0. 
0 
0 

SCA 

• 	320.00 
320.00 

320.00 

32o.o 
320 

320. 

_i?2• 
320. 

320.0 
• _ • .0 

320.0 
320.00 
3 
320.001  
3 

0 
320. 

- 
320.0 
320.00 
320.0 
ii.00 

:i.0  
320.0 
320.00 
400.0 
4000 

o 

SDA 

1346.00 
1346.00 

1346.00 
1346.00 
1346:00  
134600 

1346.00 
1346.00 
1346.00 

1388.00 
1388.00 
1388.00 
1388.00 
1388.00 
1388.00 
1388.00 
1388.00 
1388.00 
1388.00 
1388.00 
1388.00 
1424.00 
1430.00 
1430.00 
1430.00 

. 1430.00 
1430.00 
1430.00 
143000 

4155000 

HRA 

.. 0.00 
0.00 

0.0 
0.0 

0.0 
0.0 
0. 

0. 
0. 
0. 
0. 

. 	0.0 
0 
0 

. 0 
0 

• 0 

• 	0. 
0. 
0 .00
0.00
0.0 
0.00 
0.0 
0.00 
000 
000 

w 

000 
0.00 

0.00 
0.0 

0. 

2 
0. 

___g.o 
0.0 
0 

0. 

_:_9 
0.00
0. 

.__2•° 
__9.o 

0.0 

__2:0 

2.° 
0 

0.00 
0.0 
0.00 
00 
00 

DA  
% 

16 
16 

16 

22 
22 
22 

2 
27 

3 
_3 

3 
3 
3 
4 
4 
4 

_4 
45 
4 
51 
51 
- 10479100 

DA 

1723.00 
1723.00 

1723.00 

2369.0 

2° 
2369.0 

2997.0 

_27- 
2997. 
2997. 
2997.00 
2997.00 
3885. 

• 3885. 
3885. 
3885. 

_!- 

4985. 
5148.00 
5148.00 
5148.00 
5148.00 
5148.00 
5834.00 
583400 

I 	Total 
TAI,wn 

923.OQfcso87oo 

92Jos7oo 

03781oo 
015781.00  

	

976.00 	1578100 

	

1016.00 	16821.00 

	

1016.00 	16821:00 

	

1016.00 	16821.00 

	

1016.00 	16821.00 

	

1016.00 	16821.00 

	

1080.00 	17773.00 

	

1080.00 	177?3.00 

	

1080.00 	17773.00 
1080.00 . 	17773.00 

17773.00 

	

.1080.00 	17773.00 

	

1149.00 	19274.00 

	

1150.00 	19498.00 

	

1160.00 	19498.00 

	

1160.00 	19498.00 

	

1160.00 	19498.00 

	

1160.00 	19498.00 

	

1208.00 	20312.00 
120800 	2031200 

3150900 	51998600 

Pay in 
Pay Band 

Grade 
pay 

Payin 
-PB+GP 

(Basic Pay) 

p 

Pay NPA 

J 
SCA 	SOA 

I 
NRA DA TA 

. 	Net 
Amount 
Payable 

330.00 
330. 

400.00 
400.0 

730.00 
730.00 

0.00 
0.00 

O.00  
0.00j 

	

00 	9200 

	

0.00 	9200 
0 .0c 
0.00 

.j.00 
0.00 

117.00 
fl7.00 

0.00 
0.00 

939.00 
939.00 

330. 

. 	330.0 
330.0 
330.0 

400.0 

400. 

_._29 
400. 

730.00 0.00 

0. 

2• 
0. 

0.00 

0.00 
0.00 
0. 

	

0.00 	92.00 

	

o.00 	aoo 

	

0.00 	920 

	

0.0 	92.00 

000 

a 
0. 
0.0 

0.00 117 00 0.00 939.00 

o.00 

0. 

161 00 
161 00 
161.00 

o 
0.0 
0.0 

983.0 
983.0 
9830 

350.00 

350.00 
3 
3 
50 

0. 
. 
.0 

. 	.00 
.0 

3 , .03 
3 
3 
3 

	

370. 	. 
370. 
370. 
370 

104 8 

400. 

400. 
. 400.0 

400.0 
400.00 
400.0 

6.00 
400.0 

.400. 

400. 
400.0 
400.0 

22:0 
400.00 
400.0 
400.00 
4000 

1200000 

7 0. 

7 	.0 
7 	0 

750. 
750. 
750. 
750. 
768.00 
77000 

p 
770.0 
770 0 
710.00 
770.00 
7700 

224580 

0.0 

0 
0.00  
a 
0. 
0. 
0. 
0. 
0. 

:0 00 
0.0 
000 
0 
o 
0 
0 
0 
0. 
0 
00 

1016.00 	6821.00 
 

.0. 

00 
0.0 
0.00 
0.0 
o.00 
0.00 

. 
0. 
O 
a. 
0.00 
0.0 
o.o 
0.00 
0.00 
0.00 
0.0 
00 
00 

0.00 	93.00 

0.00 	93.00 
0. 	93.00 
0. 	93.00 
0. 	. 93.00 
o.00 	93.00 

93.00 
a 	93.00 
0 	93.00 

93.00 
9300 
96.00 

0. 	96.00 
o. 	96.00 
0. 	96.00 
0.00 	96.00 
0.00 	96.00 

0.00 

0. 
0. 
0. 
0. 
0. 
0. 
0.0 
00 
0.0 
0.0 
0.00 

0. 
0. 

0.0 

0 
0 
0 
0 
0. 

. 
. 
.0 

0.0 
00 
0 
o 
o 
o 
0. 
0. 

203.00 

203.00 
203.00 
203.00 
203.00 
263.00 
263.00 
263.00 
253.00 
26300 
263.00 
336.00 

347.00 
347.00 
347.00 
347.00 

0.0 

0 
0. 
0. 
0. 
0. 
0. 
0.0 
0.0 
0.0 

1046.0 

1046. 
1046. 
1046. 
1046.00 
1105.00 
1106.00 

0 
0 

0. 
0. 

1213 
1213. 
1213. 
1213. 
1213.0 

0.00 	95.00 
000 	9600 
00 	280400 

0. 	- 0. 
00 
00 

0 
0 

393.00 
39300 

708700 

. 
0 
0 

1259.0 
12590 

323490 

Net Amount 	 32,349.00 
Less Income Tax 	 - 
Net Amount Payable 	32,349.00 

Rupees Thly Two Thound Thde HunadFoy Ninnly 

Prepared By - 	 .,,,.qeatng,s4ctaIfl.. . 
frn 

: 

	

I 	. 

viva 

i
t  

.14 

	

- 	 I 	ec0?'  o7 



it 
- 	 FOR USE IN THE PAY AND ACCOLJNr5 OFFICE 

Certified that the dassification of both payments and recoveries have been checked and corrections made, where necessary. 

PAY ORDER 	- 

Pay 	Rs. 	32,349.00 (Rupees Thirty Two Thousand Three Hundreds Forty Nine Only) 	-. 

IDDO by designation /vide given in the bill / office listed inside the bill (crossed A/C payee Cheque-Cat A] by 

Cheque / Bank Draft at 

X. 

• 

I ' 
Guwat BeflC' 

cpaqiiied to b true copy 

- 	oee 	 -- - 



• :. 
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ANEX 
• 	 .. 	 ".:', ,. 

PROCEEDING! J'IINUTES OF. THE' DEPARThIENTAL PROMOTION 
COMMrFTEE (JUNIOR) UELD ON 22/25 August 2008 AT THE RIMRC, (ICMR), DIBRUGARJI ?OR PROMOTION TO TUE POST OF 
LABORATORY ASSJSTANf (GROUp 

C) IN THE SCALE OF PAY R5.4000-100-6000/As per recomnicnclajo,i of Part B & C of d1 CPC) FOR THE COUNCIL'S REGIONAL MEDICAL RESEARCh CENTRE, DIBRUCARU 

The post of theLat;oiatoty Assistan (Group-C) at the ReginaJ Medical 
Research Centre (ICMR) Dibrugar is lying vacaiif since L2.2OoT]5 is a single 
vacancy which has fatten vacant during the recruitment year 2008. As per Recruitment 

Rule of ICMR for this post, the Comniiec considered the cases of suitable and eligible Labórãt'oii' 
Attendant at present working in the RMRC (JCMR), Dibnigai•h and who have rendered not 
less than 3 (three) years approcd se,'ic in thegrades, on the basis of tlièi senioIiyc

un  Fitness 	 . 	. 	. 	 . 	 . 	. 	'.. 
In order to assist In thc sdectioji of 

d suitable candidate for the post of 
Laboiatoiy Assistant (GxouJ) C) at the Regon.'il MediCal Reseajch Centre (ICMR) 
Dibrugath the DPC with thL following Officers has been consiThited 

I Dr. J. Mahanta Dijector, RMRCDibrugarh - Chairman 	
r 

2 DrPKMalupaa SCIcntistE (Deputy Director) RMRC, Dibrugarh 	 . 3 Mr. R K Dutta Admitit native Officei RMRC Dibrugarh 
4 Dr. P K Chelleng Sucntist-D (Acstt Duectoi) RMRC Dibrugarh 	

" euaa (Representing the SCs/STs/TvJjiiori, Communities) 

-'-- 
The Committee after careful exami]ation of all the $ajers placed before the 

DPC, such as Seniority lists, c.ontidential reports Integrity Certificate Vigilajie 
Ceilific.ates etc, roster, 

 posi'ton for reservatjoh for SCs/STs reconimeided the 
following person as suitable.. for ProniOtjo 'to the post of Labora.toI)r' ssistazit 
(Group-C) in the scale of pay Rs. 4 00010060001 •/=(A pei recornmdndatjoij of Part B & C of 5' CPC) . with effect from O!ogj  

from the date ofliis taking over the charge at the 	
Centre (IC), 'Dibrugarh in that order- 	• 	 ,. 	. • 	• 	. 

1. 

(Dr. J. Mahanta) • 
Director, R,v1RC Dihrugar 

/ 	•(Th 
(R.K. Dutti 

Administrative Oft erR1viJ 	Dibruga}i 

• 	• 	 • 

8 • 	 ,. 	. 	•' 	• ,, 

• 	(Dr.P.KMp a i r . i ) 
Scientist 'E', R.M,RC, Dibrugarh 

(Dr.P.K.Cl)ellet)o) 
Scientjt 'I)', RMRC, Dib.rugarh 



SI 

Not  

Name of the Officer(s) Qualification Date of birth 

4 
L1.1959 

Date of joining in 
RMRC, Dibrugarh 

.5 
28.2.1986 

Dat?iiiii' 
present  post 

6. 
28.2.1986 

1 
1. 

2 
Mr. Robin Ch. Dóioi 

_______________ 3 
HSLC passed 

2 Mr. Arun Kumar (iogoi HSLC pacsed 112 19a7 L1986_  3 3 1986  

3 Mr. Moneswar Boiah HSLC passed 01.12. 1967 - I 	113_986 11 3 198 

4 Mr. Bulu Kr Das Read upto Class-X 1 8196a 	- 19 5 198S 19 	1988 

Mr H N Chirrrng Read upto C'ass X 83 196 23 8 	90 D 238 	990 

Mr. DipakDutta Read upto Class-X 1.3.1968 10.3.196 1.6.2003 

7 Mr:Pradip Kr. Saikia B . A. Passed 11.1960 19.6.1986  12.6.2003 

A 	 REGIONAL MEDICAL RESEARCH CENTRE, NORTH EASIER REGION (1ç 
I)IBRUGARH, ASSAM 

NO.RMRC/DIB/ADM-40/2008-09/ 	 Dated 14th  August, 2008 

Profo iva"A" 

Seniority jj of QffiIis ithe_tçjçJ ost ofLabratorv Attendant int!_SQfJ2aYOf 	-60-2910-0-3300-70-4000/- 

Signature ot the \uthcnticatrng Officer 	

- 

Designation 

ed te 

0ct 	

Ga; 

what is 	 - 

sc/ST 	
SC!ST 

	tic 

Two epC.S 
in thc ftd 3 Two expCS in tnt 

4.Ofle cpe11 reptC5CflUt 
4•Qne expC 



/4yvNExuRE IVOo5 

• 1 -- 	., 
p 	 .. 

1 JNIERcJ'i  

: 	Lahoratoly AssiStant 

,eO1 the Post  

T. 
of P 	 . 	

2O7(l99) 
 41 Subject to variation dependefli on workload 

;tF 	. 

,1ss icatiOit 	S 	

•. 	 : 	GroupC 

(Non GaLLUCd, Non M,ntStlIat) 

97525115018 30 

ate of Pay 	 - Min 
Non Selection  

eher Sel cOon curn sLnlOrIiY ( R" 
SCILLII0O 5y mciii or non St leciioil 

Below 28 yLars 	 r 
ge bolt for Direct Rccru is 

Nt apphebtc 	 uwaha BePc 
Vhcther the benclit of added yeaS of 

cr ic 	und r Rule 	0 of CCS (Pension) - . 
ulcs 1972 admisSible 

High School with one year 

:ducational 	nd other qualifica ion ab cxp rience 
required foi direct recruits 

Not appbcble 
\Vlictl ci age and tduc t'ionl culifl 	tions 

ibed for the direct recruli 	will 	ppk 
presci 

S  in the case of pronlotees -• 
iwo years 

Period of proba(iO1, ii aiy 
from amongst the 

MethOd 01 iecruitlflefli 	bethel h 
) 2% by direct recruitment 
caddid;tLS sponsored by Employment 

direct rccruiiiflcnt or by piomtiOiI or 	y 
itd 	 of 

•.. 
Exchange. 

LaboratO 	Attendants 
deputation or by absoriiOfl 	prce.i1iagC 

vacanCieS to be filled b 	various methods 	,. 
b)75% by promotion of 

ith 3 years experience inthat grade 
. 5 ..  

Laboratory Attepdaflt  

In case ofrecruitment by promOtiCfl o( 
deputation or absorptiOn. grades frOii which 
poniotiOn or absoiiOi) to he made 

Not applicable 
Circumstailccs in \vhifh UPSC i 	o 

n  consulted 7 . 
If a D.P.C. 	cxsis, 	 . lcjt&BQi 

I what is it 	com 	n positio I 	ig I ic r 	.DircctOr/01C 
.S 

2.DDG1ADc 	
2.Dy.DirectOriA.D. - 

3 Two 	xper:s in the field 3.Two expcs in the field. 

4.One epCi1 represcnti4;One 	xpe 	representing 

SC/ST 	 SC/ST 

jflr 	 stcS/'&fl!rcS 
I .DirectOr(O1C 

I .Sr:DDGIC1 
2.DDGIADG 	 2.Dy.DireCt0r.D 

3S1.A.O.IA.3 	 3.Si.A.O./A.0. 

4 	representing 	4 Member representing 
. i\'lerObcr 

- sc/ST 	
Sc/ST 

true coYi 

Cate 
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1. 

Phone Off: (0373) 238144, 2381506 	 Gram : Remres 
2381548:2381566. 	 Fax : (0373) 2381748 

EMail: lcmrrcdi@hub.nic.in  

IT Iicl '3WFT 	, 	(31T. t. qTh 3fl.) 
REGIONAL MEDICAL RESEARCH CENTRE, N. E1 REGION 

IYIIAi\ CPUKIL OF M}DICAL RFSFARCH 
Post fox No 105 Oibrugarh 786 001 (Assam) INDIA 

SS 	
5 	

1 ly 

No RMRC/Dib/Adm 28 (DPC)i2008 09/ (121 	Dated the2 t'August 2008 ;  

-Office onlcr-  

Sub: . Promotion to the post olLaboratory Assistant (Group-C) in the scale of pay Rs.4000- 
100-6000/= at thcRegiona1 Medièai Research Centre (ICMR), Dibrugarli - Reg. 

	

On the reconiniendaton of. th2 'Depaiimeutal Promotion Committee" held on 22i  and 251h 	. 	 S  

August 2008 the Director oftiie Centre accoids approal for piomotion of Sri Robin Chandra 
Doloi, Laboratoi' Attendant to the post of Laboratory Assistint'(Group-C) in the scale of 
pa Rs 4000 100 6000/= at the Regional Medical Rcseircli Centre (ICMR) Dibrugarh on the 
usual terms and conditions with effect from 15  September 2008. 

• I. The pay of theinip]oyee from tli6 dateof his proinotion may be fixed as per rules. 
He will be goverriedhy the usuai'.terms and conditions of the services of the Council.. 
He will be on prbation for apriod of two years from the date of promotion to 

O 	 thepost of Laboratory Asistint. The Probation périodcanbe  extended at the 
discretion of the c6mpetent authority.  

Taking ovei charge reports (in.Jduplicatc) may be submitted to this office accordingly 
• for further necessaiy action.. ... 	 . 	

0 . 

He 'ili can)' forvard tothe  Lab. Assistant all the benefits of his past service under the 
Council. 	• 0 	 -. 	5 	

. 	 ( 	. 

(RK tta) 21/ 
• 	 0 	 . 	. 	. 	. Admnistrativc Officer 

DIRECTOR 
Coly for information &- necessary action to: 

 

I The Director General JCMR Anari Nagar. Post Box No 4911 New Dcliii —110 029 
(Attention: 7  Mrs. Agnes Xalx.o, Si.Mniinistrativc Officer, NOD-Il). 	0 

• 	1. Person -concerned 	 •, 
Accounts Section  

Bill Section . 	 ' S 

Establishment —3(hicrement)filë 0 
 - •• 	

0 

Budget file  
. Personal file of einployce concerned. 	 0 	 • 	 . 

Appoinnien file • 	. 	. . - 	 . 	 • 
8 	Seniority file 

bried to be true cop'! 
 

ocafe 
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DISTRICT: DIBRUGARH 	/\ /1 Guwahati Bench 

BEFORE THE CENTRAL ADMINSTRATIVE TRIBUNAL: GUWAHATI 

BENCH 

P.No. i3 	/2011 

In O.A. Case No. 94 / 2005 

Sri Pradip Kumar Saikia............Applicant/ 

Petitioner 

-vs.- 

The Union of India and others... Respondents 

-AND- 

IN THE MA1TER OF:- 

An additional affidavit-in-reply filed by the 

petitioner against the counter reply filed by 

the respondents. 

ADDITIONAL AFFIDAV-IT- IN- REP LY 

I, Sri Pradip Kumar Saikia, son of Late Durbal Krishna Saikia, aged 
about.. Pyears, resident of Athabari Gaon, P.O: Khwang Ghat, P.S: 

Khwang, in the district of Dibrugarh, Assam do hereby solemnly affirm and 
declare as under:- 

That the applicant has received a copy of the affidavit-in- 

opposition filed by the respondents, gone through the same and 

understood the contents thereof. 

That save and except what has been specifically admitted herein 

below, all the statements and averments made in the said affidavit-in-

opposition may be deemed to have been denied by the applicant. 

That at the very beginning the applicant begs to state that on 

perusal of the entire countr reply submitted by the respondents it is 

apparnt that the same is beating around the bush as it fails to redress 

the real grievances of the petitioner by promoting him to the post of Filed 

Worker (Senior) re-designated as Laboratory Assistant for which the 



2 

petitioner filed the case in this Hon'ble court and vide the Judgement 

~rder  passed in O.A. No. 94/2005 this Hon'ble 

court allowed the petition. In fact the humble applicant, who belong to 

the Schedule Tribe community, has been superseded not only once but 

thrice by Sri Kamleswar Gogoi, then Sri Purnanada Gogoi and finally by 

Sri Rabin Ch. Gogoi in September 2008.. According to the respondents 

the DPC during its meeting found Mr. RabinCh. Doloi more deservin,g on 

ground of Seniority and fitness although the petitioner is a Graduate 

whereas said Robin Ch. Doloi is a matriculate. Further the said Robin 

Ch. 'Doloi was working from the very beginning as a laboratory Attendant 

whereas the present petitioner joined his service in the year 1986 as a 

Filed worker (Junior) and his next promotion is the post of filed worker 

(Senior) which is re-designated as laboratory Assistant; and it is an 

admitted fact the petitioner is the senior most Filed Worker (Junior). The 

petitioner begs to state herein that just, to victimize the petitioner the 

respondents had promoted the said Robin Ch. Doloi to the post of 

laboratory Assistant from the post of Laboratory Attendant. Further the 

said Robin Ch. Doloi belongs to the General caste whereas the post to 

which he was illegally promoted is reserved for Schedule Tribes. The 

petitioner further begs to state herein that only to deprive the petitioner 

from being promoted to the post of Laboratory Assistant the respondents 

have made the DPC to promote the said Robin Ch. Doloi by showing him 

as senior to the applicant. 

4. 	That the applicant further begs to state that as per ICMR's letter 

dated 30.12.2009 under reference No. 6/01/2007-Admn.II, both 

matriculates and non-matriculates have been re-designated as 

AUENDENT (SERVICES), whereas the present applicant is a graduate 

and as such the said letter is not applicable to the petitioner. Thus it is 

apparent that only to make the petitioner a scapegoat the respondents 

have mad this letter applicable to the petitioner. Further at the time of 

his initial appointment in 1986 the applicant was given strong assurance 

that he would be promoted to the rank of Filed worker (senior) when a 

suitable vacancy arises but for the time being he was appointed to 'the 

rank of Filed worker (Junior) due to the lack of experience. The petitioner 

further begs to state herein that his scale of pay vide ACP was rising from 

Rs. 2550-50-2660-60-3200 in the post of Filed Worker (Jr.) which was 

subsequently 'cancelled vide letter No. RMRC/DIB/Adm-79/99-

2000/2458 dated 23.02.2000; and it is apparent that the pay scale of 

MUt 	gi 	 . 

1j 	
2 0 SP 2011 

', Guwahati Bench : 
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Mr. Robin Ch. Doloy in the post of Lab. Attendent was Rs. 3050-75-. 

3950-80-4590 w.e.f 9.08.99 which is different from that of the petitioner. 

A Xerox copy of the said letter dated 

23.02.2000 is annexed herewith and marked as 

annexure-A to the petition. 

The petitioner begs to state herein that on 12.07.2011 he was 

felicitated by the RMRC, Director for completing 25 years of service; 

whereas despite serving the organization for more than 25 years the 

respondents have illegally deprived the petitioner to be promoted to the 

post of Laboratory Assistant. 

A xerox copy of the letter dated ..07.201 1 is 

annexed herewith and marked as annexure-B 

to the petition. 

That the petitioner begs to state that the respondents in the name 

of executing the direction of this I-Ion'ble court have mislead this Hofi'ble 

court which is apparent on perusal of the entire counter-reply filed by 

the respondents. The petitioner begs to state that till today the 

respondents have not executed the directions given by this Hon'ble court 

vide its Judgement and order dated 2.09.2006 passed in O.A. No. 

'94/2005. 

. That the statements made in this affidavit in paragraphs 1 to 6 are 

true to my knowledge and the rests are my humble submissions before 

this Hon'ble Court. 	 . 

And I sign this affidavit on this .... ?day 9f.9 4  .2011 at 

G.uwahati. 

Identified by 

? 

afr/9P1  

nal 

:J 	2 OSEP2Qj 

GuWahati 8ench  

f 	, 
DEPONENT 

Solemnly affirmed before me by the 

deponent 	who 	is 	identified 

by. - 	.... . 	. 	............ Mvocate, 

on this.9iay of September 2011 at 

Guwahati. 



tG.i(.flJAt NU)1Cii, Ib/\RCH CLNIuJ, Ei. if;. lliGION (1cru) 

N(.). Itfl(2/L)Ifl//\c}i-) / 	 S 	Da te 2 /2/2 2 ) 
ici; 	,ii.;r•to 

	

i:I) 	 of the reco'iiinc1a i:.1 f)1 	iid 	by DepirLmen tJ. ;c:.en:iiiq 
OflS U. t'itJ Let: Ue put;p.se , the Di t:ec Lor is p ese.d to 

Lion Under Aisored Cirr 1:'rci.sj.cn 

	

Ii t 	I 	Li u I CO.I OW I it 	Omplo .vootl a ( t Iii 	Cont.re who h iw L flU I - 
Lt1 I) y 4  ai s of e i1 'r ,e rv 1ce S i 	pc Live I y 	Lrft Liy In acroi 
dance .':i, Lb the guid1iiies/fns Lruc Lions a iiietitic.'ned in oifice Nmo 
No. i503i/ i./97-15 tt(J)) da ted 9th Auqus L, 1999 iuec3 Uy Govt. 	Of 
I ndi.a , M Lrii try of Personnel & Pubii,c Urievonc;e3 & Pensions ( Del.) U.. 
of P'3 roririe1 and '1' r.a.triinq, New Dc'.l.hi ) a 	per .Ie LLI is qiven below 

9-U-i.YY. 

;T ..  

•••;i'y . drawti 	as ;Pay 	Scaie 	iii 	hiqter 	:daL 	ol: 
per 	jiy - : under 	Acp:scfliO 	an 	,inc roi'ont 

• : coie an iSclmmo 	we.:on 9-0-99 

-- _J 
I.. 	hr.L 	,\C. 	Uabha 306.435- 4135/ 4000-100- 	4300/ 

ileid 	oorfter(St') 19U0, 60UO/ 	S 

J .0. 	Goqo.1. 32 oou 5- '113Si' I 	100- 	4 3 00/ 	I. -.32 001.1 
4,900/ •(;0U0/ 

.3. 	;hrj 	Kac , iaJcwar 	Goq6i. 2..650-65 3 105/ 3050-75- 	3275/ 	1-0-7000 
• j\ LI.:e riclan L. 3300-70-- 3950--1.30- 

'1 	Ii, 	i 	Puti tinlidi 	Gocjt.,f )60-b5- 310 1 / 300-.- V 	3211 	 i.l1_ 'flthl' 
.alj. ALt;eri'3nL 330.U.-70- .3950 --80- 

11 000/= . 4590/ 
in 	R 	L 	1)0101 )'o-t5- JUIO/= 30U-15- 	3200/ 	3-0- 	UU0 
iI 	Alt, 	nduriL 300-7U- 3950 

4590/ 

3111 	I 	A 	I 	(3ouot 2 650-65- 30I0/ 3050-7 	
320(1 	- 	J 	P-)pp It) 	ALl ( 	ticl wL 1300- /0- .3950-0u-- 	 'I.,.. 	 çj 

'/. 	:mi:j 	LloI',eswar 	Uorah 	.2.650-65-. 
• J040/± 3050-75- 	- 	 S  3200/= L,;.1I). 	ALLn'3ant 3300 	7u 3950-00- 

S 	 • 	. 4UOO/ 4590/ 	. 	. 

0 	..,hrt 	Dipak 	Dut.La 
Field 	Woj:frcr 	(Jr) 

2550-50- 
2060.-t,0- 2Q6O/- . 	S  

261060 	
3000/- 	1-11-2001) 3150-bS-- 

354ti/= 
l 	,Iij t 	P 	k 	3 il ki. i 

Woj:kui; 	(.Jr) 
255U-)0- 
21,60-60- 2'oo'- ' 

	

76-6u- 	3030/ 	i-o 	00() 

	

. 3150b5- 	S 	' 	,. 
i200/-± 354tj/ 

Jo 	hij 
P!OI)-(k.IIT,--L)i 	ll.l.ItiI1?t 

:i 20o,'- •35I0/- 

Toe pay 	of 	the above men LIoned. eiiq:J.oyoes 	have 	been 	i.ied 	uru.ier 	tlic' 
pl:c:v Is ion 	ol 	FR-22 	1(a) 1/. 	ior,,tt1 rules. S 

\( 

(3.1). 	I4IIq!W;l Ii) 
S . Adid.tj 	Lr' LIve 	0.1 t:icer 

J.OL 	Dli:ccLor 
1. - 	i.! 	tr'flc 	n'.(I 	citipi oy'n • 

.•,• 

:Ie., 1)1 I.)1 	0n cii 

los 	ol: 	o,iipj 'VOY ' 	C( 3 1l3'i 110(1. 

Cootral AdmnveTrbuna 
TIIfT 

n c .; 2fl 

Guwahiat 8ench 



	

ff 1 0373 2381494 2381506 	 Gram 	Remres 

	

2381.548 2381566 	. 	. 	 Fax 	9t0373 2:37 	.. 

r 	 . 	 Eqnad 	icrncrcuihih Ht. 

c3 3fl0T%??a? ap??? es 	V (?7I 
kt1) REGIONAL MEDICAL RESEARCH CENTRE, N.E.REGION 

INDI4P4 COUNCIL OF MEDICAL RESEARCH 
Post. Box NO 105, OIBRUGARH - 786 001, Assam .(lridia) 

No.RMRC/DIB/ADM-1 04/2011-2012/ 9 6 

	

To 	 . 	. 	 Dated 7th  July, 2011 
Mr. Pradip Kumat,Sdikift, . 
Attendant (Services): 
Regional Medical. Research Centre 
North Eastern Region (ICMR) 
Dibrugarh, Assam 

Sub: Felicitation of staff of ICMR on completiôn.of 22  years of service - 

	

• 	I am glad to inforni you that you have completed 25 yJs of distinguished service 
for the growth and developrneiit of this Centre since 19th  June, 1986.   Your contribution to the 
growth of the Centre has beenirnmense. It has been proposed to felicitate you on the day of 
.AnnuJ Foundation Day or . jth July, 2011, for your dedicated. 25 years of service to the 
Council. . .. 

You are hereby requested to make it convenient to attend the function in the 
Auditorium of this Centre ôñ 12th  July, 2011 at 4.00 p.m. 

ij 

. Guwahati Bench 

F 

'S 


